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Priority claimed from 07/08/2014; Application No. : 30 2014 056 989.2/42 ;Germany 

3099362    06/02/2015
[International Registration No. : 1256380]
DMG MORI Sales and Service Holding AG
Sulzer-Allee 70 CH-8404 Winterthur CH

Proposed to be Used
IR DIVISION
Cl.7;Metal working machines; tools; machine elements other than for land vehicles; cargo handling machines and 
apparatus; housings of machines; machine tools, and individual parts and fittings therefor, in particular mechanical 
clamping apparatus, mechanical tools and tool changers, tool magazines (in particular for machine tools), mechanical 
handling apparatus, workpiece palettes, manually and numerically controlled indexing fixtures, consisting of circular 
indexing fixtures, indexing discs, indexing heads and rotary tables; tables for machines; individual parts and fittings for 
machine tools, in particular control devices (as far as included in this class); manufacturing systems, consisting of 
machine tools and numerically controlled machine tools, industrial robots with control devices, mechanical conveying 
apparatus; assemblies for machine tools, in particular for milling machines and/or lathes; handling machines and 
mechanical handling apparatus for workpieces or tools; mechanical workpiece and/or tool clamping devices being parts 
for machine tools; mechanical equipment and machines for the automated handling of tools and workpieces; parts for the 
aforesaid goods; all of the aforesaid goods not from the dental field.

Cl.9;Electrical communication apparatus and instruments; electrical distribution or control apparatus and instruments; 
measuring, and testing apparatus and instruments; electric regulating, controlling, measuring, recording and monitoring 
apparatus, in particular regulating, controlling, measuring, recording and monitoring apparatus for numerically controlled 
machine tools; installations consisting of a combination of the aforesaid apparatus, instrument and equipment; parts for 
all the aforesaid apparatus, instruments and equipment (as far as included in this class); numerical, electromechanical, 
electric and electronic control devices and/or data processing equipment for controlling and operating machine tools 
and/or lathes and/or for assemblies for machine tools and/or lathes; software for use in connection with industrial 
manufacturing, namely operating and control software for operating consoles and control consoles of machine tools for 
processing and forwarding of CAD/CAM and NC data to machines tools; electric, electronic and numerical control devices 
for machine tools for working metals and plastics.

Cl.42;Design of machine tools, and associated equipment or apparatus (including parts therefor), and equipment 
consisting of the aforesaid goods; technological and technical consultancy relating to the performance and operation of 
machine tools, for which sophisticated expertise, techniques and experience are necessary in order to ensure correct 
operation together with computers, motor vehicles and other purposes; testing or research in relation to machine tools 
and associated equipment or apparatus.

7102



Trade Marks Journal No: 1809 ,   07/08/2017           Class 99 
 

 

Priority claimed from 20/03/2015; Application No. : 30 2015 100 883 ;Germany 

3100080    19/05/2015
[International Registration No. : 1257219]
Albert Kerbl GmbH
Felizenzell 9 84428 Buchbach Germany

Proposed to be Used
IR DIVISION
Cl.9;Fire resistant gloves; gloves for protection against accidents; gloves for protection against injury; gloves for 
industrial purposes for protection against injury; protective work clothing for protection against accident or injury; boots 
[protective footwear]; protective clothing for the prevention of injury; safety footwear for protection against accident or 
injury; safety gloves for protection against accident or injury; safety clothing for protection against accident or injury; 
insulated clothing for protection against accident or injury; safety boots for use in industry for protection against accident
or injury.

Cl.10;Medical gloves; gloves for veterinary use.

Cl.21;Gardening gloves; gloves for household purposes; rubber gloves for household use.

Cl.25;Gloves [clothing]; rain boots; work shoes; coveralls; dungarees; working coats; bib overalls; working aprons; 
boiler suits; over-trousers; riding gloves.
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Priority claimed from 04/11/2014; Application No. : 2014/30,125 ;South Africa 

3111021    19/02/2015
[International Registration No. : 1257784]
Microsoft Corporation
One Microsoft Way Redmond, WA 980526399 United States of America

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; operating system software; computer software; computer peripherals; wearable computers; 
wearable computer peripherals; virtual reality software; virtual reality headsets; wearable digital electronic devices 
comprised of software and display screen; devices for displaying data and video; computer peripherals for mobile 
devices for remotely accessing and transmitting data; computer peripherals for displaying data and video; computer 
software, namely, software for setting up, operating, configuring, and controlling wearable hardware and wearable 
computer peripherals; carrying cases and holders for electronic equipment; apparatus for recording, transmission or 
reproduction of sound, images, or data; electronic and optical communications instruments and components; eyewear; 
3D eyewear; eyeglasses; eyepieces; eyewear accessories; optical goods; optical apparatus; optical devices, namely, eye 
pieces for helmet mounted displays; optical glasses; optical lenses; spectacles; 3D spectacles; hologram apparatus; 
holographic apparatus.

Cl.40;Three-dimensional printing [3DP] services.

Cl.42;Providing online, non-downloadable software; providing online, non-downloadable software for computer 
hardware and computer peripherals; computer services, namely, interactive hosting services which allow users to publish 
and share content and images; providing services which give users the ability to upload, exchange, and share content; 
computer services, namely, creating a community for registered users to participate in discussions, get feedback from 
their peers, form virtual communities and engage in social networking services; electronic storage of electronic media; 
software as a services (SaaS); software as a services (SaaS) featuring computer programs for assisting developers in 
creating program code for use in application programs; software as a service (SaaS) featuring computer programs for 
running development programs and application programs in a common development environment; software as a service 
(SaaS) featuring computer programs for use in developing and publishing websites, information, and content.
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3111022    30/12/2014
[International Registration No. : 1257787]
Wild Well Control, Inc.
2202 Oil Center Court Houston TX 77073 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Quality control services for oil and gas wells, storage wells, and marine fires; development of blowout control 
measures in oil and gas well fires; oil and gas well design, modeling and planning services; automated deluge system 
design services in the oil and gas industry; planning for contingency emergency oil and gas well control responses; oil 
and gas well services, namely, freezing of oil and gas well materials for others; engineering; marine engineering; custom 
engineering and engineering project management in the oil and gas industry; technical consultation in the fields of oil and
gas engineering, engineering project management, the testing, design, and operation of oil and gas wells, safety and 
blowout prevention services for the purpose of designing solutions for the prevention of oil and gas well blowouts in the 
oil and gas industry, and emergency planning for oil and gas wells.

Cl.45;Emergency fire fighting services for oil and gas wells, storage wells or marine fires.
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Priority claimed from 11/09/2014; Application No. : 013248811 ;European Union 

3112122    06/02/2015
[International Registration No. : 1258143]
C. & E. Fein GmbH
Hans-Fein-Str. 81 73529 Schwäbisch Gmünd-Bargau Germany
Robert Bosch GmbH
Wernerstraße 1 70469 Stuttgart DE 

Proposed to be Used
IR DIVISION
Cl.7;Machines for treatment of materials and production of parts therefor; machine tools and parts therefor, in particular 
oscillating machine tools; interfaces for machine tools and tools, namely automatically operated fixed or detachable 
equipment for machine tools and tools, which serves as a detachable connection between a machine tool and a tool or a 
plurality of tools; power tools (used in industry and for home improvements) and parts therefor, in particular electric 
tools, pneumatic tools and pressure-activated tools and parts therefor; machine supports, namely drilling, grinding, 
screwing, separating machine stands and other kinds of stands for single and multi-unit installations with and without 
driving gears; machine construction parts, namely attachments for stock-removing and non-stock-removing processes, 
for crushing, pumping, compressing, vacuuming and spraying; processing devices, namely mechanical, electric and 
pressure-activated clamping tools, processing and adjusting tools; cutters for use with oscillating driving gears; saw 
blades (parts of machines) and saw blades for machine tools and power tools; abrasive plates and abrasive discs for 
machine tools and power tools; blades for powered tools; interfaces for machine tools and tools, namely manually 
operated fixed or detachable equipment for machine tools, which serves as a detachable connection between a machine 
tool and a tool or a plurality of tools.

Cl.8;Hand-operated tools and implements for treatment of materials, and for construction, repair and maintenance; 
interfaces for tools, namely manually operated fixed or detachable equipment for tools, which serves as a detachable 
connection between a tool and a plurality of tools; hand tools and implements used in agriculture, horticulture and 
forestry, mechanical engineering and the construction of apparatus and vehicles, and for structural engineering; saw 
blades; putty knives.

Cl.9;Apparatus and instruments for controlling electricity, in particular electric apparatus for commutation; measuring, 
detecting and monitoring instruments, devices and regulators, in particular control equipment (regulators), measuring, 
counting, aligning and calibrating instruments, testing and quality control equipment; balancers for power tools; safety 
devices for power tools and processing devices, namely thermal overload protection, starting current limiters, 
commutators, protection devices, safety devices, safety hoods, interference protection devices, relays, contact breakers, 
protective cables, protective socket connectors for electric circuits; batteries; electric batteries; battery chargers.
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Priority claimed from 20/08/2014; Application No. : 013185657 ;European Union 

3116461    11/02/2015
[International Registration No. : 1258393]
Carl Freudenberg KG
Höhnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing metal, wood and plastic, machines for the chemical industry, agriculture, mining and the 
beverages industry, textile machines, construction machines, packaging machines and machine tools; motors and 
engines (except for land vehicles); machine coupling and transmission components (except for land vehicles); 
agricultural implements other than hand-operated; hydraulic accumulators for storing and providing pressure; hydraulic 
accumulators, in particular diaphragm accumulators, piston accumulators, accumulators for axle suspension, wheel 
suspension and/or cab suspension; belts for machines; rollers for printing machines; pump and valve diaphragms; anti-
friction bearing for machines; ball bearings, roller bearings and plain bearings as machine parts; self-lubricating 
bearings; bearings for transmission shafts; journal boxes [parts of machines]; sealing joints (parts of motors and 
engines); rotary shaft seals being parts for motors and engines; rod wipers and piston guide rings used in hydraulic and 
pneumatic cylinders; guide and oil-removing elements for hydraulic and pneumocylinders; intake manifolds for land, air 
and sea vehicles; parts for motors and engines of air and water vehicles, namely shaft couplings, transmission shafts, 
journals; piston rings, guide rings, valves and parts therefor, bearings and guides, shaped parts and moulded parts for 
mechanical and apparatus engineering, in particular of plastic or predominantly of plastic, in particular of fluorocarbon 
resin or elastomers; machine belts; bellows; blow guns, in particular folding bellows of rubber, folding bellows of tpe; 
elastic bearings for machines as noise dampening and vibration insulation parts; pneumatic springs and spring legs with 
bellows of elastomeric material for supporting vibrating vehicle and machine parts; elastic springs for damping noise, 
vibration and shock insulation as parts of machines; multilayer springs for damping noise, vibration and shock insulation 
as parts of machines; parts of motors for damping and vibroinsulation; gas-distributing and valve-actuating machinery; 
parts for motors and engines of land vehicles, namely bearing pins; finished products of vulcanised perfluoroelastomers 
in the form of membranes for use in hydraulics, pneumatics and mechanical engineering.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; plug-in connectors; plug-in connectors, in particular electrical connectors; sheaths for electric cables; fuel 
cells and parts thereof; integrated circuits; junction sleeves for electric cables; electric outlet covers; sensor housings; 
connector housings; electronics housings, magnet armatures; magnetic encoders.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; driving gear elements; driving belts; clamping rollers; 
parts for land vehicles, namely shaft couplings, drive shafts, driving belts; parts of land, air and sea vehicles, namely 
shock absorbers, shock-absorbing springs, suspension springs, air springs; body shells made from 
polytetrafluoroethylene.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; sealing and packing cord, packing and stopping materials, seals for sensors; gasket support 
rings; artificial resins, in particular fluorocarbon resins or elastomers, being semi-finished products in the form of plates, 
tubes, rods, blocks, flexible pipes, not of metal, fittings, expansion joints, films for sealing purposes, filling material for 
reaction columns, balls, filter material in the form of fibres or porous plates; guide tubes, insulating tubes and insulating 
parts for electrical purposes, having springs with corrosion-resistant coatings for sealing purposes, in particular for 
mechanical seals, corrugated tubes for vacuum operation and being spring washers; all of the aforesaid goods being 
made of or predominantly of plastic, in particular of fluorocarbon resin or elastomers; shaft seals of 
polytetrafluoroethylene, gum or highly elastic and thermoplastic plastics, including combined with metal or other plastics, 
in particular lip seals for moveable parts of machines; radial shaft sealing rings, shaft sealing rings, cassette seals; 
combination seals; rotary seals; packings for static seals; valve stem seals; hydraulic brake seals; o-ring seals; support 
seals; composite seals; fibrous gaskets; butterfly valve seals; sealing plugs being metal-elastomer composite parts 
(predominantly of elastomers); seals for shock-absorbers and gas springs; valve spindle seals; seals for hydraulic 
braking systems; seals for hydraulic and pneumocylinders; sealing rings; o-rings; flat seals; profile seals; axle seals; 
sealing plates; insulating foils; sealing frames; hydraulic and pneumatic seals, in particular rod seals; piston seals; rod 
wiper seals; buffer seals; wiper rings and guide rings for sealing against oil, grease or air in hydraulic and pneumatic 
cylinders; plastics in extruded form for use in manufacture, being elastic rubber-like plastics, in particular including 
combined with metals and other plastics, in particular moulded parts, including boards, sheets and flaps, profiles, discs 
and washers; screw seal rings, in particular usit rings; plug-in pieces; rotary pressure seals; insulating materials, namely 
diaphragms, in particular accumulator and separator diaphragms, regulating and switching diaphragms of elastomer; 
partitions, being diaphragms, in particular being diaphragms of elastomers; moulded parts of polytetrafluoroethylene; 
solid silicone parts, in particular jet formers for showers, seals, diaphragms, housing parts, injection-moulded parts; 
moulded parts for machine elements made of liquid silicon; liquid silicone seals; plastics in the form of sheets, blocks, 
spheres, rods and tubes; moulded parts of ptfe; grooved rings, in particular including grooved rings of ptfe; static and 
dynamic seals; static cylinder cover seals; v-packings as multiple lip (chevron) packing seals designed to seal static 
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reciprocating and centrifugal applications, where the male and female adapters are used to complete a set of vees; 
stuffing box packings (seals); microparts of plastic or elastomeric material (semi-finished products); non-metal seals, 
namely, oil seals, fluid seals, insulating seals, reinforced seals, elastomeric seals, seals for pistons and rods, namely, 
cups, rings, packings and gaskets, all the foregoing for sealing oil, grease or air in hydraulic and pneumatic applications; 
rubberised chain wheels; packaging materials for moulded seals for sealing and insulation purposes; plates of graphite-
based materials for use as sealing rings, packing seals and heat insulation; glide ring packings, seals, and sealing 
support rings for sealing oil, grease or air in hydraulic and pneumatic applications; guide elements for hydraulic and 
pneumatic applications, in particular guide rings and bearing rings for protecting cylinder rods and pistons; damping 
elements, in particular for pneumatic applications; sound insulating multilayered sheets and formed parts of foam and/or 
plastics for vehicle cabins, for the building industry and for industrial machines; perfluoroelastomers being films, plates 
and rods (semi-finished products); moulded semi-finished parts and finished products of vulcanised perfluoroelastomers, 
in particular in the form of seals and o-rings, for use in hydraulics, pneumatics and mechanical engineering.
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3116472    04/02/2015
[International Registration No. : 1258422]
Webzen, Inc.
242, Pangyo-ro, Bundang-gu, Pangyo Digital Contents Park B Dong, Seongnam-si, Gyeonggi-do Sampyeong-dong Republic of Korea

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Cl.9;Computer programs (downloadable software); computer application software for mobile phones; computer game 
software; computer software; computers; tablet computers; downloadable music files; video game cartridges; animated 
cartoons; downloadable electronic publications; downloadable electronic books; downloadable electronic newspapers; 
downloadable ring tones for mobile phones; downloadable image files.

Cl.41;Entertainment information; production of television programmes; provision of information relating to games; 
game services provided on-line from a computer network; holiday camp services (entertainment); games equipment 
rental; providing non-downloadable electronic publications; on-line publication of electronic books and journals (not 
downloadable); education information; rental of stadium facilities; organization of sports competitions; news reporters 
services.
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3156691    23/02/2015
[International Registration No. : 1261685]
Nera Telecommunications Ltd
109 Defu Lane 10 Singapore 539225 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Aerials for telecommunications; apparatus for network communication; apparatus for the communication of data; 
apparatus for communication; apparatus for guarding data communication systems against unauthorised access; 
apparatus for payment with magnetically encoded cards; apparatus for receiving satellite broadcast signals; apparatus 
for telecommunications engineering; apparatus for use in communications networks; appliances for communication; 
broadcasting apparatus; broadcast instruments; broadcast transmitters; computers; cellular telecommunications 
instruments; communication apparatus; communication installations; communication routing apparatus; communication 
routing instruments; communication software; communication networks; computer networks for the communication of 
data; computer programs for use in communications; data networks; data processing apparatus; direct broadcasting 
apparatus for the transmission of data; high capacity broadband telecommunications switching apparatus; high-
frequency apparatus; installations for use in the networking of communications apparatus; insulated telecommunications 
cables; machine readable devices for cashless payment systems; microwave apparatus for communication; microwave 
communications instruments; mobile radio transmitting apparatus; mobile radio receiving apparatus; mobile 
telecommunication apparatus; monitors; nautical apparatus and instruments; optical apparatus and instruments; optical 
fibres; optical networks; optical fibre telecommunications apparatus; packet switching networks; radios; radio for radio 
communication networks; radiotelephony sets; satellite communications equipment; tariff devices for recording payment; 
telecommunications apparatus; telecommunications apparatus for use in cellular radio networks; telecommunications 
devices; telecommunications equipment; telecommunication networks; terminals for electronically processing credit card 
payments; transmitters (telecommunication); transmitting apparatus for radio; transmitting apparatus for satellite 
broadcast; transmitting apparatus for telecommunications; transmitting apparatus for use in communications; 
transmitting instruments; vehicle radios; wireless communication apparatus; wireless transmission apparatus.

Cl.38;Broadcast transmission by satellite; communication by computer; communication network consultancy; 
communication of data by means of telecommunications; communication of information by satellite; communication 
services by electronic means; communication services by radio; communication services by satellite; communication 
services for the transmission of information; communications by fiber (fibre) optic networks; communications 
consultancy; communications services for accessing a database; computer communication services; computer 
communications for the transmission of information; computer data transmission services; computer network 
communication services; consultancy services relating to communications; consultancy services relating to 
telecommunications; data broadcasting services; data communication services; data transmission; data transmission 
services over telecommunications networks; electronic mail; fibre optic telecommunications services; Internet portal 
services; maritime radio-telephone network services; provision of access to local area networks; operation of 
telecommunications apparatus; operation of telecommunication systems; optical fibre telecommunication services; 
communication services via computerized point of sale terminals; providing access to databases; providing information, 
including online, about telecommunications; provision of communications information; provision of facilities for radio 
receiving and radio transmission; provision of information relating to communications; provision of telecommunication 
facilities; radio communication network services; radio communication services; radio telecommunications; rental of 
broadcasting equipment; rental of communications systems; rental of data communication apparatus; rental of data 
communications equipment; rental of radio communication equipment; satellite communications services; satellite 
telecommunications services; switching network services (telecommunications); telecommunications advisory services; 
telecommunications consultancy; telecommunications routing and junction services; providing private and secure real 
time electronic communication over a computer network; telecommunication services by satellite; transmission of data; 
transmission of data by microwave; transmission of data by radio; transmission of information by radio; web portal 
services (providing user access to global computer network); wireless communication services.
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3156763    26/12/2014
[International Registration No. : 1261443]
FLOKSER TEKSTIL SANAYI VE TICARET ANONIM SIRKETI
Atatürk Sanayi Bölgesi Ürgüplü Cad. No:1 Hadimköy Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.18;Goods made of leather, imitations of leather or other materials, designed for carrying items, included in this 
class; bags; boxes and trunks made of leather or stout leather; key cases; umbrellas; parasols; sun umbrellas; walking 
sticks; whips; harness; saddlery; stirrups; straps of leather (saddlery).

Cl.24;Woven or non-woven textile fabrics; textile goods for household use, not included in other classes including 
flags, pennants, handkerchief.
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Priority claimed from 12/12/2014; Application No. : 013556444 ;European Union 

3158822    12/06/2015
[International Registration No. : 1262686]
Secop GmbH
Mads Clausen Str. 7 24939 Flensburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric compressors for refrigerating installations/refrigerators and air conditioning installations; electronic 
machines and apparatus, namely electric motors.

Cl.9;Software, in particular control software for refrigerant compressors, refrigerating installations/refrigerators and air 
conditioning systems.

Cl.11;Air conditioning installations; air conditioners for vehicles; refrigerators and refrigerating installations.

Cl.37;Repair and maintenance of air-conditioning apparatus, refrigerators/refrigerating installations and refrigerant 
compressors.
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Priority claimed from 01/04/2015; Application No. : 2015709300 ;Russian Federation 

3162214    27/05/2015
[International Registration No. : 1263316]
Limited Liability Company "Russian Fishery"
ul. Belovezhskaya, 4 RU-121353 Moscow Russian Federation

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.4;Fish oil, not edible.

Cl.29;Anchovy; bouillon made from fish; toasted laver; fish jellies for food; edible fish fats; caviar; fish roe, prepared; 
isinglass for food; clams, not live; fish, tinned [canned (Am.)]; shrimps, not live; prawns, not live; spiny lobsters, not live; 
salmon, not live; shellfish, not live; mussels, not live; fish meal for human consumption; fish mousses; lobsters, not live; 
foods made from fish; crayfish, not live; crustaceans, not live; fish, preserved; fish, not live; salted fish; sardines, not live; 
herrings, not live; tuna, not live; oysters, not live; fish fillets.

Cl.31;Algae for human or animal consumption; fish spawn; spiny lobsters, live; salmon, live; shellfish, live; mussels, 
live; fish meal for animal consumption; lobsters, live; crayfish, live; crustaceans, live; fish, live; sardines, live; herrings, 
live; sea-cucumbers, live; tuna, live; oysters, live.
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Priority claimed from 02/12/2014; Application No. : 30 2014 073 040.5 ;Germany 

3163379    02/06/2015
[International Registration No. : 1263438]
Eurowings Aviation GmbH 
Von-Gablenz-Straße 2-6 50679 Köln DE

Proposed to be Used
IR DIVISION
Cl.39;Transport; services of a travel agency; providing of travel and flight information including flight delays, flight 
cancellations and changes of flights or gates; issuing of electronic travel tickets; transport of passengers and goods by 
airplanes and automobiles; storage of goods or luggage; arranging, booking, reservation and organization of travels; 
organizing and performing traffic services (transportation); arrangement of city tours; tourist guiding; rental of airplanes 
and automobiles; storage, packing and delivery of goods of all kinds.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; training and teaching airline staff 
and cabin crews, airport ground personnel and others; interpreting; preparation of translations.

Cl.43;Services for providing of food and drink for guests, and temporary accommodation of guests; hotel reservations; 
catering.
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Priority claimed from 12/02/2015; Application No. : 2015-012446 ;Japan 

3163394    17/03/2015
[International Registration No. : 1263397]
NOAH Company Ltd.
6-10-17, Akasaka, Minato-ku Tokyo 107-0052 Japan

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.3;Soaps for personal use; cakes of soap; cakes of toilet soap; medicated soap; shampoos; cleaning preparations; 
dentifrices; cosmetics; toiletries; perfumery; all the aforementioned goods being made in or originating in Denmark.

Cl.16;Glue for stationery or household purposes; paper; paper sheets [stationery]; stationery; printed matter; 
calendars; magazines [periodicals]; newspapers; pictures; photographs [printed]; photograph stands; all the 
aforementioned goods being made in or originating in Denmark.

Cl.18;Clothing for pets; bags; handbags; shoulder bags; school bags; beach bags; clutch bags; travelling bags; 
valises; suitcases; trunks [luggage]; purses; pocket wallets; key cases; business card cases; vanity cases, not fitted; 
umbrellas; parasols; walking sticks; saddlery; riding saddles; jockey sticks; all the aforementioned goods being made in 
or originating in Denmark.

Cl.21;Cosmetic utensils; toilet brushes; toilet sponges; powder puffs; cosmetic spatulas; hair brushes; toothbrushes; 
perfume sprayers; gloves for household purposes; kitchen utensils and containers, not including gas water heaters for 
household use, non-electric cooking heaters for household purposes, kitchen worktops and kitchen sinks; kitchen 
containers; cooking pots; cooking pot sets; services [dishes]; dishes; brooms; mops; buckets; clothes-pegs; ironing 
boards; all the aforementioned goods being made in or originating in Denmark.

Cl.35;Business management analysis; business consultancy; marketing research; retail or wholesale services for 
clothing made in or originating in Denmark; retail or wholesale services for footwear made in or originating in Denmark 
[other than special footwear for sports]; retail or wholesale services for bags and pouches made in or originating in 
Denmark; retail or wholesale services for personal articles made in or originating in Denmark; retail or wholesale services 
for furniture made in or originating in Denmark; retail or wholesale services for kitchen equipment, cleaning tools and 
washing utensils made in or originating in Denmark; retail or wholesale services for cosmetics, toiletries, dentifrices, 
soaps and detergents made in or originating in Denmark; retail or wholesale services for printed matter made in or 
originating in Denmark; retail or wholesale services for paper and stationery made in or originating in Denmark; retail or 
wholesale services for clocks, watches and spectacles [eyeglasses and goggles], made in or originating in Denmark.

7115



Trade Marks Journal No: 1809 ,   07/08/2017           Class 99 
 

3163430    07/05/2015
[International Registration No. : 1263411]
LIGHTBOX RADIOLOGY EDUCATION PTY LTD
PO Box 1405 Noosaville QLD 4566 Australia

Proposed to be Used
IR DIVISION
Cl.9;Radiology teaching programmes recorded on data carriers and online; computer programs for medical purposes; 
exposed x-ray films, other than for medical use.

Cl.16;Printed teaching materials in the field of radiology; printed teaching aids in the field of radiology; printed teaching 
materials for education in the field of radiology; printed teaching materials for information in the field of radiology; printed 
teaching materials for instruction in the field of radiology; audiovisual teaching materials for education in the field of 
radiology; online teaching materials for education in the field of radiology; electronic teaching materials for education in 
field of radiology; anatomical models for teaching purposes; anatomical models for instructional purposes.

Cl.41;Organisation of events in the field of radiology for educational purposes; teaching, namely classes, seminars, 
workshops and online courses in the field of radiology; medical training and teaching; medical tuition services, namely 
conducting small group classes in the field of medicine.
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3163926    13/01/2015
[International Registration No. : 1263382]
Bio Pure Technology Limited
Unit M1, Hazleton Interchange, Lakesmere Road, Horndean Waterlooville PO8 9JU United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.7;Assembly machines; parts and fittings for assembly machines.

Cl.9;Software.

Cl.17;Flexible pipes, tubes and hoses and fittings therefor including valves of rubber and valves of vulcanized fibre, 
barbs, connectors, junctions, caps and end pieces; flow path components, namely tubes incorporating flow controllers 
and valves, for laboratory, bio-processing and pharmaceutical use.

Cl.20;Valves, not of metal, other than parts of machines, clamps, clips for flexible pipes, tubes and hoses.
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3163927    20/03/2015
[International Registration No. : 1263388]
The Italian Trade Commission
401 N. Michigan Avenue, Suite 3030 Chicago IL 60611-4257 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Brochures, informational sheets and flyers and leaflets all concerning machinery manufacturing technology from 
Italy.

Cl.35;Organizing exhibitions to promote machinery, technology and manufacturing processes from Italy.
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Priority claimed from 18/09/2014; Application No. : 013272571 ;European Union 

3163934    11/03/2015
[International Registration No. : 1263090]
Negele Messtechnik GmbH
Raiffeisenweg 7 87743 Egg an der Günz Germany

Proposed to be Used
IR DIVISION
Cl.6;Junctions and connections of metal for fastening electronic measuring apparatus, sensors, instruments, included 
in this class and all for use in the pharmaceutical, food processing and dairy- and beverage industry.

Cl.9;Instruments for measuring pressure, temperature, level, level limit, fill level, flow, conductivity and turbidity, 
humidity, namely, gauges, meters, sensors, monitors, electric display, recorders, and controllers for the transmission, 
recording and processing of measurement data all for use in the pharmaceutical, food processing, dairy- and beverage 
industry.

Cl.42;Technical consultation services for the pharmaceutical, food processing, beverage and dairy industry, namely 
help desk and customers support services available online and by telephone and email for problems involving sanitary 
and hygienic process instrumentation; consulting services in the field of sanitary and hygienic process instrumentation.
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Priority claimed from 23/05/2014; Application No. : UK00003056795 ;United Kingdom 

3163969    24/11/2014
[International Registration No. : 1262888]
Coopers Fire Limited
Edward House, Penner Road Havant, Hampshire PO9 1QZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.17;Fire curtains; smoke resistant materials; fire and smoke resistant materials; fire and smoke resistant materials 
used in buildings; materials for use in fire protection; smoke curtains; smoke barriers; fire and smoke curtains; parts and 
fittings for all the aforementioned goods.

Cl.19;Fire and smoke proof screens; fire and smoke proof roller screens; parts, and fittings for all the aforementioned 
goods.

Cl.24;Fire retardant textiles and textile materials.
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Priority claimed from 14/05/2014; Application No. : 30 2014 047 053.5/12 ;Germany 

3163972    13/11/2014
[International Registration No. : 1262891]
Schmitz Cargobull AG
Siemensstraße 50 48341 Altenberge Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials and components of metal; transportable buildings of metal, in 
particular insulating panels with metal covering; locksmith's products and ironmongery, containers as well as transport 
and packaging objects of metal; doors, gates of metal; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.9;Measurement, optical, weighing, measuring, signal, checking (supervision), lifesaving apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; 
devices for recording, transmitting and reproducing sound and images; digital recording media; hardware for data 
processing, computers; computer software; anti-theft alarm devices; kilometer recorders for vehicles; remote controls; 
thermostats for vehicles; satellite navigators; speed checking apparatus for vehicles; GPS devices; interfaces (interface 
devices or programs for computers); parts and accessories for all of the aforementioned goods as far as contained in this 
class.

Cl.11;Lighting, heating, cooling, drying, air conditioning devices, in particular portable cooling units; refrigerating 
appliances and installations, and evaporators; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.12;Vehicles and means of transport as well as their parts and accessories, in particular trailers [vehicles], wagons 
[vehicles], lower framework of wagons, chassis for (motor) vehicles, refrigerated vehicles, lorry bodies, box bodies, swap 
bodies, curtainsiders, dump wagons, dump trailers, dump bodies, semi trailers, container vehicles, vehicles with a 
moving floor; brake shoes for (motor) vehicles; vehicle brakes; axles; recuperative axle drives; shock absorbers for 
(motor) vehicles; suspension springs and control levers for vehicles; vehicle walls; vehicle doors; vehicle roofs; vehicle 
tops; aerodynamic mounting parts for (motor) vehicles; couplings (connections) for vehicles; gears for (motor) vehicles, 
back-up warning devices for vehicles; hydraulic and mechanic devices for loading and unloading of (motor) vehicles; 
hydraulic circuits for vehicles; anti-theft systems for vehicles; anti-theft alarm systems for vehicles; mudguards as far as 
contained in this class.

Cl.19;Building materials and components (not of metal); doors, gates (not of metal); structures and transportable 
buildings (not of metal), in particular insulating panels (not of metal); conducts for ventilation and air conditioning plants 
(not of metal); wall covering components (not of metal); wall and roof covers (not of metal); parts and accessories for all 
of the aforementioned goods as far as contained in this class.

Cl.36;Insurance underwriting; financial affairs; financial consultation; financing; lease-purchase financing; the 
aforementioned services particularly related to (motor) vehicles; consultation and information related to aforementioned 
services as far as contained in this class.

Cl.37;Repair and maintenance related to vehicles and means of transport as well as their parts and accessories, 
particularly related to trailers [vehicles], wagons [vehicles], lower framework of wagons, chassis for (motor) vehicles, 
refrigerated vehicles, lorry bodies, box bodies, swap bodies, curtainsiders, dump wagons, dump trailers, dump bodies, 
semi-trailers, container vehicles, vehicles with a moving floor, brake shoes for (motor) vehicles, vehicle brakes, axles, 
recuperative axle drives, shock absorbers for (motor) vehicles, suspension springs and control levers for vehicles, 
vehicle walls, vehicle doors, vehicle roofs, vehicle tops, aerodynamic mounting parts for (motor) vehicles, couplings 
(connections) for vehicles, gears for (motor) vehicles, back-up warning devices for vehicles, hydraulic and mechanical 
devices for loading and unloading (motor) vehicles, hydraulic circuits for vehicles, anti-theft systems for vehicles, anti-
theft alarm systems for vehicles, mudguards; consultation and information related to the aforementioned services as far 
as contained in this class.

Cl.38;Telecommunication services, in particular telematics services for (motor) vehicles; rental and leasing related to 
the aforementioned services as far as contained in this class; consultation and information related to aforementioned 
services as far as contained in this class.

Cl.39;Transportation, in particular information on transportation opportunities; rental and leasing of vehicles and 
means of transport as well as their parts and accessories, in particular trailers [vehicles], wagons [vehicles], lower 
framework of wagons, chassis for (motor) vehicles, refrigerated vehicles, lorry bodies, box bodies, swap bodies, 
curtainsiders, dump wagons, dump trailers, dump bodies, semi-trailers, container vehicles, vehicles with a moving floor; 
consultation and information related to the aforementioned services as far as contained in this class.
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Priority claimed from 06/12/2013; Application No. : 012399572 ;European Union 

3163980    26/11/2014
[International Registration No. : 1215327]
DHL International GmbH
Charles-de-Gaulle-Str. 20 53113 Bonn Germany

Proposed to be Used
IR DIVISION
Cl.12;Air vehicles, namely airplanes, balloons, airships, drones; parts and accessories for air vehicles, namely 
airplanes, balloons, airships, drones; parts and fittings for the aforesaid goods.

Cl.35;Advertising; marketing research; direct marketing; business management; business administration; business 
consultancy and advisory services; office functions; computerised file management; market research; opinion polling; 
arranging of commercial transactions, including within the framework of e-commerce; arranging of contracts, for others, 
for the buying and selling of goods; arranging of contracts, for others, for the providing of services; arranging of trading 
and economic contacts, also over the internet; research in computer data files (for others), business research; 
administrative processing of purchase orders; updating, maintenance, systematic ordering and collating of data in 
computer databases.

Cl.39;Transport, namely transport of goods by means of land vehicles, rail vehicles, water vehicles, aircraft, balloons, 
airships, drones; packaging and storage of goods; freight brokerage; unloading of freight; storage information; courier 
services by means of land vehicles, rail vehicles, water vehicles, aircraft, balloons, airships, drones; logistics in the 
transport sector by means of land vehicles, rail vehicles, water vehicles, aircraft, balloons, airships, drones; collection, 
transportation and delivery of goods, in particular documents, packages, parcels, letters and pallets by means of land 
vehicles, rail vehicles, water vehicles, aircraft, balloons, airships, drones; freighting by ship, aeroplane, rail, motor vehicle 
and lorry; tracking of goods and freight, in particular documents, packages, parcels, letters and pallets, through 
electronic location tracking; rental of storage containers; rental of warehouse; logistics consultancy in the transport 
sector by means of land vehicles, rail vehicles, water vehicles, aircraft, balloons, airships, drones; providing information 
regarding transport by means of land vehicles, rail vehicles, water vehicles, aircraft, balloons, airships, drones.
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Priority claimed from 25/09/2014; Application No. : MI2014C008873 ;Italy 

3164840    25/03/2015
[International Registration No. : 1263403]
Van Berkel International S.r.l. 
Via Vittor Pisani, 16 I-20124 Milano IT

Proposed to be Used
IR DIVISION
Cl.7;Electric food slicers; cutting tools being power operated; kitchen machines, electric; electric food slicing 
machines; electric slicing machines for kitchen use; electric slicing machines for kitchen use; electric meat slicers for 
kitchen use; electric slicing machines for large scale food processing; electric slicing machines for large scale food 
processing; bread cutting machines; machines for slicing food [industrial]; machines for slicing food [electric, kitchen]; 
food processors; liquidizers [kitchen machines]; butchers saws [machines]; vacuum packing machines; crushers for 
kitchen use, electric; crushers/grinders, domestic electric; electric food shredders; electric mixers for household 
purposes; blenders, electric, for household purposes; electric graters; grating machines for household use; blades [parts 
of machines].

Cl.8;Slicers, non-electric; hand tools and implements hand operated); knives; chef knives; carving knives; table cutlery; 
blade sharpening [stropping] machine; butchers saws [hand-operated tools]; meat choppers [cleavers]; meat choppers 
[hand tools]; animal slaughtering and butchering implements; sharpening steels; drawing knives; cutting discs for use 
with hand operated tools; cheese slicers, non-electric.
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Priority claimed from 17/11/2014; Application No. : 1299585 ;Benelux 

3164841    13/05/2015
[International Registration No. : 1263430]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the field of healthcare; cloud- based digital healthcare computer software platform, all aforesaid 
products for facilitating the capturing, combining and connecting of personal health data (both professional healthcare- 
delivered data and self- generated health data).

Cl.35;Healthcare data and healthcare database management services; all aforesaid services for facilitating the 
capturing, combining and connecting of personal health data (both professional healthcare- delivered data and self-
generated health data).

Cl.38;Provision of access to healthcare content, healthcare websites and healthcare portals whether or not in a global 
healthcare information and communication network; arranging access to healthcare data and databases whether on a 
computer or on the internet or on medical devices; communication, exchange and interchange services for the 
transmission of healthcare data and healthcare information; all aforesaid services for facilitating the capturing, combining 
and connecting of personal health data (both professional healthcare- delivered data and self-generated health data).

Cl.42;Development of software in the field of healthcare; cloud-based digital healthcare platform as a service [paas]; 
healthcare software as a service [saas]; cloud computing; hosting services; all aforesaid services for facilitating the 
capturing, combining and connecting of personal health data (both professional healthcare- delivered data and self- 
generated health data).

Cl.44;Medical and healthcare services, including advice and consultancy in this field; professional healthcare services 
and medical testing and screening within the frame work of continuous personal health measurement and personal health 
monitoring, all aforesaid services provided whether or not on-line by means of the internet or a cloud- based digital 
healthcare platform; all aforesaid services for facilitating the capturing, combining and connecting of personal health data 
(both professional healthcare-delivered data and self- generated health data).
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Priority claimed from 17/11/2014; Application No. : 1299587 ;Benelux 

3164960    13/05/2015
[International Registration No. : 1263167]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the field of healthcare; cloud- based digital healthcare computer software platform, all aforesaid 
products for facilitating the capturing, combining and connecting of personal health data (both professional healthcare- 
delivered data and self- generated health data).

Cl.35;Healthcare data and healthcare database management services; all aforesaid services for facilitating the 
capturing, combining and connecting of personal health data (both professional healthcare- delivered data and self-
generated health data).

Cl.38;Provision of access to healthcare content, healthcare websites and healthcare portals whether or not in a global 
healthcare information and communication network; arranging access to healthcare data and databases whether on a 
computer or on the internet or on medical devices; communication, exchange and interchange services for the 
transmission of healthcare data and healthcare information; all aforesaid services for facilitating the capturing, combining 
and connecting of personal health data (both professional healthcare- delivered data and self-generated health data).

Cl.42;Development of software in the field of healthcare; cloud-based digital healthcare platform as a service [paas]; 
healthcare software as a service [saas]; cloud computing; hosting services; all aforesaid services for facilitating the 
capturing, combining and connecting of personal health data (both professional healthcare- delivered data and self- 
generated health data).

Cl.44;Medical and healthcare services, including advice and consultancy in this field; professional healthcare services 
and medical testing and screening within the frame work of continuous personal health measurement and personal health 
monitoring, all aforesaid services provided whether or not on-line by means of the internet or a cloud- based digital 
healthcare platform; all aforesaid services for facilitating the capturing, combining and connecting of personal health data 
(both professional healthcare-delivered data and self- generated health data).
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3164988    22/04/2015
[International Registration No. : 1263122]
University College Dublin, National University of Ireland, Dublin
Belfield Dublin 4 Ireland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; computer software; computers; electronic 
publications; tapes, cassettes, films, video cassettes, video discs, compact discs, DVDs and CD-Roms, all of the aforesaid
carrying pre-recorded content; headphones; mobile telephones; encoded, encrypted or magnetic plastic cards, telephone 
cards; mouse pads; pocket calculators; memory devices; memory sticks; memory expansion cards; sunglasses; 
eyeglasses; spectacle cases; microscopes; chemistry, physics and other scientific equipment and apparatus for 
educational use by children or students; clothing especially made for protection against accidents or fire or for use in 
laboratories; protective helmets; goggles for sports; video games software; magnets; teaching, instructional and 
educational apparatus and instruments; computer games.

Cl.16;Printed matter; printed certificates; pens; pencils; paper weights; stickers; stationery; instructional and teaching 
material (other than apparatus); newsletters; books; calendars; napkins made of paper for household use; maps; diaries; 
photographs; magazines; journals; directories; flyers; annual and periodical publications; bookmarkers, decals, letter 
openers, loose leaf binders, passport holders, memo pads, notebooks, scrap books; document holders or document files 
(stationery); drawing boards; drawing pads; drawing T-squares; drawing rulers; square rulers; paper banners, pennants, 
pen and pencil holders or cases, postcards, posters, artists' materials; paint brushes; money clips; book ends, greeting 
cards, pencil sharpeners, souvenir plastic bags, portfolios, lithographic works of art; etchings; paper pennants; paper 
flags; personal organisers.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; organising events for educational 
training, entrepreneurship and innovation; holiday camp services for entertainment or health or fitness training; sports 
camp services; dietary education services; organisation of sporting activities and events; fitness and health training; 
accreditation services namely identification, assessment and formal acknowledgement of certified learning and 
experiential learning; distance learning services; library services; orchestra services; publication of books, texts and 
journals; provision of recreational and sporting facilities; presentation of live performances; theatre productions; 
museum services; rental of educational apparatus and instruments, sports equipment, video or audio equipment or 
equipment for use in theatre, film or sound recording productions; rental of sports grounds; film production; production 
of radio and television programmes; arranging and conducting award ceremonies; certification of education and training 
awards; organization of conferences and workshops for commercial or advertising purposes; consultancy, information 
and advice relating to the foregoing.
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Priority claimed from 16/05/2014; Application No. : UK00003055851 ;United Kingdom 

3166208    12/11/2014
[International Registration No. : 1262997]
Oxford PharmaGenesis Limited
Tubney Warren Barn, Tubney Oxford Oxfordshire OX13 5QJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications; e-books; audio recordings; video recordings; podcasts; software; application software 
(apps); educational software; databases; electronic databases; computer databases; magnetic, optical, digital and/or 
electronic data carriers; discs, CD-ROMs, CDs, DVDs, tapes, records, cassettes, cartridges, cards and/or other data 
storage media, all for the recordal, storage and/or transmission of sound, video, images and/or data.

Cl.16;Printed matter; printed publications; books; magazines; newsletters; journals; periodicals; almanacs; diaries; 
calendars; advertising, publicity and/or promotional materials; manuals; programmes; booklets; pamphlets; leaflets; 
flyers; brochures; catalogues; information sheets; scrapbooks; notebooks; photographs; photographic prints; pictures; 
illustrations; printed images; posters; educational, instructional, training and/or teaching materials (except apparatus); 
stationery and educational supplies; artists' materials; writing materials; writing instruments; paper; cards (stationery); 
greeting cards; Christmas cards.

Cl.35;Advertising, marketing and/or promotional services; development of marketing strategies and concepts; 
business assistance, consultancy, advisory, organisation, management and/or administration services; business 
management consulting in relation to strategy, marketing, production, technology, personnel and/or sales; business 
planning and strategy services; business project and process management; business risk management and consultancy 
services; providing business, commercial, economic and/or market information; business, commercial, economic and/or 
market intelligence, studies, surveys, reports, analysis, information and/or research; collection and/or systematisation of 
business data; public relations services; product launch services; business consultation and management regarding 
launching of new products; business advisory services relating to product development and/or the exploitation of 
inventions; brand consultancy services; brand creation services (advertising and promotion); creating advertising 
material; placing advertisements for others; developing promotional campaigns for business; evaluation of business 
opportunities; consultancy, advisory and/or information services relating to the aforesaid services; publication and/or 
edition of advertising, publicity and/or promotional materials.

Cl.41;Education services; provision of training and/or mentoring; providing, arranging, organising and/or conducting 
courses, lectures, seminars and/or workshops; arranging, organising and/or conducting of competitions, conventions, 
congresses, conferences and/or exhibitions; business educational services; consultancy services relating to the 
education and training of management and/or personnel; consultancy services relating to the designing of training 
courses; computer based training; provision of training courses; provision of training courses in strategic planning 
relating to advertising, promotion, marketing and/or business; news reporting services; production, provision and/or 
edition of electronic publications; publication and/or edition of printed matter, printed publications, texts, books, 
magazines, newsletters, journals, periodicals, almanacs, diaries, calendars, manuals, programmes, booklets, pamphlets, 
leaflets, flyers, brochures, catalogues, information sheets, scrapbooks, notebooks, photographs, photographic prints, 
pictures, illustrations, printed images, posters and/or instructional, training and/or teaching materials; consultancy, 
advisory and/or information services relating to the aforesaid services.
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Priority claimed from 20/01/2015; Application No. : 86508897 ;United States of America 

3166326    09/07/2015
[International Registration No. : 1263480]
Campus Crusade for Christ, Inc.
100 Lake Hart Drive, MC3500 Attn: General Counsel's Office Orlando FL 32832 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, tablets, portable media players, computers, and handheld 
devices, namely, software for enabling users of a software platform to access, download and share data, text, artwork, 
video, audio, multimedia files and enable communication between platform users.

Cl.42;Software as a service (SAAS) services featuring software for contact resource management and donation 
management in the field of fundraising.
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Priority claimed from 25/09/2014; Application No. : MI2014C008875 ;Italy 

3166439    25/03/2015
[International Registration No. : 1263404]
Van Berkel International S.r.l. 
Via Vittor Pisani, 16 I-20124 Milano IT

Proposed to be Used
IR DIVISION
Cl.7;Electric food slicers; cutting tools being power operated; kitchen machines, electric; electric food slicing 
machines; electric slicing machines for kitchen use; electric slicing machines for kitchen use; electric meat slicers for 
kitchen use; electric slicing machines for large scale food processing; electric slicing machines for large scale food 
processing; bread cutting machines; machines for slicing food [industrial]; machines for slicing food [electric, kitchen]; 
food processors; liquidizers [kitchen machines]; butchers saws [machines]; vacuum packing machines; crushers for 
kitchen use, electric; crushers/grinders, domestic electric; electric food shredders; electric mixers for household 
purposes; blenders, electric, for household purposes; electric graters; grating machines for household use; blades [parts 
of machines].

Cl.8;Slicers, non-electric; hand tools and implements hand operated); knives; chef knives; carving knives; table cutlery; 
blade sharpening [stropping] machine; butchers saws [hand-operated tools]; meat choppers [cleavers]; meat choppers 
[hand tools]; animal slaughtering and butchering implements; sharpening steels; drawing knives; cutting discs for use 
with hand operated tools; cheese slicers, non-electric.
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Priority claimed from 02/01/2015; Application No. : 013615489 ;European Union 

3166477    30/06/2015
[International Registration No. : 1263352]
Unicorn Energy GmbH 
Universitätspark 1/1 73525 Schwäbisch Gmünd DE

Proposed to be Used
IR DIVISION
Cl.9;Accumulators, electric; accumulators, electric, for vehicles; battery jars; battery boxes; ammeters; testing 
apparatus not for medical purposes; junction boxes (electricity); connections for electric lines; batteries, electric; limiters 
(electricity); data processing apparatus; diagnostic apparatus, not for medical purposes; fuse wire; dynamometers; 
electric installations for the remote control of industrial operations; coils, electric; transformers (electricity); resistances, 
electric; wires, electric; cables, electric; condensers (capacitors); electromagnetic coils; anti-interference devices 
(electricity); remote control apparatus; frequency meters; galvanic cells; galvanic batteries; galvanometers; printed circuit 
boards; printed circuits; grids for batteries; inductors (electricity); interfaces for computers; wire connectors (electricity); 
collectors, (electric); regulating apparatus, electric; contacts, electric; couplings, electric; battery chargers; chargers for 
electric batteries; conductors electric; magnets; measuring devices, electric; plates for batteries; relays, electric; 
switches, electric; electric apparatus for commutation; sockets, plugs, and other contacts [electric connections]; covers 
for electric outlets; current rectifiers; converters, electric; step-up transformers; voltage surge protectors; monitoring 
apparatus, electric; voltmeters; cell switches (electricity).

Cl.39;Electricity distribution; distribution of energy; water distribution.

Cl.42;Consultancy in the field of energy-saving; provision of scientific information, advice and consultancy in relation 
to carbon offsetting; engineering; chemistry services; energy auditing; technical research; construction drafting; 
technical project studies.
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3166611    05/05/2015
[International Registration No. : 1263278]
INTERBASIC HOLDING S.R.L.
Strada Settecamini, 116 I-63811 Sant'Elpidío a Mare (Fermo) Italy

Proposed to be Used
IR DIVISION
Cl.14;Watches and clocks; pendulum clocks; chronographs and chronometers; rough gemstones; precious stones; 
diamond; coral jewellery; emerald; sapphire; ruby; opal; topaz; aquamarine; earrings; rings; necklaces; bracelets; 
ornamental pins made of precious metal; shoe ornaments of precious metal; pearl; boxes of precious metal; jewels cases 
of precious metal; brooches; pins; tie clips; cuff links; watch straps.

Cl.18;Handbags; traveling bags; briefcases; leather briefcases; leather credit card holders; wallets; leather document 
briefcases; leather key cases; purses; trunks; suitcases; cosmetic bags sold empty; sports bags, namely, all-purpose 
sport bags, athletic bags, and bags for mountain climbing, namely, backpacks and rucksacks; evening and shoulder bags 
for ladies; leather shopping bags; school bags; garment bags for travel; suit carriers for travel; shoe bags for travel; 
beach bags; diaper bags; Boston bags; traveling trunks; duffel bags; overnight bags; carry-on bags; bags for mountain-
climbing; satchels; opera bags; unfitted vanity cases; animal hides; leather cases and boxes; bags made of leather for 
packaging; leather straps; umbrellas; leather leashes.

Cl.25;Leather coats; leather jackets; leather trousers; leather skirts; leather tops; leather raincoats; leather long coats; 
leather overcoats; leather belts; leather braces for clothing; belts; suits; padded jackets; jackets; stuff jackets; jumpers; 
trousers; jeans; skirts; dresses; coats; overcoats; cloaks; raincoats; parkas; pullovers; shirts; T-shirts; blouses; 
sweaters; underwear; baby dolls being nightwear; bathrobes; bathing costumes; negligee; swim suits; dressing gowns; 
nightgowns; one-piece dresses; two-piece dresses; evening dresses; shawls; scarves; ties; neckties; gentlemen suits; 
dress shirts; aloha shirts; sweat shirts; undershirts; polo shirts; body suits; blazers; shorts; sport shirts; shoes; athletic 
shoes; slippers; overshoes; low heel shoes; leather shoes; rubber shoes; galoshes; golf shoes; wooden clog; angler 
shoes; basketball shoes; dress shoes; heels; hiking shoes; rugby shoes; boxing shoes; baseball shoes; lacquered shoes;
beach shoes; inner soles; soles for footwear; footwear uppers; heelpieces for shoes and boots; non-slipping pieces for 
shoes and boots; tips for footwear; rain shoes; track racing shoes; work shoes; straw shoes; gymnastic shoes; boots; ski 
boots; half boots; arctic boots; football boots; laced boots; field hockey shoes; handball shoes; esparto shoes or 
sandals; sandals; bath sandals; gloves; winter gloves; leather gloves; mittens; hats and caps; visors (headwear); leather 
hats and caps.
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Priority claimed from 19/12/2014; Application No. : 86485931 ;United States of America 

3166662    19/06/2015
[International Registration No. : 1263181]
NPC Robotics Corporation
4851 Shoreline Drive Mound MN 55364 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Tactical robots.

Cl.37;Maintenance and repair of tactical robots; technical support services, namely, troubleshooting in the nature of the
maintenance and repair of tactical robots; technical support services, namely, technical advice related to the maintenance 
and repair of tactical robots.

Cl.42;Consulting in the field of designing robotics hardware and software; design and development of computer 
software for robotics; design and development of software and hardware for robotics; design and testing for new product 
development; design for others in the field of robotics hardware and software.
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Priority claimed from 23/03/2015; Application No. : MI2015C 002651 ;Italy 

3168287    26/03/2015
[International Registration No. : 1263151]
BELTRAMI SPA
Via F. Bartolommei, 8 I-50129 FIRENZE (FI) Italy

Proposed to be Used
IR DIVISION
Cl.18;Bags; handbags; suitcases; backpacks; wallets; coin purses; satchels; satchels, attaché cases of leather; clutch 
bags; trunks [luggage]; articles made from animal skins; raw skins; fur-skins; leather and articles made of leather; goods 
made of imitation leather; parasols; beach umbrellas; umbrellas; walking sticks; whips and other saddlery articles.

Cl.25;Clothing for men, women and children in general, including: dresses made from skins; shirts; blouses; skirts; 
tailleurs; suit jackets; trousers; shorts; undershirts; knitwear; pajamas; socks; knitted underclothing; bodices; garter 
belts; briefs; brassieres; slips; hats; scarves; neckties; raincoats; overcoats; coats; bathing suits; tracksuits for sports; 
anoraks; ski pants; belts; furs; sashes for wear; gloves; dressing gowns, footwear in general, including: slippers; 
footwear; footwear for sports; boots and sandals.
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Priority claimed from 13/06/2014; Application No. : 012995221 ;European Union 

3168297    11/12/2014
[International Registration No. : 1263577]
Dune Holdings Limited
9 Hatton Street London NW8 8PL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Spectacles; sunglasses; anti-glare glasses; protective glasses; spectacle frames; spectacle lenses; spectacle 
cases; sunglasses cases.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; handbags; purses; wallets; clutch bags; occasion bags; evening bags; day 
bags; holdalls; shoulder bags; satchels.

Cl.25;Clothing; footwear; headgear.
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Priority claimed from 02/10/2014; Application No. : 2014/26883 ;South Africa 

3168300    01/04/2015
[International Registration No. : 1263579]
World Platinum Investment Council Limited
20 Carlton House Terrace London SW1Y 5AN United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments.

Cl.35;Trade services for the precious metals industry including promoting the interests of that industry and promoting 
public interest in investment in, and use of, precious metals; advertising and promotion services rendered to the precious 
metals industry; advertising and promoting for others the use of, and investment in, precious metals and products made 
of precious metals; the bringing together of precious metal products, for the benefit of others, enabling customers to 
conveniently gather information, view and purchase those products; including via an Internet website.
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Priority claimed from 15/10/2014; Application No. : 14/4126112 ;France 

3168301    18/03/2015
[International Registration No. : 1263580]
APTAR STELMI SAS
Le Raspail - Paris Nord II, 22 avenue des Nations F-93420 VILLEPINTE France

Proposed to be Used
IR DIVISION
Cl.6;Sealing caps of metal.

Cl.10;Pistons, end caps and seals for pre-filled syringes and cartridges; syringes for medical use and components 
made of rubber or plastics, namely pistons, end caps and needle guards; caps for syringes.

Cl.17;Rubber stoppers; rubber stoppers for bottles for medical use; rubber stoppers for bottles for infusion, for 
antibiotics, for conditioning of liquids, powders and freeze-dried products.
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Priority claimed from 10/10/2014; Application No. : 30 2014 007 071 ;Germany 

3169232    30/03/2015
[International Registration No. : 1263734]
manroland web systems GmbH
Alois-Senefelder-Allee 1 86153 Augsburg Germany

Address for service in India/Agents address:
CHANDRAKANT M. JOSHI
501, VISHWANANAK, CHAKALA ROAD, ANDHERI ( EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers; computer software; data processing apparatus and data processing 
equipment, and accessories; storage apparatus for computer data; software used for processing data; information 
technology and audiovisual equipment; USB flash drives; USB flash drives [not pre-recorded]; compact discs, DVDs and 
other digital recording media; electronic, machine-readable and optical data carriers; data processing programs, software 
and software interfaces; graphic input screens and graphic interfaces in the form of computer programs; computer 
screens and process computers; process computers and computer programs recorded on data carriers and software 
therefor; data processing equipment, sensors and control and regulating programs (software) for use in printing 
machines and printing installations; electric and electronic apparatus for controlling, regulating and networking of print 
processes in printing machines and printing installations; measuring instruments and electronic controlling apparatus 
and regulating apparatus for printing machines and fittings therefor; electronic apparatus for the computer-aided 
manufacture of printing plates; apparatus for recording, transmission or reproduction of images or information; electric 
and electronic apparatus for conducting remote maintenance of machines and industrial installations, in particular via 
data networks, including the internet, telephone networks and mobile radio networks.

Cl.35;Advertising; business management; business administration; office functions; business management regarding 
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to production control and production monitoring of machines and industrial installations, in particular of installations for 
producing printed matter.

Cl.42;Design and development of computer hardware and computer software; planning and design of software 
applications, in particular for networking of the production processes pre-stages, printing/further processing and 
dispatch/administration to an integrated CIM solution (Computer Integrated Manufacturing) including integration of 
machine default systems for printing machines into workflows for digitised print production (open workflow system, i.e. 
enabling the integration of production systems of other manufacturers in the PrintNet workflow), in particular in 
publishing companies and print works; planning and designing of software applications for linking print works to print 
clients and print work suppliers via the internet, for handling print jobs.
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3169472    02/07/2015
[International Registration No. : 1263980]
SOUND NET (S) PTE. LTD. 
Marine Parade, P.O. Box 540 Singapore 914402 SG

Address for service in India/Attorney address:
JAIN & PARTNERS
805, PADMA TOWER-I, 5, RAJENDRA PLACE, NEW DELHI 110008

Proposed to be Used
IR DIVISION
Cl.35;Administrative processing of purchase orders; advertising by mail order; commercial information and advice for 
consumers (consumer advice shop); demonstration of goods; direct mail advertising; dissemination of advertising 
matter; distribution of samples; compilation of information into computer databases; invoicing; on-line advertising on a 
computer network; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for 
commercial or advertising purposes; presentation of goods on communication media, for retail purposes; publication of 
publicity texts; radio advertising; rental of advertising space; shop window dressing; systemization of information into 
computer databases; telemarketing services; television advertising; the bringing together, for the benefit of others, of a 
variety of goods (excluding the transport thereof), enabling customers to conveniently view and purchase those goods 
from a retail outlet, general merchandise catalogue by mail order or by means of telecommunication as well as from a 
general merchandise web site in the global communications network.

Cl.37;Motor vehicle maintenance and repair, namely, sound-, vibro- and noise insulation services as well as installing 
of car window film.
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Priority claimed from 10/10/2014; Application No. : 86420311 ;United States of America 

3170434    09/04/2015
[International Registration No. : 1264276]
Life Technologies Corporation
5791 Van Allen Way Carlsbad CA 92008 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Biochemical catalysts primarily of enzymes, nucleotides and buffer solution and agent for probe synthesis, as well 
as buffer solution and agent for hybridization and washing for gene expression analysis via membrane array techniques 
for scientific and veterinary research use.

Cl.9;Laboratory magnetic particle processors for purification of biological materials; Computer software and computer 
programs to develop procedures for laboratory magnetic particle processors for purification of biological materials and 
laboratory purification apparatuses for laboratory use.

7140



Trade Marks Journal No: 1809 ,   07/08/2017           Class 99 
 

Priority claimed from 20/03/2015; Application No. : 86571280 ;United States of America 

3170444    29/03/2015
[International Registration No. : 1264268]
Honeywell Safety Products USA, Inc.
900 Douglas Pike Smithfield RI 02917 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Protective and safety work wear, namely, insulated and heat resistant clothing for protection against accident or 
injury for use in the construction, oil and gas and utilities industries.

Cl.25;Industrial work wear, namely, jackets, pants, shirts, soft-shells jackets, parkas, trousers and overalls for use in 
the construction, oil and gas and utilities industries.
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Priority claimed from 10/09/2014; Application No. : 30 2014 059 962 ;Germany 

3170445    05/03/2015
[International Registration No. : 1264281]
Vorwerk International AG 
Verenastrasse 39 CH-8832 Wollerau CH

Proposed to be Used
IR DIVISION
Cl.7;Electric kitchen machines; electric kitchen machines with integrated chopping, grinding and weighing functions; 
machines and apparatus for the preparation of dishes and drinks, in particular for chopping, cutting, grinding, squeezing, 
grating, mixing, whipping, stirring, emulsifying and kneading.

Cl.11;Electric cooking apparatus; electric containers for cooking; electric cooking apparatus with integrated chopping, 
grinding and weighing function; electric ice-cream makers.

Cl.16;Printed matter; instructional and teaching material (except apparatus); periodicals; books; recipe cards; photos; 
graphic representations; graphic reproductions; drawings.
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Priority claimed from 27/01/2015; Application No. : 86516184 ;United States of America 

3170457    24/07/2015
[International Registration No. : 1264375]
Wind River Systems, Inc.
500 Wind River Way Alameda CA 94501 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Communications servers; computer software used to support network infrastructure applications.

Cl.42;Computer services, namely, providing a network functions virtualization hosting platform featuring real time 
operating system software; platform services for virtualized functions, namely, hosting software and management tools 
and application extensions for use by others in the creation and deployment of network functions virtualization 
infrastructure and architecture; providing technical support and consulting services in the field of network functions 
virtualization for telecommunications carriers; computer network design for others.
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Priority claimed from 09/12/2014; Application No. : 670221 ;Switzerland 

3170461    08/06/2015
[International Registration No. : 1264397]
Giorgio ARMANI S.P.A., 
Milan, Swiss Branch Mendrisio Via Penate 4 CH-6850 Mendrisio CH

Proposed to be Used
IR DIVISION
Cl.9;Spectacles, sunglasses, lenses and frames therefor, contact lenses, cases, chains and cords for glasses and 
spectacles, parts and fittings for all the aforesaid goods; covers for multimedia players; covers for mobile telephones; 
covers for DVDs; covers for CDs; covers for computer cables; covers for audio reproduction devices; covers for 
palmtops; covers for electronic agendas; covers for photographic cameras and covers for film cameras.

Cl.18;Handbags; traveling bags; briefcases (leather goods); leather briefcases; credit card holders of leather; wallets; 
leather document briefcases; leather key cases; purses (coin purses); suitcases; empty bags for cosmetic products; 
sports bags included in this class; bags for sports equipment; shoulder bags for ladies; leather shopping bags; school 
bags; garment bags for travel; shoe bags for travel; beach bags; diaper bags; backpacks; Boston bags; traveling trunks; 
barrel bags; overnight bags; carry-on bags; satchels; evening purses [handbags]; vanity cases, not fitted; fur-skins; 
cases and boxes made of leather; leather bags for packaging; leather straps; umbrellas; leather leashes.

Cl.25;Coats; jackets; trousers; skirts; tops (clothing); raincoats; overcoats; belts (clothing); suspenders for clothing; 
suits; stuff jackets; pullovers; jeans; dresses; pelerines; parkas; shirts; tee-shirts; cardigans; underwear; baby-dolls 
being nightwear; dressing gowns (bathrobes); swimming wear; negligees (underwear); bathing suits; dressing gowns 
(robes); shawls; sashes for wear; bolo ties; neckties; sweatshirts; undershirts; polo shirts; teddies (undergarments); 
shorts; stockings; socks; shoes; bedroom slippers; overshoes; galoshes; clogs (wooden shoes); shoe soles; uppers for 
footwear; boots; ski boots; half-boots; esparto shoes or sandals; sandals; bath sandals; gloves (clothing); mittens; hats 
and berets; visors (headwear).
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Priority claimed from 04/09/2014; Application No. : UK00003071170 ;United Kingdom 

3170464    04/03/2015
[International Registration No. : 1263620]
Kalibrate Technologies Plc
7th Floor, St James's Buildings, 79 Oxford Street Manchester M1 6SS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software and mobile applications for pricing and planning in the petroleum industry.

Cl.35;Business consulting services regarding data modeling, pricing and planning in the petroleum industry; providing 
business and marketing data on data on retail markets, competitor fuel prices, vehicle traffic counts and customer 
demographics.
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3171615    30/06/2015
[International Registration No. : 1263817]
HOECHSTMASS Balzer GmbH
Wiesenstraße 13 65843 Sulzbach Germany

Proposed to be Used
IR DIVISION
Cl.1;Adhesives for industrial use; glues, namely adhesives for the repair of textiles.

Cl.8;Seam rippers; scissors, namely scissors for sewers; scissors for taylors'; dressmakers' scissors; shoemakers' 
scissors.

Cl.9;Roller tape measures; tape measures; rules (measuring instruments); rules for use in medicine; rules for use in the 
textile industry; rules for use in the clothing industry; dressmakers measures; shoemakers' measures; distance 
measurement apparatus; electronic rules; electronic measures; roller tape measures with electronic scale.

Cl.16;Steatite (soapchalk); taylor's chalk; marking pens for use in the textile industry.

Cl.26;Needle cushions; knitting needles; pins, other than jewelry; sewing needles; darning needles; embroidering 
crochet hooks; darning lasts; false hems; eyelets for clothing; sewing boxes; trimmings for clothing; slide locks, zip 
fasteners; expanding bands for holding sleeves; sewing thimbles.

7146



Trade Marks Journal No: 1809 ,   07/08/2017           Class 99 
 

Priority claimed from 12/03/2015; Application No. : 013821021 ;European Union 

3171829    03/06/2015
[International Registration No. : 1263956]
Content Ed Net Communications S.L. 
Edificio MAPFRE, Av. Burgos, 12-16 izqda E-28036 Madrid ES

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; journals; medical journals; medical journal reprints.

Cl.35;Arranging of subscriptions for the publications of others; subscriptions to electronic journals; reseller services, 
namely, distributorship services in the field of medical publications reprints.

Cl.41;Publishing services; electronic publishing services; republication of medical journals; editing of written texts; 
medical writing services; medical writing assistance services for publication of articles in medical journals.
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Priority claimed from 01/05/2014; Application No. : UK00003053946 ;United Kingdom 

3173126    03/11/2014
[International Registration No. : 1264420]
AVOCET SOLUTIONS INC 
374 Springhouse Lane Hockessin DE 19707 US

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use as additives for fuel; chemicals used in industry, science and agriculture; chemical 
additives for petroleum products; chemical addition for fuel and oils in particular to prevent smoke; chemical additives for 
diesel fuel for reducing emission.

Cl.4;Fuels, motor spirits, illuminants; components for all the aforesaid goods; diesel; industrial oils; fuel additives.

Cl.42;Scientific and technological services and research relating to fuels and chemical additive in fuels; industrial 
analysis services and research relating to fuels and chemical additive in fuels.
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Priority claimed from 22/04/2015; Application No. : 30 2015 101 902 ;Germany 

3320196    22/04/2015
[International Registration No. : 1250808]
DEUTSCHE MESSE AG
Messegelände 30521 HANNOVER Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, especially periodicals, catalogues, brochures, posters, and photographs; instructional and 
teaching materials (except apparatus).

Cl.35;Organization and conducting of fairs and exhibitions for economical and advertising purposes; organisation 
consultancy and professional business consultancy in the realization and conducting of fairs and exhibitions; 
organizational services for fair participants; organization and conducting of exhibitions for commercial purposes; 
presentation of enterprises and their products and services for advertising purposes as well as sales promotion for 
others and arranging business contacts, also in the Internet; rental of floor space for booths and booths including 
associated equipment [advertising equipment]; public relations; advertising, advertising agencies, dissemination of 
advertising matter, demonstration of goods and services for advertising purposes, updating and rental of advertising 
material and writing and publication of publicity texts; design and development of promotional conceptions and design 
and development as well as the realization of advertising campaigns for others, also online and via e-mail; rental of 
advertising space, marketing, marketing studies and marketing analysis; commercial information agencies, business 
organization consultancy, procurement services for others (purchasing goods and services for other businesses); 
organisation and realization of product presentations; issuing and publishing of catalogues and prospectuses for 
advertising and presentation purposes; systemization of information into computer databases; compilation of information 
into computer databases, on-line advertising on a computer network, telemarketing services, rental of advertising time on 
communication media; sponsorship search and arranging of contracts, for others, for sponsorship service.

Cl.41;Arranging and conducting of conferences, special shows for cultural, teaching and educational purposes, 
congresses, symposiums and competitions for cultural, teaching and educational purposes, publication and issuing of 
journals; organization and conducting of seminars, workshops (training) and exhibitions for cultural or teaching 
purposes; entertainment services; organization and presentation of live performances and orchestra services, party 
planning (entertainment), booking of seats for shows, arranging and conducting of balls, concerts and entertainment 
shows; organization of competitions; education; desktop-publishing (electronic desktop-publishing), layout services, 
other than for advertising purposes, providing on-line electronic publications, not downloadable; publishing services, in 
particular drafting and writing of texts, other than publicity texts, publication of printed matter also via internet.
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Priority claimed from 07/10/2016; Application No. : 87196724 ;United States of America 

3526474    18/10/2016
[International Registration No. : 1331611]
Zoox, Inc.
2180 Sand Hill Rd., 2nd Floor Menlo Park CA 94025 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Robots; transportation robots; transporting machines.

Cl.9;Computer software for coordinating transportation services, namely, software for electronic message alerts 
featuring leads, optimal matches, and matching posts for services, scheduling, namely, connecting transportation 
providers with individuals and groups needing rides, the arrangement and booking of transportation, electronic 
messages, social networking services and profiles; computer software for coordinating transportation services, namely, 
software for the automated scheduling and dispatch of motorized vehicles; mobile application software for connecting 
drivers and passengers; mobile application software for automated scheduling and dispatch of motor vehicles; mobile 
application software for coordinating transportation services; mobile application software for engaging transportation 
services; computer application software for mobile phones and handheld devices, namely, software for remote control of 
electronic devices; electronic devices in the nature of transportation control systems for unmanned transportation units; 
electronic components for unmanned transportation units, namely, connectors and interconnectors for computers and 
computer hardware, computer network interface devices and computer interface boards, electronic display interfaces, 
and electronic communication systems, all for mobility robotics and comprised of computer hardware and software to 
enable signaling, switching and control of electronic components for aerial robotics and power management, data 
management, downlink transmission control, and interactions with other unmanned vehicles, and parts and fittings 
therefor; navigation apparatus for vehicles; vehicle tracking apparatus; electronic navigational and positioning apparatus 
and instruments; instruments for detecting traffic.

Cl.12;Land vehicles and conveyances; self-driving transport vehicles; unmanned conveying vehicles; passenger 
carrying vehicles; electric vehicles; road vehicles; driverless cars; mobility conveyances; mobility vehicles; industrial 
vehicles; passenger motor vehicles; unmanned vehicles.

Cl.39;Transportation of passengers by motorized vehicle; transportation of passengers by vehicle through a network of 
transportation providers.
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Priority claimed from 24/05/2016; Application No. : 70276 ;Jamaica 

3531960    18/11/2016
[International Registration No. : 1332743]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software used in developing other software applications; application development software.

Cl.42;Design and development of computer software; computer software consulting services; support and consultation 
services for developing computer systems, databases and applications; providing computer software information online.
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Priority claimed from 11/03/2016; Application No. : 30 2016 102 253 ;Germany 

3544832    17/06/2016
[International Registration No. : 1343124]
Gerry Weber International AG
Neulehenstraße 8 33790 Halle Germany

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; cosmetics; deodorants for personal use; soaps; shampoos; hair lotions; after-shave lotions; sunscreen 
preparations.

Cl.9;Spectacles [optics]; sunglasses; spectacle frames and spectacle cases.

Cl.14;Jewelry; ornaments; clocks; watch bands.

Cl.18;Leather cases; cases of leather or leather board; boxes of leather or leather board; hatboxes of leather; custom 
luggage tags [leather goods]; purses; pocket wallets; credit card wallets; key cases of leather or imitations of leather; 
briefcases; attaché cases; traveling trunks and suitcases; vanity cases, not fitted; toiletry bags, vanity cases sold empty, 
bags, envelopes, pouches of leather for the storage and transport of fashion articles and fashion accessories, jewelry and 
costume jewelry, cosmetics as well as home accessories [as far as included in this class]; traveling sets [fine leather 
goods]; umbrellas; parasols; garment bags; rucksacks and bags, in particular handbags [as far as included in this class]; 
animal skins and hides.

Cl.24;Textile materials, textiles and textile goods, knitted fabric [as far as included in this class]; bed blankets, bed 
linen and bed clothes; covers for cushions; table covers, tablecloths, table runners and table linen [in any case not of 
paper], sleeping bag liners; curtains of textile or of plastic; curtains; linings [textile]; home textiles; furniture coverings of 
plastic or textile; coverings for furniture; place mats [sets], not of paper; quilts, bed covers, lap robes; towels of textile, 
table napkins of textile, handkerchiefs of textile.

Cl.25;Clothing, in particular skirts, dresses, trousers, leggings [trousers], hosiery, blouses, shirts, tops, T-shirts, 
pullovers, cardigans, blazers, coats, sack coats, jackets, coats; underwear; lingerie, bathing suits, bikinis, bathing trunks, 
bath robes, belts [clothing]; gloves [clothing]; pocket squares [clothing]; shawls [clothing]; scarfs [clothing]; sleep 
masks; footwear and parts thereof [as far as included in this class]; soles for footwear; headgear for wear.

Cl.26;Buttons, snap fasteners, hooks and eyes [haberdashery] as well as needles; zippers; zip pullers; ribbons and 
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laces; lace and embroidery.

Cl.35;Demonstration of goods for advertising purposes; advertising; online advertising on a computer network; retail 
and wholesale services [including via teleshopping programs] as well as online and catalogue mail-order services for the 
following goods: perfumery, cosmetics, deodorants for personal use, soaps, shampoos, hair lotions, after-shave lotions, 
sunscreen preparations, shavers [including cases], razors, razor blades, shaving cases, blade sharpening instruments, 
nail files, nail scissors, both individually and combined to form a set, tongs, knives, scissors, manicure sets, cutlery, forks
and spoons, also made of precious metal as well as silver-plated, learning-to-eat and children's cutlery, hand-operated 
tools, as far as included in class 8, spectacles [optics], sunglasses, spectacle frames and spectacle cases, lighting 
apparatuses, [electric] lamps, lamp shades [including holders], sockets for electric lights, suspension rails [not 
electrified] for lamps, sanitary apparatus and installations, pocket searchlights, bed warmers, electric blankets, hot water 
bottles, jewelry, ornaments, clocks, watch bands, paper, cardboard [card], printed matter, photographs, stationery, 
wrapping materials made of paper or of plastic, as far as not included in other classes, albums, calendars, notebooks, 
pencil cases, seals and sealing wax, stamp and stamp pad, writing paper, books, newspapers and periodicals, magazines, 
office requisites except furniture, pictures of wood or plastic, leather cases, cases of leather or leather board, boxes of 
leather or leather board, hatboxes of leather, custom luggage tags [leather goods], purses, pocket wallets, credit card 
wallets, key cases of leather or imitations of leather, briefcases, attaché cases, traveling trunks and suitcases, vanity 
cases, not fitted, toiletry bags, vanity cases sold empty, bags, envelopes, pouches of leather for the storage and transport 
of fashion articles and fashion accessories, jewelry and costume jewelry, cosmetics as well as home accessories [as far 
as included in class 18], traveling sets [fine leather goods], umbrellas, parasols, garment bags, rucksacks and bags, in 
particular handbags [as far as included in class 18], animal skins and hides, mirrors, furniture, frames, works of art made 
of wood, plaster, plastic or wax, boxes of wood or plastic, picture frames, clothes hangers and clothes hooks, not of metal 
[furnishing items], mannequins and tailors' dummies, coatstands [furniture], curtain rods, hooks and rings, garment 
covers [storage], mattresses, air mattresses and inflatable pillows [in each case not for medical purposes], sleeping bags 
for sports and camping, corks for bottles and bottle closures and stoppers [in any case not of metal], space dividers 
[furniture], indoor window blinds (roll-up curtains) of wood or bamboo, wickerwork, high chairs for babies, security 
closures and protectors for furniture, in particular drawer locks, drawer stops, corner beads, door stops, window and 
refrigerator locks [afore-mentioned goods not of metal], shaving brushes, clothing stretchers, brushes [as far as included 
in class 21], in particular for cleaning of garments and footwear as well as for personal care and cosmetic use, flasks, 
glassware, trouser presses, trouser stretchers, insulating flasks, insulated containers for beverages, insulated containers 
for food, combs, comb cases, corkscrews, tie presses, picnic baskets [including dishes], polishing gloves, polishing 
leather, shaving brush stands, basting spoons, shoe horns, shoe trees, soap dispensers, boot jacks, drinking vessels, 
drinking glasses, tooth brushes, textile materials, textiles and textile goods, knitted fabric [as far as included in class 24], 
bed blankets, bed linen and bed clothes, covers for cushions, curtains of textile, curtains, home textiles, furniture 
coverings of plastic or textile, place mats [sets], not of paper, quilts, bed covers, lap robes, towels of textile, table napkins 
of textile, handkerchiefs of textile, clothing, in particular skirts, dresses, trousers, leggings [trousers], hosiery, blouses, 
shirts, tops, T-shirts, pullovers, cardigans, blazers, coats, sack coats, jackets, coats, underwear, lingerie, bathing suits, 
bikinis, bathing trunks, bath robes, belts [clothing], gloves [clothing], pocket squares [clothing], shawls [clothing], scarfs 
[clothing], sleep masks, footwear and parts thereof [as far as included in class 25], soles for footwear, headgear for wear, 
buttons, snap fasteners, hooks and eyes [haberdashery] as well as needles, zippers, zip pullers, ribbons and laces, lace 
and embroidery, games, gymnastic and sporting articles, as far as not included in other classes, golf club bags, golf 
gloves, billiard balls, billiard cues, billiard tables, board games, parlor games, golf clubs, golf bags, with or without 
wheels, playing cards, nordic walking poles, chess games, skis, snowboards, bags especially designed for sports 
equipment, tennis rackets.

Cl.41;Sporting and cultural activities; entertainment; presentation of live performances; party planning [entertainment]; 
organization of sports competitions; providing online electronic publications, not downloadable; modelling for artists; 
production of films and radio programs; publication of printed matter, filed on electronic storage media, in particular CDs 
and DVDs; production of sound and image recordings, on machine readable data storage media, in particular on 
videotapes, CDs and DVDs, writing of texts; rental of motion pictures and video films; exhibition of motion pictures and 
video films; publication and editing of books, newspapers and periodicals; creating animated cartoons.

Cl.45;Granting of licenses relating to franchising concepts; licensing of computer software; granting of licenses 
relating to industrial property rights and copyrights, in particular to trademark rights; trading with film, TV and video 
licenses; administration of copyrights; rental of dresses and costumes.
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3563786    04/04/2017
[International Registration No. : 1346168]
Herbert Waldmann GmbH & Co. KG
Peter-Henlein-Str. 5 78056 Villingen-Schwenningen Germany

Proposed to be Used
IR DIVISION
Cl.9;Regulating and control equipment and devices for lamps and luminaires; electrical and electronical devices for 
operating luminaires; electronical circuit arrangements for operating luminaires; starters, ballasts and control circuits for 
lamps and lights; light emitting diodes, light emitting diodes-arrays and panels.

Cl.11;Lamps and lights (luminaires), in particular standing luminaires, recessed luminaires, suspended luminaires, 
wall-mounted luminaires, ceiling-mounted luminaires, LED-luminaires; LED recessed luminaires, LED-panels, lighting 
elements and systems; parts and accessories of the aforementioned goods, included in this class.
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Priority claimed from 14/07/2015; Application No. : 30 2015 104 360 ;Germany 

3564479    05/05/2017
[International Registration No. : 1272280]
Landig + Lava GmbH & Co. KG
Valentinstrasse 35/1 88348 Bad Saulgau Germany

Proposed to be Used
IR DIVISION
Cl.7;Compressors for refrigerators; refrigerant compressors for cooling installations; driving devices for machines; 
engines for compressors; refrigeration condensers.

Cl.11;Refrigerating cabinets; electric refrigerators; domestic refrigerators; electric refrigerators [for household 
purposes]; refrigerated cabinets for the storage of drink; refrigerated cabinets for the storage of food; refrigerators; 
commercial refrigeration units; cooling apparatus for liquids; dispensers for dispensing chilled beverages for use in 
combination with apparatus for chilling beverages; ice boxes; refrigerating chambers; refrigerating display cabinets; 
cooling domes; cooling element, namely, refrigerating equipment as parts of refrigerators; refrigerating containers; 
cooling evaporators; combinations of refrigerators and freezers; air conditioning panels for use in walk-in coolers; 
refrigerating boxes [gas]; cool boxes (electric -), namely, refrigerated boxes; electrically powered fans for ventilation 
purposes; refrigerated containers [gas]; refrigerating and freezing equipment; refrigerated food display apparatus; sales 
counters [refrigerated]; cooling installations for freezing; installations for freezing; cooling appliances and installations; 
refrigerated merchandise display cases; refrigerated shipping containers; refrigeration in the form of benches, namely, 
electric cooling installations for kitchen benches; installations for cooling drinking water; beverage cooling apparatus; 
installations for the cooling of air; refrigerated cabinets for the display of drink; food and beverage cooking, heating, 
cooling and treatment equipment; meat chests [refrigerated], namely, refrigerated sales counters; meat safes 
[refrigerated], namely, meat refrigerators; meat broilers.
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Priority claimed from 10/09/2014; Application No. : 013241989 ;European Union 

3567006    11/05/2017
[International Registration No. : 1250411]
Macsteel International Trading Holdings B.V.
Strawinskylaan 333, WTC Tower-B 3rd floor NL-1077 XX Amsterdam

Proposed to be Used
IR DIVISION
Cl.35;Commercial trading and consumer information services; marketing services; the aforementioned services also in 
relation to common metals and their alloys; retail and wholesale services for products of common metals and their alloys.

Cl.39;Transport; transportation services and distribution services (by sea); shipping services; transportation and 
delivery of goods, freight and cargo (by sea); transportation logistics.

7156



Trade Marks Journal No: 1809 ,   07/08/2017           Class 99 
 

 

Priority claimed from 10/09/2014; Application No. : 013242003 ;European Union 

3567086    11/05/2017
[International Registration No. : 1250410]
Macsteel International Trading Holdings B.V.
Strawinskylaan 333, WTC Tower-B 3rd floor NL-1077 XX Amsterdam

Proposed to be Used
IR DIVISION
Cl.35;Commercial trading and consumer information services; marketing services; the aforementioned services also in 
relation to common metals and their alloys; retail and wholesale services for products of common metals and their alloys.

Cl.39;Transport; transportation services and distribution services (by sea); shipping services; transportation and 
delivery of goods, freight and cargo (by sea); transportation logistics.
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Priority claimed from 16/01/2017; Application No. : 700470 ;Switzerland 

3568682    23/04/2017
[International Registration No. : 1348840]
Iguaco Sàrl
Gumelenstrasse 13 CH-8810 Horgen Switzerland

Proposed to be Used
IR DIVISION
Cl.41;Education; training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software.
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Priority claimed from 21/03/2017; Application No. : 30 2017 102 886 ;Germany 

3568687    21/04/2017
[International Registration No. : 1348827]
Messe München GmbH
Am Messesee 2 81829 München Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter.

Cl.35;Organisation of exhibitions and trade fairs for commercial and advertising purposes; publication and issuance of 
advertising texts.

Cl.41;Arranging of exhibitions for cultural and teaching purposes; organisation and arranging of congresses and 
meetings; publication and issuance of printed matter (except for advertising purposes).
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Priority claimed from 14/10/2016; Application No. : 30 2016 029 687 ;Germany 

3568887    05/04/2017
[International Registration No. : 1349205]
Merck KGaA
Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; unprocessed artificial resins; unprocessed plastics; fluorotensides.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists; pigments.
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Priority claimed from 21/03/2017; Application No. : 30 2017 102 887 ;Germany 

3569624    21/04/2017
[International Registration No. : 1348826]
Messe München GmbH
Am Messesee 2 81829 München Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter.

Cl.35;Organisation of exhibitions and trade fairs for commercial and advertising purposes; publication and issuance of 
advertising texts.

Cl.41;Arranging of exhibitions for cultural and teaching purposes; organisation and arranging of congresses and 
meetings; publication and issuance of printed matter (except for advertising purposes).
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Priority claimed from 12/10/2016; Application No. : 87201264 ;United States of America 

3570403    12/05/2017
[International Registration No. : 1334818]
Big Switch Networks, Inc.
3965 Freedom Circle, Suite 300 Santa Clara CA 95054 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, computer networking software, software development tools; computer software for 
simulating, analyzing and optimizing the performance of computer networks.

Cl.42;Technological planning and consulting services in the field of computer network systems; design of computer 
networks; testing of computers, computer hardware and software, and computer networks; computer network 
configuration and deployment services.
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3572905    16/05/2017
[International Registration No. : 1341477]
Geoffrey, LLC
One Geoffrey Way Wayne, NJ 07470 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Bicycle helmets; bicycle goggles and bicycle speedometers; luminous road signs.

Cl.12;Bicycles; tricycles; mountain bicycles and racing bicycles; four-wheeled non-motorized cycles; bicycle parts and 
accessories, namely, bicycle baskets, bicycle mirrors, bicycle vanity mirrors, bicycle handlebar streamers, bicycle shock 
cords, kickstands, bicycle handle bars, bicycle handle bar ends, bicycle handlebar grips, bicycle pumps, tire pumps, 
knuckle guards to be attached to handlebars, bicycle bells, bicycle chains, bicycle nets; bicycle saddles and seats, inner 
tubes and tires for children's bicycles, tubes and connectors for bicycle frames, bicycle pedals, gears, bicycle wheels, 
bicycle training wheels, frame-mounted water bottles and water bottle holders for bicycles; bicycle acoustic warning 
devices, namely, bicycle horns and buzzers; racks and carriers to be fastened to vehicles, namely, luggage racks and 
carriers, bicycle racks and carriers; motorized and non-motorized scooters and go carts; two, three and four wheeled ride-
on motorized vehicles; bicycle child carriers and child seats; bicycle trailers and side cars.

Cl.28;Sporting goods equipment, namely, non-motorized skateboards, roller skates, inline skates and ice skates and 
protective pads for the knee, elbow and wrist.
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Priority claimed from 30/11/2016; Application No. : 016115339 ;European Union 

3572909    30/05/2017
[International Registration No. : 1349474]
Steetley Dolomite Limited
Southfield Lane, Whitwell, Worksop Nottinghamshire S80 3LJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry; industrial chemical products based on magnesium, magnesium oxide, burnt 
dolomite (also called dolime), dolomite; industrial chemical products for metallurgical processes based on magnesium, 
magnesium oxide, burnt dolomite (also called dolime) and dolomite; magnesium-based preparations for use in 
manufacture; magnesium oxide; burnt dolomite-based chemical products; dolomite-based chemical products; industrial 
chemical products for the production of refractory products.

Cl.19;Refractory construction materials not of metal; refractory furnace linings (non-metallic); refractory bricks not of 
metal.

Cl.42;Scientific and technological services; scientific and industrial research; industrial analysis; scientific and 
technological consultancy in the field of metallurgy, foundry, glass and chemistry.
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3572950    14/02/2017
[International Registration No. : 1348630]
Bayer Aktiengesellschaft
Kaiser-Wilhelm-Ring 51373 Leverkusen Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations and substances.

Cl.10;Medical instruments and apparatus, inhaling and diffusing gadgets for medical purposes.
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Priority claimed from 09/07/2015; Application No. : 1313768 ;Benelux 

3574565    29/05/2017
[International Registration No. : 1278072]
Almog Holding B.V.
Carnapstraat 99 NL-1062 KX Amsterdam

Proposed to be Used
IR DIVISION
Cl.29;Dates; processed and dried dates.

Cl.31;Raw, unprocessed and fresh dates.
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3574804    27/04/2017
[International Registration No. : 1195533]
IIC-INTERSPORT International Corporation GmbH
Wölflistrasse 2 CH-3006 Bern Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising, including direct marketing and online marketing; business management; business administration, 
computer file management, order management and stock management services, business management and organization 
consultancy, organization and management consulting for sports stores and sports centers; shop-window dressing, 
demonstration of goods, dissemination of advertisements, dissemination of advertising matter, market study, import-
export agencies, rental of advertising space, rental of advertising material, organization of exhibitions for commercial or 
advertising purposes, sales promotion through the sponsorship of cultural and sporting events, publication of advertising
texts, radio advertising, television advertising; retail sale in stores and by means of a global computer network (the 
Internet); electronic commerce (e-commerce) services, namely provision of information on goods via telecommunication 
networks for advertising or sales purposes; grouping of wholesale purchases; wholesale services, the bringing together 
for the benefit of others of various goods and services (excluding their transport) enabling consumers to conveniently 
view, find out about and purchase such goods or services, services involving the selection and presentation of goods and
services, through the use of printed documents or electronic communication media, to enable mail orders; services 
provided by a license granter and/or franchiser, namely transfer (provision) of commercial know-how.

Cl.37;Maintenance, repair and adjustment services for sporting goods; skate blade sharpening.
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Priority claimed from 16/03/2016; Application No. : 015225642 ;European Union 

3578951    03/06/2017
[International Registration No. : 1327698]
Movidius Limited
1st Floor, O'Connell Bridge House, D'Olier Street Dublin 2 Ireland

Proposed to be Used
IR DIVISION
Cl.9;Microprocessors; integrated circuits; digital signal processors; software development kits for microprocessors; 
software development kits for integrated circuits; software development kits for digital signal processors; computer 
software development tools for microprocessors; computer software development tools for integrated circuits; and 
computer software development tools for digital signal processors; microprocessors; semiconductor processors; data 
processing equipment; audio-video circuit boards; audio circuit boards; electronic circuit boards; computer hardware; 
computers; video processor boards; computer chip sets; integrated circuits; computer operating system software; data 
processors; computer servers; computer firmware; semiconductor chips; software programmable processors; 
microcontrollers; video graphic accelerators; central processing units; computer utility software and other computer 
software used to maintain and operate computer systems; apparatus for testing and programming integrated circuits; 
computer motherboards; computer peripherals; printed circuit boards; computer software; semiconductor memories; 
telecommunications apparatus; computer operating systems; video circuit boards; video processors; computer 
networking hardware; memory storage devices; wearable computers; hardware and software for machine vision; virtual 
reality headsets; virtual reality software; security alarms; security control apparatus; security surveillance apparatus; 
cameras; video cameras; security cameras; video circuit boards; alarm sensors; alarm systems.

Cl.41;Training services in the fields of networks, computers, software, microprocessors and information technology; 
education services, namely, providing classes, seminars, tutorial sessions, conferences and workshops in the field of 
computers, computer hardware, microprocessors, software and computer networks.

Cl.42;Computer network management services, namely, monitoring of network systems for technical purposes; hosting
of digital content on the internet; technical design consulting services in the field of computers and wireless computing; 
development, design, and consulting services relating to computer software and hardware; design and development of 
computer hardware and software; design and development of computer game software and virtual reality software; 
design of virtual reality software.
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Priority claimed from 29/03/2017; Application No. : 4350128 ;France 

3580936    27/04/2017
[International Registration No. : 1353004]
SAIPEM S.A.
1/7 avenue San Fernando F-78180 MONTIGNY-LE-BRETONNEUX France

Proposed to be Used
IR DIVISION
Cl.6;Floating containers of metal; metal containers for chemical products, compressed gas and liquids.

Cl.37;Installation, maintenance and repair of machines for processing of gaseous materials; repair and maintenance of 
transport containers.

Cl.40;Gas treatment; processing of chemical and petrochemical products; energy treatment and transformation; 
treatment and transformation of mineral resources and other raw materials; production and processing of fuels and other 
sources of energy.
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3581474    21/03/2017
[International Registration No. : 1350782]
AXA Konzern AG
Colonia-Allee 10-20 51067 KÖLN Germany

Proposed to be Used
IR DIVISION
Cl.9;Application software for mobile terminals.

Cl.36;Insurance.

Cl.38;Telecommunications; mobile telephone communication services.
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Priority claimed from 12/12/2016; Application No. : 016159345 ;European Union 

3581489    07/06/2017
[International Registration No. : 1347898]
Precordior Oy
Savitehtaankatu 2 A 30 FI-20540 Turku Finland

Proposed to be Used
IR DIVISION
Cl.35;Business advice relating to franchising; business management assistance; business management consultancy; 
advisory services for business management; providing business information via a web site; commercial administration of 
the licensing of the goods and services of others; compilation of information into computer databases; compilation of 
statistics; computerized file management; data search in computer files for others; distribution of samples; document 
reproduction; negotiation and conclusion of commercial transactions for third parties; provision of an on-line 
marketplace for buyers and sellers of goods and services; outsourced administrative management for companies; 
outsourcing services [business assistance]; retail or wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies; wholesale, retail and online retail store services featuring medical apparatus and 
instruments; systemization of information into computer databases; updating and maintenance of data in computer 
databases; maintaining personal medical records and files.

Cl.42;Material testing; quality control; design and development of computer software for use with medical technology; 
medical, veterinary and surgical research; updating, design and rental of software; online services, in particular online 
services relating to computer equipment and software, namely providing online computer software support services for 
computer program users, providing temporary use of non-downloadable software applications accessible via a website, 
and interactive hosting services which allow the users to publish and share their own content online; conducting clinical 
trials in the field of cardiovascular disease; conducting technical project studies; conversion of computer programs and 
data, other than physical conversion; hosting of databases; rental of computers, software and peripherals; installation 
and maintenance of computer programs; computer programming; hosting computer sites; research and development for 
others; advice, information and consultancy relating to all of the aforesaid services.

Cl.44;Medical and veterinary services including medical and veterinary advisory services; medical diagnostic services; 
remote monitoring and diagnostic services for medical purposes; medical and surgical assistance care and treatment; 
medical and surgical analysis for the diagnosis and treatment of human beings and animals; medical screening services; 
medical screening relating to the heart; medical testing services for fitness evaluation; monitoring of patients; medical 
testing services for fitness evaluation; health screening services; healthcare services; veterinary services; provision of 
medical information from a website; rental of medical and health care equipments; information and consultancy services 
relating to all the aforesaid services.

Cl.45;Copyright management; intellectual property consultancy; legal administration of licences; licensing of 
intellectual property; licensing of computer software [legal services]; monitoring intellectual property rights for legal 
advisory purposes.
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3581517    20/04/2017
[International Registration No. : 1351460]
LUVANIS S.A.
4, rue Dicks L-1417 Luxembourg

Proposed to be Used
IR DIVISION
Cl.18;Clutch bags; clutch purses; handbags; keycases; leather and imitation leather bags; leather for shoes; purses; 
shoe bags for travel; wallets including card holders.

Cl.25;Belts for clothing; belts made of leather; boots; footwear, namely, pumps; mules; sandals; scarves; shoes; 
slippers; sneakers; women's shoes, namely, foldable flats.
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Priority claimed from 17/09/2013; Application No. : 13 4 032 775 ;France 

3581551    03/05/2017
[International Registration No. : 1208750]
ID GROUP
162, boulevard de Fourmies F-59100 ROUBAIX France

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and alloys thereof other than for dental use; jewelry articles; jewelry; precious stones; jewel 
cases of precious metal; jewelry cases [caskets]; timepieces and chronometric instruments; watches and watch bands; 
cuff links, tie pins, ornamental pins, lapel badges (jewelry); key rings [trinkets or fobs]; sundials; boxes of precious metal; 
coins; figurines (statuettes) of precious metal; works of art of precious metals or of precious stones.

Cl.18;Leather and imitation leather; animal skins; trunks, carrying cases and suitcases; parasols, umbrellas; parasols; 
handbags; beach bags; travel bags, sets and trunks; vanity cases; mesh bags and shopping bags; backpacks; bags for 
sports (excluding those adapted to the goods they are intended to contain); wheeled bags; garment bags (for travel 
purposes); satchels, wallets; card cases (note cases), document holders; briefcases (leather goods); key cases (leather 
goods); purses (coin purses); tool bags (empty); hat boxes of leather; bags and slings for carrying children.

Cl.25;Clothing; knitwear (clothing); underwear [lingerie]; underwear; pajamas; dressing gowns (robes); sweaters; 
skirts; dresses; trousers; jackets; coats; raincoats; shirts; neckties; scarves; sashes for wear; veils (clothing); shawls; 
belts (clothing); money belts (clothing); gloves (clothing); suspenders; headgear, hats, caps; headbands (clothing); 
shower caps; footwear articles; socks, stockings, tights; footwear (except orthopedic footwear), slippers, boots; beach 
shoes, ski boots; footwear for sports; bathing trunks and costumes; bathing caps, bathing suits; clothing for sports 
(other than for diving); layettes [clothing]; hand-knitted clothing for children; bibs, not of paper; masquerade costumes.
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Priority claimed from 03/11/2016; Application No. : 015996275 ;European Union 

3581558    26/04/2017
[International Registration No. : 1352511]
MULTIFIT Tiernahrungs GmbH
Westpreußenstr. 32-38 47809 Krefeld Germany

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements, dietary foodstuffs for veterinary purposes.

Cl.28;Toys for domestic pets.

Cl.31;Animal foodstuffs; hay; chewing bones; sand (litter for animals), in particular bird sand; animal litter.
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3582981    16/05/2017
[International Registration No. : 1237827]
RIMAONE B.V.
Middenweg 138 NL-1394 AP Nederhorst den Berg

Proposed to be Used
IR DIVISION
Cl.9;Data processing software, namely software intended for higher education institutions for managing their faculties 
and research particularly to obtain international certification therefor.

Cl.42;Consultancy and information services relating to quality control of schools, colleges and universities; design, 
development, maintenance and updating of software; rental of computer software.
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3584356    12/05/2017
[International Registration No. : 1352469]
Ministry of Oceans and Fisheries
(Eojin-dong), 1Fl., 94, Dasom 2-ro Sejong-si Republic of Korea

Proposed to be Used
IR DIVISION
Cl.29;Fish, not live; fish and shellfish (not live) (including those frozen or preserved with salt); edible aquatic animals, 
not live; abalones, not live; common plaice (not live); oysters, not live; tuna fish, not live; processed seaweed products; 
seaweeds extracts for food; sheets of dried laver (hoshi-nori); preserved fish; foods made from fish; fish cakes; food 
products made from fish and shellfish; dried fish and shellfish; crab meat; canned and bottled seafood products; salted 
fish.

Cl.31;Crustaceans, live; live edible aquatic animals; fish and shellfish (live); fish, live; live clams; aquarium fish; fish 
spawn; live abalones; flatfish (live); live oysters; tuna fish (live); fancy fish (live); sea-cucumbers, live; unprocessed algae 
for human consumption; fresh laver; fresh sea tangle; fresh brown seaweed; fresh green laver; fresh seaweeds; algae for 
human or animal consumption.
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3584431    08/05/2017
[International Registration No. : 1352426]
BASF SE
Carl-Bosch-Strasse 38 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry, especially plant fortifying preparations, chemical androl 
biological preparations for stress management in plants, plant growth regulating preparations, chemical preparations for 
the treatment of seeds, surfactants, natural or a artificial chemicals to be used as sexual baits or agents to confuse 
insects.

Cl.5;Preparations for destroying and combating vermin, insecticides, fungicides, herbicides, pesticides.
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Priority claimed from 23/11/2016; Application No. : 87246773 ;United States of America 

3584860    05/05/2017
[International Registration No. : 1352073]
Merlin Solar Technologies, Inc.
5891 Rue Ferrari San Jose CA 95814 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Machine and machine tools for attaching metallized grids for use in the photovoltaic, semiconductor packaging and
flexible circuit industries; machine and machine tools for attaching metallized grids onto photovoltaic cells and 
photovoltaic modules; manufacturing machines used to produce metallized materials, namely, metallized grids for use in 
conjunction with photovoltaic cells and photovoltaic modules.

Cl.9;Metal grids in the nature of grids designed to conduct electricity in photovoltaic cells and photovoltaic modules, 
semiconductor devices, and flexible circuit devices in the photovoltaic, semiconductor packaging and flexible circuit 
industries; metal grids in the nature of grids designed to be applied to and to conduct electricity in photovoltaic cells and 
photovoltaic modules.

Cl.45;Licensing of intellectual property relating to grid metallization and photovoltaic interconnection technology.
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Priority claimed from 29/09/2016; Application No. : T201652391 ;Finland 

3584885    22/03/2017
[International Registration No. : 1352182]
Mirka Ltd
Pensalaväsgen 210 FI-66850 Jepua Finland

Proposed to be Used
IR DIVISION
Cl.3;Polishing and abrasive preparations; non-woven and flexible abrasive materials and abrasive products; abrasives; 
abrasive nets; abrasive films; abrasive cloth; abrasive discs; abrasive paper; abrasive belts; abrasive sheets; abrasive 
strips; abrasive rolls.

Cl.7;Machines and machine tools for abrasive and polishing purposes.

Cl.8;Hand tools and implements [hand-operated]; abrading instruments [hand instruments]; grindstones [hand tools]; 
abrasive discs [parts for hand operated tools]; abrasive wheels for use with hand tools; hand operated polishing tools; 
polishing discs [hand operated tools].
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3586604    28/04/2017
[International Registration No. : 1353592]
Obshchestvo s ogranichennoy otvetstvennostyu Nauchno-proizvodstvennaya firma «Issledovatelsky Tsentr»
rabochy poselok Koltsovo, korpus 200, ofis 426, promzona, Novosibirsky raion, RU-630559 Novosibirskaya oblast Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.5;Acaricides; insecticides; fungicides; pesticides; insect repellents; disinfectants for hygiene purposes; bacterial 
preparations for medical and veterinary use; biological preparations for veterinary purposes; biological preparations for 
medical purposes.
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3586777    04/05/2017
[International Registration No. : 1354767]
Deepmap Inc.
1121 San Antonio Road B100 Palo Alto CA 94303 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for use in robots, drones, and self-driving vehicles permitting users to upload 
and convert geographic and spatial data into maps and provide location coordinates.

Cl.42;Providing online non-downloadable software permitting users to upload and convert geographic and spatial data 
into maps; providing computer engineering services in the field of spatial localization and perception information for 
planning and control of robots, drones, and self-driving vehicles; online computer service for simulating environments for 
planning, control and navigation of robots, drones, and self-driving vehicles.
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3586820    22/03/2017
[International Registration No. : 1353548]
"Office-impex" Limited liability company
ul. 45-oi Strelkovoy Divizii, 261a, RU-394026 Voronezh Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; answering machines; 
accumulators, electric; accumulators, electric, for vehicles; actinometers; alidades; altimeters; ammeters; anemometers; 
anodes; antennas; anticathodes; apertometers [optics]; high-frequency apparatus; remote control apparatus; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, electric; sound recording apparatus; distillation apparatus for scientific purposes; diffraction 
apparatus [microscopy]; air analysis apparatus; apparatus to check franking; sound transmitting apparatus; breathing 
apparatus for underwater swimming; cash registers; electric apparatus for commutation; intercommunication apparatus; 
stills for laboratory experiments; projection apparatus; radiological apparatus for industrial purposes; blueprint 
apparatus; flashing lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; 
phototelegraphy apparatus; igniting apparatus, electric, for igniting at a distance; salinometers; acidimeters for batteries; 
aerometers; barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; batteries, electric; 
betatrons; binoculars; electronic tags for goods; computer memory devices; fire hose nozzles; encoded identification 
bracelets, magnetic; safety tarpaulins; signalling buoys; life buoys; marking buoys; directional compasses; vacuum 
gauges; electrolysers; variometers; scales; letter scales; precision balances; levelling staffs [surveying instruments]; 
camcorders; video cassettes; video telephones; video screens; micrometer screws for optical instruments; 
viscosimeters; circuit closers; wavemeters; voltmeters; mechanical signs; switchboxes [electricity]; current rectifiers; gas
testing instruments; galvanometers; heliographic apparatus; hygrometers; hydrometers; weights; holograms; plotters; 
plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; counterfeit [false] 
coin detectors; transparencies [photography]; slide projectors; dictating machines; dynamometers; floppy disks; sound 
recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; DNA chips; electronic 
notice boards; bullet-proof waistcoats [vests (Am.)]; life jackets; identification threads for electric wires; nose clips for 
divers and swimmers; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; acoustic conduits; 
mirrors for inspecting work; road signs, luminous or mechanical; signs, luminous; marine depth finders; probes for 
scientific purposes; buzzers; needles for record players; measures; pressure measuring apparatus; simulators for the 
steering and control of vehicles; inverters [electricity]; temperature indicators; incubators for bacteria culture; measuring 
instruments; mathematical instruments; levelling instruments; surveying instruments; azimuth instruments; spark-
guards; coaxial cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; electronic pens [visual 
display units]; holders for electric coils; identity cards, magnetic; video game cartridges; encoded magnetic cards; riding 
helmets; carriers for dark plates [photography]; automated teller machines [ATM]; cathodes; choking coils [impedance]; 
coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; electronic agendas; push buttons for bells; mouse pads; magnetic encoders; anti-glare 
visors; collectors, electric; calibrating rings; protective suits for aviators; commutators; compact discs [audio-video]; 
comparators; marine compasses; computers; notebook computers; condensers [capacitors]; contacts, electric; battery 
boxes; cabinets for loudspeakers; reflecting discs for wear, for the prevention of traffic accidents; covers for electric 
outlets; logs [measuring instruments]; lasers, not for medical purposes; lactodensimeters; lactometers; darkroom lamps 
[photography]; thermionic tubes; amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic 
tapes; videotapes; surveying chains; fire escapes; yardsticks; slide-rules; contact lenses; optical lenses; optical 
condensers; sounding lines; electricity conduits; measuring spoons; thread counters; magnets; decorative magnets; 
resuscitation mannequins [teaching apparatus]; pressure gauges; divers' masks; solderers' helmets; protective masks; 
voting machines; money counting and sorting machines; material testing instruments and machines; megaphones; 
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; coin-operated 
mechanisms for television sets; micrometers; microprocessors; microscopes; microtomes; microphones; modems; 
lightning conductors [rods]; monitors [computer hardware]; junction sleeves for electric cables; teeth protectors; knee-
pads for workers; headphones; surveyors' levels; verniers; sound recording carriers; magnetic data media; optical data 
media; sheaths for electric cables; identification sheaths for electric wires; weighing machines; punched card machines 
for offices; lenses for astrophotography; egg-candlers; fire extinguishers; electrified fences; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; eyeglasses; sunglasses; goggles for sports; signalling panels, 
luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; 
transmitters of electronic signals; switches, electric; periscopes; gloves for divers; furnaces for laboratory use; pipettes; 
pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; compact disc players; cassette 
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players; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; semi-conductors; 
polarimeters; fire pumps; measuring glassware; life belts; fuses; converters, electric; telerupters; distance measuring 
apparatus; appliances for measuring the thickness of leather; speed checking apparatus for vehicles; teaching apparatus; 
time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; weighing 
apparatus and instruments; navigational instruments; optical apparatus and instruments; apparatus and instruments for 
physics; chemistry apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control 
instruments; meteorological instruments; naval signalling apparatus; observation instruments; navigation apparatus for 
vehicles [on-board computers]; satellite navigational apparatus; regulating apparatus, electric; precision measuring 
apparatus; audio- and video-receivers; retorts' stands; drainers for use in photography; cleaning apparatus for sound 
recording discs; fire beaters; telescopic sights for firearms; test tubes; pressure indicator plugs for valves; magnetic 
wires; telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer programs [downloadable software]; record players; processors [central 
processing units]; rods for water diviners; radar apparatus; vacuum tubes; masts for wireless aerials; radios; vehicle 
radios; frames for photographic transparencies; walkie-talkies; voltage regulators for vehicles; stage lighting regulators; 
speed regulators for record players; marking gauges [joinery]; relays, electric; rheostats; respirators for filtering air; 
retorts; refractometers; refractors; grids for batteries; horns for loudspeakers; saccharometers; traffic lights; dog 
whistles; sextants; safety nets; fire alarms; signals, luminous or mechanical; sirens; scanners [data processing 
equipment]; connections for electric lines; couplings, electric; sonars; sound locating instruments; lighting ballasts; 
resistances, electric; spectrograph apparatus; spectroscopes; speed indicators; alcoholmeters; satellites for scientific 
purposes; audiovisual teaching apparatus; radiotelegraphy sets; radiotelephony sets; spectacle lenses; personal stereos; 
stereoscopes; fire boats; sulfitometers; spherometers; integrated circuits; printed circuits; counters; parking meters; 
kilometer recorders for vehicles; revolution counters; abacuses; taximeters; ear plugs for divers; tachometers; television 
apparatus; telescopes; teleprompters; teleprinters; cordless telephones; theodolites; thermostats; thermostats for 
vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; protractors [measuring 
instruments]; step-up transformers; vehicle breakdown warning triangles; starter cables for motors; capillary tubes; 
telephone receivers; quantity indicators; gasoline gauges; water level indicators; light-emitting electronic pointers; slope 
indicators; levels [instruments for determining the horizontal]; mercury levels; spirit levels; urinometers; amplifiers; 
particle accelerators; steering apparatus, automatic, for vehicles; balancing apparatus; video recorders; sound 
reproduction apparatus; invoicing machines; railway traffic safety appliances; data processing apparatus; oxygen 
transvasing apparatus; theft prevention installations, electric; film cutting apparatus; drying apparatus for photographic 
prints; optical character readers; centering apparatus for photographic transparencies; dosage dispensers; chargers for 
electric batteries; acoustic alarms; sounding apparatus and machines; editing appliances for cinematographic films; 
cathodic anti-corrosion apparatus; couplers [data processing equipment]; computer peripheral devices; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; adding machines; readers [data processing equipment]; heat 
regulating apparatus; photocopiers [photographic, electrostatic, thermic]; bar code readers; filters for respiratory masks; 
filters for ultraviolet rays, for photography; magic lanterns; optical lamps; signal lanterns; cameras [photography]; glazing
apparatus for photographic prints; shutters [photography]; darkrooms [photography]; photometers; flash-bulbs 
[photography]; enlarging apparatus [photography]; photovoltaic cells; containers for contact lenses; eyeglass cases; 
containers for microscope slides; cases especially made for photographic apparatus and instruments; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; cyclotrons; frequency meters; fire blankets; 
chips [integrated circuits]; pedometers; meteorological balloons; electrified rails for mounting spot lights; asbestos 
screens for firemen; protective helmets for sports; tripods for cameras; switchboards; workmen's protective face-shields; 
projection screens; radiology screens for industrial purposes; fluorescent screens; ducts [electricity]; galvanic cells; 
epidiascopes; ergometers.

Cl.11;Lamp shades; defrosters for vehicles; distillation apparatus; disinfectant apparatus; air deodorising apparatus; 
coffee roasters; hand drying apparatus for washrooms; water purifying apparatus and machines; bidets; bath tubs; bath 
tubs for sitz baths; waffle irons, electric; water flushing installations; extractor hoods for kitchens; acetylene generators; 
hydrants; germicidal burners; laboratory burners; lampshade holders; stills; showers; refrigerating containers; gas 
lighters; lighters; chimney blowers; shower cubicles [enclosures (Am.)]; heating apparatus; pressure cookers, electric; 
light bulbs; light bulbs, electric; distillation columns; lamp globes; laundry room boilers; coffee machines, electric; taps 
[faucets]; mixer taps for water pipes; forges, portable; lava rocks for use in barbecue grills; electric lights for Christmas 
trees; acetylene flares; safety lamps; gas lamps; curling lamps; germicidal lamps for purifying air; lamps for directional 
signals of automobiles; light bulbs for directional signals for vehicles; arc lamps; laboratory lamps; oil lamps; miners' 
lamps; electric lamps; chandeliers; barbecues; bread baking machines; watering machines for agricultural purposes; anti-
splash tap nozzles; heat pumps; filaments for electric lamps; magnesium filaments for lighting; luminous house numbers; 
bath fittings; lamp reflectors; vehicle reflectors; pasteurisers; lamp mantles; sockets for electric lights; coffee percolators,
electric; bakers' ovens; microwave ovens [cooking apparatus]; microwave ovens for industrial purposes; incinerators; 
kilns; cookers; aquarium lights; water intake apparatus; gas scrubbing apparatus; oil-scrubbing apparatus; glue-heating 
appliances; forage drying apparatus; water filtering apparatus; air purifying apparatus and machines; ice machines and 
apparatus; cooking apparatus and installations; lighting apparatus and installations; sanitary apparatus and installations; 
safety accessories for water or gas apparatus and pipes; regulating and safety accessories for gas apparatus; regulating 
accessories for water or gas apparatus and pipes; regulating and safety accessories for water apparatus; regulating and 
safety accessories for gas pipes; plate warmers; electric appliances for making yogurt; rotisseries; radiator caps; diving 
lights; washers for water taps; sinks; disinfectant dispensers for toilets; drip irrigation emitters [irrigation fittings]; light 
diffusers; nuclear reactors; pressure water tanks; roasters; lamps; ceiling lights; toilet seats; lighting installations for air 
vehicles; gas scrubbers [parts of gas installations]; lamp glasses; sterilizers; water sterilizers; air sterilisers; air dryers; 
laundry dryers, electric; hair dryers; malt roasters; tobacco roasters; toasters; discharge tubes, electric, for lighting; lamp 
chimneys; toilets [water-closets]; toilets, portable; wash-hand basins [parts of sanitary installations]; toilet bowls; water 
conduits installations; desalination plants; installations for processing nuclear fuel and nuclear moderating material; 
watering installations, automatic; water purification installations; purification installations for sewage; steam generating 
installations; water distribution installations; air filtering installations; swimming pool chlorinating apparatus; water 
softening apparatus and installations; polymerisation installations; water supply installations; ash conveyor installations, 
automatic; whirlpool-jet apparatus; aquarium filtration apparatus; headlights for automobiles; vehicle headlights; filters 
for drinking water; lights for automobiles; bicycle lights; lights for vehicles; electric torches; lanterns for lighting; 
fountains; ornamental fountains; deep fryers, electric; chromatography apparatus for industrial purposes; kettles, 
electric; carbon for arc lamps.
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Cl.14;Agates; diamonds; bangles; watch bands; key chain tags; key rings [trinkets or fobs]; brooches; alarm clocks; 
pins [bijouterie]; ornamental pins; tie pins; pearls made of ambroid [pressed amber]; jet, unwrought or semi-wrought; 
pearls; copper tokens; tie clips; cuff links; gold, unwrought or beaten; jewelry; jewelry of yellow amber; iridium; precious 
stones; semi-precious stones; spun silver [silver wire]; chokers; rings; cases for clock- and watchmaking; medals; 
medallions; precious metals, unwrought or semi-wrought; clockworks; coins; gold thread [jewelry]; silver thread 
[jewelry]; olivine [gems]; osmium; palladium; chronometric instruments; watch springs; rhodium; ruthenium; 
stopwatches; silver, unwrought or beaten; earrings; ingots of precious metals; alloys of precious metal; watch glasses; 
paste jewelry [costume jewelry]; ornaments of jet; chronometers; chronoscopes; watches; watch chains; atomic clocks; 
sundials; clocks and watches, electric; bracelet watches; jewelry boxes; spinel [precious stones].
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Trade Marks Journal No: 1809 ,   07/08/2017           Class 99 
 

Priority claimed from 11/01/2017; Application No. : 701816 ;Switzerland 

3586830    04/05/2017
[International Registration No. : 1353876]
IMD - International Institute for Management Development
Chemin de Bellerive 23 CH-1007 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications, including downloadable digital audio and video files, in the fields of 
economics and business, as well as management, marketing, administration, non-scientific research and human 
resources, intended to improve the performance of public or private corporations; pre-recorded magnetic or optical data 
media, especially compact disks, read-only memory compact disks (CD-ROMs), pre-recorded optical disks and digital 
versatile disks (DVDs), all featuring information in the fields of business and economics, as well as management, 
marketing, administration, non-scientific research and human resources, intended to improve the performance of public 
or private corporations; downloadable software in the form of software and micro-software for computers, laptops, tablets 
and smartphones.

Cl.16;Teaching and instruction manuals; books; printed publications; educational, instructional or teaching materials 
(except apparatus).

Cl.35;Business organization and management consultancy intended to improve the performance of public or private 
corporations; business information; business investigations; business management assistance intended to improve the 
performance of public or private corporations; commercial or industrial management assistance intended to improve the 
performance of such businesses; compilation of economic and business data into a central database on behalf of public 
or private corporations; compilation of economic and business statistics; economic forecasting; business appraisals; 
market research; market study; consultancy pertaining to personnel issues.

Cl.41;Organization and conducting of seminars, workshops, conferences and theoretical and practical courses relating 
to economics and business, as well as management, marketing, administration, non-scientific research and human 
resources, intended to improve the performance of public or private corporations; provision of non-downloadable online 
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publications relating to economics and business, as well as management, marketing, administration, non-scientific 
research and human resources, intended to improve the performance of public or private corporations; provision of 
seminars, lectures, educational and training programs through Internet courses.

Cl.42;Development, design and updating of software and micro-software.
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3587012    11/04/2017
[International Registration No. : 1353562]
HUAWEI TECHNOLOGIES CO., LTD.
Administration Building, Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus; processors [central processing units]; computer programs [downloadable software]; 
electronic publications, downloadable; downloadable image files; computer software applications, downloadable; 
computer hardware; integrated circuit cards [smart cards]; network communication equipment; intercommunication 
apparatus; tablet computers; mobile telephones; smartphones; computer software, recorded.

Cl.38;Information about telecommunication; electronic bulletin board services [telecommunications services]; 
communications by fiber optic networks; computer aided transmission of messages and images; communications by 
cellular phones; providing user access to global computer networks; providing telecommunications connections to a 
global computer network; message sending; providing internet chatrooms; providing access to databases; transmission 
of digital files; videoconferencing services; providing online forums.

Cl.42;Technical research; research and development of new products for others; installation of computer software; 
computer programming; updating of computer software; maintenance of computer software; consultancy in the design 
and development of computer hardware; computer software design; computer software consultancy; creating and 
maintaining web sites for others; providing information on computer technology and programming via a web site; cloud 
computing; computer technology consultancy; software as a service [SaaS]; telecommunications technology 
consultancy.
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3587260    08/05/2017
[International Registration No. : 1353335]
Construction Research & Technology GmbH
Dr. Albert-Frank-Str. 32 83308 Trostberg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in construction industry.

Cl.17;Materials and products for caulking, isolating and waterproofing.
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3587455    15/06/2017
[International Registration No. : 1240759]
Frendix Oy
Raturinkuja 7 FI-05400 Jokela Finland

Proposed to be Used
IR DIVISION
Cl.7;Lifting apparatus and hoists and auxiliary devices therefor.

Cl.12;Lifting trucks and auxiliary devices therefor.

Cl.20;Storage racks of metal, and fittings therefor; storage racks for tyres; shelves and crates.
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Priority claimed from 24/11/2016; Application No. : 016076821 ;European Union 

3587462    17/05/2017
[International Registration No. : 1354062]
Cellink AB
Arvid Wallgrens Backe 20 SE-413 46 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.9;Podcasts; downloadable podcasts.

Cl.38;Podcasting; transmission of podcasts.

Cl.41;Provision of entertainment via podcast.

Cl.42;Hosting of podcasts; provision of information relating to scientific research; provision of information relating to 
technological research; information on the subject of scientific research in the field of biochemistry and biotechnology.
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3587609    19/05/2017
[International Registration No. : 1353747]
Meiko Maschinenbau GmbH & Co. KG
Englerstr. 3 77652 Offenburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Dishwashers; waste disposal machines.

Cl.11;Apparatus for disinfection; toilet bowl.
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Priority claimed from 30/01/2017; Application No. : 701625 ;Switzerland 

3587638    01/05/2017
[International Registration No. : 1354088]
Hatebur Umformmaschinen AG
General Guisan-Strasse 21 CH-4153 Reinach BL Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; pressing machines; tools for machine tools.

Cl.40;Treatment of metals.
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Priority claimed from 12/12/2016; Application No. : 87265732 ;United States of America 

3588004    29/04/2017
[International Registration No. : 1354751]
Perimetrics, LLC
Suite 204, 360 San Miguel Newport Beach CA 92660 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Instrumentation for determining structural characteristics of a material sample or structure, such as structural 
integrity, structural stability, defects, cracks, fractures, etc.; instrumentation for determining the structural characteristics 
of material sample or structure in vivo, such as natural teeth and implant supported prostheses, as well as on structures 
and materials in vitro; instrumentation for predicting the suitability of a material prior to its use in constructing a 
structure; instrumentation for measuring mechanical energy dissipated by a material sample or structure; instrumentation
for providing a value of the damping capacity as well as mechanical response data that can be used to further evaluate 
the mechanical integrity of a sample or structure; instrumentation for making measurements on structures and materials 
in vivo, such as natural teeth and implant supported prostheses, as well as on structures and materials in vitro; 
accompanying software for instrumentation.

Cl.10;Apparatus for clinical diagnosis; dental handpieces; dental instruments for use in clinical diagnosis; dental 
instruments, namely, probes for detecting cracks, fractures and defects; probes for medical purposes; probes for dental 
purposes; apparatus for detecting stability of dental implants; dental apparatus for detecting stability of dental structures; 
dental instrument for detecting structural integrity, structural stability, defects, cracks, and fractures.
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Priority claimed from 01/12/2016; Application No. : 87254057 ;United States of America 

3588006    26/04/2017
[International Registration No. : 1354765]
Cognizant Technology Solutions U.S. Corporation
500 Frank W. Burr Boulevard Teaneck NJ 07666 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management and marketing consulting services; venture incubation and launch services, namely, new 
business venture development and formation consulting services; business development services, namely, providing 
start-up support for businesses of others; technology incubation services, namely, business consultation services in the 
area of technology transfer, technology development, technology commercialization planning and strategic marketing of 
technology; organizing business networking events in the field of growing emerging technology companies, business 
growth, business management and business development.

Cl.36;Incubation services, namely, providing financing and funding to freelancers, emerging and start-up companies, 
entrepreneurs, existing businesses and other companies.

Cl.41;Providing education programs in the field of business to freelancers, emerging and start-up companies, 
entrepreneurs, existing businesses and other companies; providing coaching and mentoring services and programs in 
the field of business growth, business management and business development; educational services, namely, conducting
classes, programs, seminars, conferences, and workshops in the field of growing emerging technology companies, 
business growth, business management and business development.
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Priority claimed from 19/12/2016; Application No. : 016180631 ;European Union 

3588042    19/05/2017
[International Registration No. : 1353601]
Siemens Healthcare GmbH
Henkestraße 127 91052 Erlangen Germany

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular for electromedical equipment.

Cl.10;Electromedical apparatus and equipment.
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Priority claimed from 28/11/2016; Application No. : 30 2016 033 636 ;Germany 

3588051    16/05/2017
[International Registration No. : 1354462]
Sinfonia Automotive GmbH
Werner-von-Siemens-Straße 31 66793 Saarwellingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; batteries, vehicle batteries; battery chargers; chargers for electric batteries; navigation apparatus for vehicles.

Cl.12;Vehicles; vehicles for use on land; automotive vehicles; electric vehicles; motors, electric, for land vehicles; parts 
and fittings for land vehicles; driverless cars [autonomous cars]; industrial vehicles [commercial vehicles].

Cl.37;Vehicle maintenance; vehicle battery charging; installation services, cleaning services, repair and maintenance 
services of vehicles; vehicle service, repair, maintenance and refuelling.
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Priority claimed from 28/11/2016; Application No. : 30 2016 033 637 ;Germany 

3588064    16/05/2017
[International Registration No. : 1354461]
Sinfonia Automotive GmbH
Werner-von-Siemens-Straße 31 66793 Saarwellingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; batteries, vehicle batteries; battery chargers; chargers for electric batteries; navigation apparatus for vehicles.

Cl.12;Vehicles; vehicles for use on land; automotive vehicles; electric vehicles; motors, electric, for land vehicles; parts 
and fittings for land vehicles; driverless cars [autonomous cars]; industrial vehicles [commercial vehicles].

Cl.37;Vehicle maintenance; vehicle battery charging; installation services, cleaning services, repair and maintenance 
services of vehicles; vehicle service, repair, maintenance and refuelling.
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Priority claimed from 02/06/2016; Application No. : 692769 ;Switzerland 

3588097    17/05/2017
[International Registration No. : 1324669]
NOVARTIS AG
CH-4002 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and biological preparations for diagnostic and medical use.

Cl.44;Collection and preservation of biological tissue, blood and cells; medical diagnostic services; medical treatment 
services; provision of information and data for diagnosis and medical treatment.
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3588112    03/05/2017
[International Registration No. : 1353724]
Jiangsu Hailong Nuclear Technology Joint Stock Co., Ltd
Jingkou industrial park, Zhenjiang city Jiangsu province China

Proposed to be Used
IR DIVISION
Cl.1;Silica gel; fuel for atomic piles; fire extinguishing compositions; fireproofing preparations; fire retardants; metal 
annealing preparations; cement [metallurgy]; glue for industrial purposes.

Cl.2;Wood coatings [paints]; varnishes; fireproof paints; primers; paints; anti-rust oils; anti-tarnishing preparations for 
metals; anti-corrosive preparations; anti-rust preparations.

Cl.6;Tin cans; containers of metal [storage, transport]; tanks of metal; vats of metal; closures of metal for containers; 
chests of metal; taps of metal for casks; chill-molds [foundry]; tinplate packings; refractory bricks of metal.

Cl.9;Detectors; particle accelerators; betatrons; cyclotrons; materials for electricity mains [wires, cables]; fire 
extinguishing apparatus; clothing for protection against accidents, irradiation and fire; solar batteries.

Cl.11;Solar furnaces; heating apparatus; heat regenerators; heating elements; solar thermal collectors [heating]; 
installations for processing nuclear fuel and nuclear moderating material; polymerisation installations; nuclear reactors.

Cl.19;Refractory bricks, not of metal; fireproof tiles; refractory construction materials, not of metal; fireproof cement 
coatings; grog [fired refractory material]; roofing, not of metal, incorporating solar cells; insulating glass for building; 
coatings [building materials].
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Priority claimed from 11/11/2016; Application No. : 87234363 ;United States of America 

3588126    05/05/2017
[International Registration No. : 1354778]
RiceTec AG
Postfach 366, Bergstrasse 5 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Cl.5;Herbicides.

Cl.31;Agricultural seeds.

Cl.44;Consulting services and providing information pertaining to agricultural crop management, seed 
recommendations, crop cultivation, chemicals used in the cultivation of crops, and weed control.
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Priority claimed from 30/11/2016; Application No. : 16117657 ;European Union 

3588136    29/05/2017
[International Registration No. : 1354058]
SZ DJI TECHNOLOGY CO., LTD.
6F, HKUST SZ IER Bldg., No. 9 Yuexing 1st Rd., Hi-Tech Park (South), Nanshan District, Shenzhen 518057 Guangdong China

Proposed to be Used
IR DIVISION
Cl.7;Cranks [parts of machines]; crank shafts; universal joints [cardan joints]; brushes being parts of generators; 
hydraulic controls for machines, motors and engines; pneumatic controls for machines, motors and engines; shock 
absorbers for machines; pistons [parts of machines or engines]; machining centres; axles for machines.

Cl.9;Audio- and video-receivers; sound recording apparatus; mounting devices for cameras; tripods for cameras; image 
stabilisers; balancing apparatus; cases especially made for photographic apparatus and instruments; tilting heads [for 
cameras]; memory cards for cameras; batteries, electric.
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3588166    17/05/2017
[International Registration No. : 1354092]
IFO INTERNATIONAL FRUIT OBTENTION
L'anguicherie F-49140 Seiches-sur-le-Loir France

Proposed to be Used
IR DIVISION
Cl.31;Apples; pears; fresh fruits and vegetables; fruit trees.

Cl.32;Apple juices; pear juices; non-alcoholic apple-based beverages; non-alcoholic pear-based beverages; non-
alcoholic cider; non-alcoholic apple cocktails; non-alcoholic pear cocktails.

Cl.33;Cider; alcoholic beverages containing apples; alcoholic beverages containing pears; apple cocktails; pear 
cocktails.
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3588316    22/05/2017
[International Registration No. : 1353599]
Ulrich Graf
Rote-Becker-Straße 33 44141 Dortmund Germany

Proposed to be Used
IR DIVISION
Cl.25;Clothing; footwear; headgear.

Cl.32;Beers; non-alcoholic beverages.

Cl.33;Alcoholic beverages (except beers).

7203



Trade Marks Journal No: 1809 ,   07/08/2017           Class 99 
 

3588504    27/02/2017
[International Registration No. : 1353618]
LA COMPAGNIE DUMAS
4 Cité de l'Ameublement F-75011 Paris France

Proposed to be Used
IR DIVISION
Cl.20;Cushions; seat cushions; pillows; bolsters; mattresses; comforters [bedding]; these products can also be made 
of or contain synthetic or natural down or feathers.

Cl.22;Raw fibrous textile materials; padding and stuffing materials (except of rubber or plastics); flock (stuffing); raw 
silk; down (feathers); feathers; feathers for stuffing; eiderdown (feathers); feathers for bedding; bags (envelopes, 
pouches) for packaging (of textile); bags (envelopes, pouches) for packaging and transporting pillows, cushions, quilts.

Cl.24;Fabrics and textile products (not included for other classes), namely bed linen, covers for cushions, pillow 
covers, pillowcases, sheets, fitted sheets, covers for quilts and eiderdowns, mattress covers, mattress fabrics, bed 
covers; bedding, bed blankets, lap robes, bed covers, coverlets; quilts with feather stuffing; eiderdowns (duvet coverlets), 
sleeping bags.

7204



Trade Marks Journal No: 1809 ,   07/08/2017           Class 99 
 

Priority claimed from 15/12/2016; Application No. : 536045 ;Czech Republic 

3591595    20/12/2016
[International Registration No. : 1355040]
Sano - Moderní výživa zvírat spol. s r.o.
Npor. O. Bartoška 15 CZ-344 01 Domažlice Czech Republic

Proposed to be Used
IR DIVISION
Cl.5;Veterinary products.

Cl.31;Fodders for animals, primarily dry.
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Priority claimed from 04/11/2016; Application No. : 697957 ;Switzerland 

3592848    26/04/2017
[International Registration No. : 1355117]
Holding Benjamin et Edmond de Rothschild, Pregny Société Anonyme
Route de Pregny, 21, BP 5254 CH-1211 Genève 11 Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printing products; books; 
newspapers; photographs; stationery; instructional or teaching material (except apparatus).

Cl.29;Meat, fish, poultry and game; meat extracts; canned meat; canned fish; preserved, frozen, dried and cooked fruits 
and vegetables; jellies, jams, compotes; eggs; milk and dairy products; edible oils and fats; butter; cheese, fresh cream.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery products; edible ices; sugar, honey, golden syrup; yeast, baking powder; salt; mustard; vinegar, 
sauces (condiments); spices; ice for refreshment.

Cl.31;Grains and agricultural, horticultural and forestry products, not included in other classes; live animals; fresh 
fruits and vegetables; seeds; natural plants and flowers; animal foodstuffs; malt.

Cl.33;Alcoholic beverages (except beers); ciders; digesters (liqueurs and spirits); wines; spirits.
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3592863    27/12/2016
[International Registration No. : 1355071]
GD MIDEA AIR-CONDITIONING EQUIPMENT CO., LTD.
Lingang Road, Beijiao, Shunde, Foshan Guangdong China

Proposed to be Used
IR DIVISION
Cl.7;Whisks, electric, for household purposes; washing machines [laundry]; spin driers [not heated]; wringing machines
for laundry; dry washer; dishwashers; kitchen machines, electric; fruit and vegetable juice extractor, electric; fruit 
presses, electric, for household purposes; food processors, electric; soybean milk machines for household purposes; 
compressors [machines]; compressed air machines; food processor, electric.

Cl.9;Remote controller for household purposes; flashing lights [luminous signals]; electronic notice boards; traffic-light 
apparatus [signalling devices]; neon lights; lamp box; materials for electricity mains [wires, cables]; converters, electric; 
switches, electric; plugs, sockets and other contacts [electric connections]; time switches, automatic.

Cl.11;Air conditioners; water heater for shower; central air conditioners; hot plate; refrigerators; showers; freezers; ice 
machines and apparatus; refrigerating cabinets; water filtering apparatus; drinking water dispensers; water purifying 
apparatus and machines; air purifying apparatus and machines; dehumidifiers; humidifiers; electric fans; ceiling fans; 
ventilators; thermantidotes; electric hair drier; cooking utensils, electric; electric kettles; rice cookers; induction cookers; 
commercial induction cookers; microwave ovens [cooking apparatus]; microwave ovens for industrial purposes; 
pressure cookers [autoclaves], electric; bread baking machines; bread baking machines; electric coffee kettles; electric 
steamer; electric saucepan; cooking apparatus and machines; gas stoves; gas furnaces; kitchen ranges [ovens]; 
fireplace; ovens; extractor hoods for kitchen; exhaust fans for kitchen; tableware disinfection cabinets; sterilized 
cupboard; heating equipments; solar water heaters; air source heat pump water heater; electric heaters; warmers; bed-
warmers; electric laundry dryers; fabric steamers; lighting apparatus and installations; electric lamps; projector lamps; 
pendant lamps; table lights; kitchen lamps.

7207



Trade Marks Journal No: 1809 ,   07/08/2017           Class 99 
 

3592907    31/05/2017
[International Registration No. : 1355006]
Nordson Corporation
28601 Clemens Road Westlake OH 44145 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Soldering fluxes.

Cl.7;Gaseous plasma reaction machines for non-destructive etching, ashing, cleaning, and other surface modification, 
deposition and/or material removal for use in industrial manufacturing; filling machines, namely, machines for filling 
syringe barrels and cartridges; material handling machines, namely, loading and unloading machines for inline or same 
side loading and unloading operations that support single or dual lane conveyers for a wide variety of parts from very thin 
strips of material to large heavy boats and carriers; robotic liquid dispensing machines; machines for applying conformal 
coatings to printed circuit boards; machines for jetting liquid materials for use in semiconductor packaging, printed 
circuit board assembly, flat panel display assembly and electronic component assembly, namely, power-operated jetting 
machines; non-contact lubrication machines.

Cl.9;Software used for controlling the position of a liquid material dispenser during industrial manufacturing; machines 
for testing electrical connections and electrical components; machines for inspecting electrical connections and electrical
components; automated optical inspection apparatus for industrial use.

Cl.20;Disposable plastic non-electric industrial containers in the nature of mixers, cartridges, and syringes used for 
mixing and dispensing liquid material in the nature of adhesives, greases, lubricants, sealants, silicones and solder, and 
structural parts therefor, in the nature of disposable individual mixing elements, syringe barrels, pistons, caps, tips, 
nozzles, and retainers.
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Priority claimed from 27/10/2016; Application No. : 63205/2016 ;Switzerland 

3592921    26/04/2017
[International Registration No. : 1355116]
Holding Benjamin et Edmond de Rothschild, Pregny Société Anonyme
21, route de Pregny, BP 5254 CH-1211 Genève 11 Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printing products; books; 
newspapers; photographs; stationery; instructional or teaching material (except apparatus).

Cl.29;Meat, fish, poultry and game; meat extracts; canned meat; canned fish; preserved, frozen, dried and cooked fruits 
and vegetables; jellies, jams, compotes; eggs; milk and dairy products; edible oils and fats; butter; cheese, fresh cream.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery products; edible ices; sugar, honey, golden syrup; yeast, baking powder; salt; mustard; vinegar, 
sauces (condiments); spices; ice for refreshment.

Cl.31;Grains and agricultural, horticultural and forestry products, not included in other classes; live animals; fresh 
fruits and vegetables; seeds; natural plants and flowers; animal foodstuffs; malt.

Cl.33;Alcoholic beverages (except beers); ciders; digesters (liqueurs and spirits); wines; spirits.
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3592930    14/11/2016
[International Registration No. : 1355069]
ZHEJIANG TAIZHOU XIDEBAO SHOES CO., LTD.
No. 888, Zechu Road, Zeguo Town, Wenling City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.10;Teeth rings (term considered too vague by the International Bureau - Rule 13.2.b of the Common Regulations); 
feeding bottles/babies' bottles; breast pumps; babies' pacifiers [teats]; feeding bottle valves; feeding bottle teats.

Cl.12;Bicycles/cycles; rims for wheels of bicycles; hand cars; baby carriages; wheelchairs; shopping trolleys; safety 
seats for children, for vehicles; vehicle seats.

Cl.18;Purses; school bags/school satchels; garment bags for travel; rucksacks/backpacks; handbags; briefcases; 
suitcases; boxes of leather or leather board; bags for sports; umbrellas.
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Priority claimed from 01/06/2016; Application No. : 1044131 ;New Zealand 

3592938    30/11/2016
[International Registration No. : 1355070]
SUNFED LIMITED
15D Henry Street, Avondale Auckland 1026 New Zealand

Proposed to be Used
IR DIVISION
Cl.29;Preserved, frozen, dried and cooked fruits and vegetables; lentils, dried; lentils, processed; lentils, prepared; 
lentils, preserved; legumes processed; legumes prepared; mushrooms, dried; mushrooms, prepared; mushrooms, 
preserved; mushrooms, processed; dried edible fungi; jellies for food; jams; processed algae for human consumption; 
alginates for culinary purposes; lecithin for culinary purposes; edible fats; edible oils; food products made from fruits; 
food products made from vegetables; food products made from nuts; protein for food; food products made from 
vegetable protein; processed vegetables and fruit; processed nuts; processed pulses; kimchi [fermented vegetable 
foods]; sauerkraut; fruit-based snack food; vegetable-based snack food; nut-based snack food; potato-based snack 
foods; potato chips; processed nuts; vegetable-based spreads; nut-based spreads; meat; fish, not live; poultry, not live; 
game, not live; caviar; processed meat; gelatine; meat extracts; bouillon; bouillon concentrates; suet for food; meat 
substitutes; vegetable-based meat substitutes; prepared meals consisting primarily of meat substitutes; prepared meals 
consisting primarily of meat, fish, poultry or vegetables pulses; soya beans, preserved, for food; tofu; vegetable extracts 
for culinary purposes; vegetable juices for cooking; vegetable purees; vegetarian foods; pollen prepared as foodstuff; 
processed edible seaweed; seaweed extracts for food; eggs; milk; dairy products; dairy product substitutes; milk 
products; milk substitutes; cheese; butter; margarine; yoghurt; yoghurt drinks.

Cl.30;Rice; tapioca and sago; flour; meal; dough; instant dough mixes; bread; pastries; confectionery; cereal based 
food bars; high protein cereal bars; cereal-based snack foods; breakfast cereals; muesli; cereal preparations; wheat-
based snack foods; snack food products made from grains; snack food products made from cereals; snack food products
made from maize; snack food products made from rice; pies; extruded corn snacks; extruded wheat snacks; extruded 
cassava starch-based snacks; extruded food products made of maize; wheat based foodstuffs; oat based foodstuffs; 
grain based foodstuffs; cereal based foodstuffs; maize based foodstuffs; pesto; pasta; dried pasta; noodles; vermicelli 
[noodles]; noodle-based prepared meals; pasta-based prepared meals; rice-based prepared meals; condiments; 
mayonnaise; ice cream; frozen yoghurt [confectionery ices].
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Priority claimed from 04/11/2016; Application No. : 697958 ;Switzerland 

3592946    26/04/2017
[International Registration No. : 1355118]
Holding Benjamin et Edmond de Rothschild, Pregny Société Anonyme
21, route de Pregny, BP 5254 CH-1211 Genève 11 Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printing products; books; 
newspapers; photographs; stationery; instructional or teaching material (except apparatus).

Cl.29;Meat, fish, poultry and game; meat extracts; canned meat; canned fish; preserved, frozen, dried and cooked fruits 
and vegetables; jellies, jams, compotes; eggs; milk and dairy products; edible oils and fats; butter; cheese, fresh cream.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery products; edible ices; sugar, honey, golden syrup; yeast, baking powder; salt; mustard; vinegar, 
sauces (condiments); spices; ice for refreshment.

Cl.31;Grains and agricultural, horticultural and forestry products, not included in other classes; live animals; fresh 
fruits and vegetables; seeds; natural plants and flowers; animal foodstuffs; malt.

Cl.33;Alcoholic beverages (except beers); ciders; digesters (liqueurs and spirits); wines; spirits.
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3592969    02/12/2016
[International Registration No. : 1355057]
LEVRES TECHNOLOGY PTY LTD
C/- UHY HAINES NORTON, L11, 1 York St SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for enabling transmission of photographs, videos and writing; downloadable software in 
the nature of a mobile application for sharing and displaying a users geolocation information with reference to 
photographs, videos and written material; social networking application for allowing data retrieval, upload, download, 
access and management; software to enable uploading, downloading, accessing, posting, displaying, tagging, linking, 
sharing or otherwise providing electronic media or information including geolocation information via computer and 
communication networks; software for the collection, editing, organizing, modifying, transmission, storage and sharing of 
data and information; software for providing and sharing user generated information in the field of entertainment and 
amusement; software for providing and sharing user generated information relating to entertainment and sport; software 
for electronic publication of photographic and video graphic electronic journals and web logs featuring user generated or 
specified content; software for electronic publishing services for users; software for providing and sharing entertainment 
information; software for providing computer, electronic and online databases in the field of entertainment, photo-sharing 
and video sharing and location sharing services; all of the foregoing in relation to the selective tracking of celebrities.

Cl.41;Providing user generated information in the field of entertainment and amusement; providing user generated 
information relating to entertainment and sport; electronic publication of photographic and video graphic electronic 
journals and web logs featuring user generated or specified content; electronic publishing services for users; providing 
entertainment information; all of the foregoing in relation to the selective tracking of celebrities.

Cl.42;Providing on-line non-downloadable software for displaying and sharing a users geolocation in connection with 
photographs, videos or written material shared by users; computer services, namely, creating virtual communities for 
registered users to interact and share geolocation, photographs, videos and written material; computerised data storage 
services to facilitate the sharing of users geolocation in connection with photographs, videos or written material; software
as a service (saas) for enabling transmission of photographs, videos and writing; software as a service (saas) delivered 
via mobile application for sharing and displaying a users geolocation information with reference to photographs, videos 
and written material; software as a service (saas) delivered in the form of social networking for allowing data retrieval, 
upload, download, access and management; software as a service (saas) for enable uploading, downloading, accessing, 
posting, displaying, tagging, linking, sharing or otherwise providing electronic media or information including geolocation
information delivered via computer and communication networks; software as a service (saas) for the collection, editing, 
organizing, modifying, transmission, storage and sharing of data and information; software as a service (saas) enabling 
users to provide and share information in the field of entertainment and amusement; software as a service (saas) enabling 
users to generate information service relating to entertainment and sport; software as a service (saas) enabling electronic 
publication of photographic and video graphic electronic journals and web logs featuring user generated or specified 
content; software as a service (saas) enabling electronic publishing of information relating to entertainment or sport by 
users for users; software as a service (saas) for providing entertainment information; software as a service (saas) 
enabling access to computer, electronic and online databases in the field of entertainment, photo-sharing and video 
sharing and location sharing services; providing online non-downloadable software for use in database management in 
the field of entertainment, photo-sharing and video sharing and location sharing services; all of the foregoing in relation 
to the selective tracking of celebrities.

Cl.45;On-line social networking services delivered or deliverable to a user in relation to the selective tracking of 
celebrities.
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Priority claimed from 28/03/2017; Application No. : 30 2017 007 808 ;Germany 

3592981    21/04/2017
[International Registration No. : 1354990]
Meson AB
Kullsgardsvägen 27 SE-312 34 Laholm Sweden

Proposed to be Used
IR DIVISION
Cl.7;Hydraulic valves; actuators for valves; rotary actuators; hydraulic valve actuators; stop valves of metal [parts of 
machines]; butterfly valves of metal being parts of machines; valves for pumps; valve assemblies of metal [parts of 
machines].

Cl.11;Stop valves for regulating water; stop valves for regulating gas; steam valves; mechanisms for controlling fluid 
level in tanks [valves]; taps [faucets].

Cl.35;Wholesale and retail services concerning the aforesaid goods of the classes 7 and 11.

Cl.37;Installation and maintenance services concerning the aforesaid goods of the classes 7 and 11.
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Priority claimed from 15/04/2015; Application No. : 302015000011930 ;Italy 

3593105    10/04/2017
[International Registration No. : 1273460]
BULLFROG S.r.l.
Via Giorgio E Guido Paglia, 1/D I-24122 BERGAMO (IT) Italy

Proposed to be Used
IR DIVISION
Cl.3;Shaving gel; lotions for beards; shaving cream; shaving soap; aftershave; alum stones [astringents]; beard dyes; 
aftershave creams; shaving gel; after-shave preparations; shaving balm; aftershave milk; skin lotion; facial lotion; soap; 
soaps in liquid form; perfumed soaps; shampoo; shampoo-conditioners.

Cl.44;Barbers' services; barbers' shops; hairdressing salons; beauty salons; hygienic and beauty care; human hygiene 
and beauty care; cosmetic treatments; application of cosmetic products to the face; consultancy services relating to 
cosmetics; consultancy services relating to barber shop services; consultancy services relating to services of a hair and 
beauty salon; beauty care for human beings; consultancy services relating to beauty; consultancy services relating to 
skin care; facial beauty treatment services; services for the care of the face; services for the care of the skin; cosmetic 
treatment for the face.
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Priority claimed from 28/03/2017; Application No. : 30 2017 007 740 ;Germany 

3593414    21/04/2017
[International Registration No. : 1354989]
Meson AB
Kullsgardsvägen 27 SE-312 34 Laholm Sweden

Proposed to be Used
IR DIVISION
Cl.7;Hydraulic valves; actuators for valves; rotary actuators; hydraulic valve actuators; stop valves of metal [parts of 
machines]; butterfly valves of metal being parts of machines; valves for pumps; valve assemblies of metal [parts of 
machines].

Cl.11;Stop valves for regulating water; stop valves for regulating gas; steam valves; mechanisms for controlling fluid 
level in tanks [valves]; taps [faucets].

Cl.35;Wholesale and retail services concerning the aforesaid goods of the classes 7 and 11.

Cl.37;Installation and maintenance services concerning the aforesaid goods of the classes 7 and 11.
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3593431    14/04/2017
[International Registration No. : 1354912]
BELORTA, cvba
Mechelsesteenweg 120 B-2860 SINT-KATELIJNE-WAVER

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; printed advertising materials; posters, leaflets, advertising hoardings and promotional materials 
of paper and cardboard; plastic materials for packaging, not included in other classes.

Cl.31;Agricultural, horticultural and forestry products and seeds not included in other classes; fresh fruits and 
vegetables; natural plants and flowers.

Cl.35;Advertising and advertising agency services; distribution of advertising material; organising and operating of 
wholesale markets for the sale of fruit and vegetables; online trading in the fruit and vegetable sector.
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Priority claimed from 19/10/2016; Application No. : 15958788 ;European Union 

3593480    14/12/2016
[International Registration No. : 1355619]
Singulus Technologies AG
Hanauer Landstrasse 103 63796 Kahl am Main Germany

Proposed to be Used
IR DIVISION
Cl.1;Coating compositions [chemicals for vacuum coating], other than paint; chemical coatings for manufacturing 
surface compositions using physical vapour deposition; ceramic sputtering targets [chemical materials].

Cl.6;Metal sputtering targets.

Cl.7;Machines for vacuum coating of disc-shaped plastic substrates by sputtering or vacuum deposition of metal, metal 
alloys, metal oxides or metal nitrides for the production of optical storage media; machines for vacuum coating, in 
particular physical or chemical vapour deposition, on planar and three-dimensional substrates, in particular plastic, glass, 
ceramic or metal substrates, in particular in the fields of food, beverages, cosmetics, jewelry, automotive, optics, sanitary 
engineering, lighting, medical engineering, consumer and household electronics and other industrial applications; 
machines for multi-layer vacuum deposition of metals or ceramics for the production of storage media, in particular disc-
shaped storage media; machines for vacuum deposition of layers, in particular transparent, conductive, metallic, semi-
conductive, non-conductive, dielectric or transparent/electrically conductive, or passivating layers, in particular using 
physical or chemical vapour deposition on substrates, in particular on glass and silicon; machines for large area coating 
using physical vapour deposition, in particular for the layer deposition of copper, indium, gallium, selenium, sulfur, 
indium sulfide, sodium fluoride, potassium fluoride, aluminium or combinations of these materials on glass or flexible 
substrates for the production of thin film solar cells; machines for large area coating using physical vapour deposition, in 
particular for the layer deposition of cadmium, tellurium, cadmium sulfide, cadmium chloride or combinations of these 
materials on glass substrates for the production of thin film solar cells; machines for metal organic chemical vapour 
deposition (MO-CVD) and metal organic vapour phase epitaxy (MOVPE); machines for large area coating using vacuum 
deposition, in particular horizontal or vertical sputtering deposition, on glass, metal or plastic substrates, in particular for 
the production of solar cells; machines for injection molding, vacuum deposition, lacquering (spin-coating), bonding, UV-
curing and quality inspection for the production of optical storage media, in particular CD, DVD5/10, DVD9; machines for 
injection molding, vacuum deposition, lacquering (spin-coating), (wet) embossing, UV-curing and quality inspection for 
the production of optical storage media, in particular optical storage disc, in particular BD25/33/50/66/100 (Blu-ray disc), 
Ultra HD Blu-ray disc; machines for injection molding, in particular of thin-wall optical parts and micro-structured parts; 
machines for nano imprint lithography by (wet) embossing, in particular for the production of diffractive optical 
components, microfluidic devices and micro electro mechanical structures (MEMS); machines for cleaning, vacuum 
deposition, spin-coating for photoresist, laser exposure, photoresist developing, laser beam recording and quality 
inspection, in particular for the production of disc masters for CD, DVD5/10, DVD 9, optical storage disc and other 
recording formats; machines for multi-layer deposition of magnetic and non-magnetic materials by physical vapour 
deposition, in particular rotating substrate deposition, for research, development and production; machines for multi-
layer deposition of magnetic and non-magnetic materials by physical vapour deposition, in particular linear-dynamic-
deposition, for research, development and production of MRAM (Magnetoresistive random-access memory) cells and 
magnetic sensors, in particular for anisotropic magnetoresistance (AMR), giant magnetoresistance (GMR) and tunnel 
magnetoresistance (TMR) structures; machines for thermal treatment (heating and cooling) of pre-coated large area 
substrates in a controlled gas atmosphere for the production of solar cells, in particular thin film solar cells; in-line 
machines for wet chemical treatment, in particular etching, cleaning, coating and drying, in particular for thin-film solar 
cells; machines for wet chemical treatment of batches of substrates, in particular etching, cleaning, coating and drying of 
substrates, in particular of semiconductor or glass wafers for production of crystalline solar cells, semiconductor devices 
and optical components; machines for wet chemical bath deposition of layers, in particular cadmium sulfide, zinc oxide-
sulfide and zinc sulfide for thin film solar cells; in-line machines for wet chemical treatment, in particular cleaning, acidic 
etching, alkaline etching and drying, for single side and double side processing of glass and silicon substrates; machines 
for wet chemical treatment of batches of material, in particular chemical etching, cleaning and drying of mono and multi 
crystalline silicon, in particular chunks and ingot off cuts; combinations of machines for automation, vacuum deposition, 
surface treatment, lacquering (spray-coating), UV-curing or drying, for the refinement of planar and three-dimensional 
substrates, in particular of plastic, glass, ceramic or metal, in particular in the field of food, beverages, cosmetics, jewelry, 
automotives, optics, sanitary engineering, lighting, medical engineering, consumer and household electronics or other 
industrial applications; combinations of machines for automation, vacuum deposition, wet chemical treatment, laser 
ablation, screen print or thermal treatment for the manufacturing of solar cells, in particular silicon solar cells; 
combinations of machines for automation, vacuum deposition, wet chemical treatment, laser ablation, thermal treatment, 
lamination or contacting for the manufacturing of solar cells, in particular thin film solar cells.
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Cl.9;Measuring apparatus and instruments for machines and/or machine combinations.

Cl.20;Receptacles of plastic for storing, transporting and processing substrates, in particular silicon wafers.

Cl.37;Installation, repair and maintenance services in relation to machines, machine components and machine 
combinations; installation, repair and maintenance services in relation to measuring apparatus and instruments being 
parts of machines and/or machine combinations; erecting of manufacturing plants.

Cl.41;Education; providing of training and training courses for installation, maintenance and repair of machines and 
machine combinations.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of industrial production facilities; engineering, technical consultation, planning, 
technical design of industrial production facilities; analysis, development, research and technical optimization related to 
function, productivity and cost of industrial production processes; analysis, development, research and technical 
optimization of industrial products and devices.
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Priority claimed from 11/08/2016; Application No. : 87135041 ;United States of America 

3593484    09/02/2017
[International Registration No. : 1354873]
Humans Net, Inc.
37 W 19th St., Fl 2 New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Tools in the nature of downloadable software for creating contracts for services rendered between buyers and 
providers of services for everyday tasks; tools in the nature of downloadable software for users to negotiate terms of an 
agreement between a buyer and provider of services in the field of everyday tasks from an online website.

Cl.35;Business services, namely, providing an online marketplace for consumers and providers of services in the field 
of assistance with everyday tasks; business services, namely, providing information in the field of negotiating contracts 
for assistance with everyday tasks via an online website; business services, namely, providing the ratings and reviews on 
services for commercial purposes posted by users on an online marketplace via an online website.

Cl.41;Business education services, namely, providing tools in the nature of educational tutorial sessions in the field of 
negotiating terms of an agreement for users to negotiate terms of an agreement between a buyer and seller of services in 
the field of everyday tasks via an online website; business education services, namely, providing tools in the nature of 
educational tutorial sessions in the field of negotiating terms of an agreement for users to create contracts for services 
being rendered between buyers and providers of services for everyday tasks via an online website.

Cl.42;Providing tools in the nature of non-downloadable software for users to create contracts for services rendered 
between buyers and providers of services for everyday tasks via an online website; providing tools in the nature of non-
downloadable software for users to negotiate terms of an agreement between a buyer and provider of services in the field 
of everyday tasks via an online website; providing information on computer technology for users to post ratings and 
reviews on services for commercial purposes via an online website; providing temporary use of a web-based software 
application for providing an online marketplace for buyers and sellers of services of everyday tasks on a global computer 
network; providing temporary use of a web-based software application for providing a two-way system for users of an 
online marketplace to evaluate and provide feedback regarding parties they have interacted with via the online 
marketplace in connection with everyday tasks.
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Priority claimed from 31/10/2016; Application No. : 4020160092342 ;Republic of Korea 

3593485    11/04/2017
[International Registration No. : 1354891]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software for personal information management; smartphones; computer application software for smart 
phones, mobile telephones, portable computers and tablet computers, namely, software used to operate voice recognition
system; computer software for use by software professionals to implement an interactive, personalized and intelligent 
interface for application software and computer hardware devices; computer software for dictation; computer software 
used to process voice commands; speech to text conversion software; voice recognition software; computer software for 
enabling hands-free use of a mobile phone through voice recognition; computer hardware used for the control of voice 
controlled information and communication devices; computer software used for the control of voice controlled 
information and communication devices; mobile telephones; computer software for users to share information to provide 
interactive and personalized intelligence for use by their computer hard devices and software for interfacing with the 
internet; electronic voice recognition apparatus; computer software for scheduling appointments, reminders, and events 
on an electronic calendar; telephone-based information retrieval software; computer software for storing, organizing, and 
accessing phone numbers, addresses, and other personal contact information; computers; tablet computers; portable 
computers; operating software for portable telecommunications apparatus and digital electronic products.

Cl.42;Software as a service (SAAS) services featuring computer software for creating, authoring, distributing, 
downloading, transmitting, receiving, playing, editing, extracting, encoding, decoding, displaying, storing and organizing 
text, graphics, images, audio, video, and multimedia content, computer software for personal information management, 
database management software, database synchronization software, voice recognition software, speech to text 
conversion software, voice-enabled software applications, computer software for accessing, browsing and searching 
online databases, computer software used to process voice commands and create audio responses to voice commands, 
computer software for dictation, computer software for scheduling appointments, reminders, and events on an electronic 
calendar, computer software for organizing and accessing phone numbers, addresses, and other personal contact 
information, computer software for providing travel directions, computer software for enabling hands-free use of a mobile 
phone through voice recognition, and computer software for making reservations at hotels and restaurants; application 
service provider (ASP) services featuring computer software and providing online non-downloadable software, namely, 
computer software for creating, authoring, distributing, downloading, transmitting, receiving, playing, editing, extracting, 
encoding, decoding, displaying, storing and organizing text, graphics, images, audio, video, and multimedia content, 
computer software for personal information management, database management software, database synchronization 
software, voice recognition software, speech to text conversion software, voice-enabled software applications, computer 
software for accessing, browsing and searching online databases, computer software used to process voice commands 
and create audio responses to voice commands, computer software for dictation, computer software for scheduling 
appointments, reminders, and events on an electronic calendar, computer software for organizing and accessing phone 
numbers, addresses, and other personal contact information, computer software for providing travel directions, computer 
software for enabling hands-free use of a mobile phone through voice recognition, and computer software for making 
reservations at hotels and restaurants; providing temporary use of on-line non-downloadable software and applications 
for users to share information to provide interactive and personalized intelligence for use in interfacing with computer 
devices and the internet.
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Priority claimed from 09/02/2017; Application No. : 2017-013988 ;Japan 

3593524    16/02/2017
[International Registration No. : 1355730]
NGK INSULATORS, LTD.
2-56 Suda-cho, Mizuho-ku, Nagoya-shi Aichi-ken 467-8530 Japan

Proposed to be Used
IR DIVISION
Cl.1;Ceramic catalyst carriers for purifying or modifying exhaust gas emitted from internal combustion engines; catalyst
carriers for purifying or modifying exhaust gas emitted from internal combustion engines; catalysts for purifying vehicle 
exhaust gas; catalysts; chemicals.

Cl.7;Filters for purifying exhaust gas from internal combustion engines; catalytic converters for purifying exhaust gas 
from internal combustion engines; catalyst carriers for purifying exhaust gas from internal combustion engines (parts of 
catalytic converters); exhaust gas treatment apparatus for internal combustion engines; non-electric prime movers, not 
for land vehicles; parts of non-electric prime movers; mining machines and apparatus; construction machines; loading-
unloading machines and apparatus; net hauling machines for fishing; chemical processing machines and apparatus; 
agricultural machines and implements; lawnmowers [machines].

Cl.12;Non-electric prime movers for land vehicles, not including their parts; vessels and their parts and fittings; aircraft 
and their parts and fittings; railway rolling stock and their parts and fittings; automobiles and their parts and fittings; two-
wheeled motor vehicles, bicycles and their parts and fittings.
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3593525    14/11/2016
[International Registration No. : 1355613]
Deliflor Chrysanten B.V.
Korte Kruisweg 163 NL-2676 BS Maasdijk

Proposed to be Used
IR DIVISION
Cl.31;Agricultural, horticultural and forestry products and grains not included in other classes; seeds for sowing, 
natural plants and flowers.

Cl.35;Business mediation and advice with the purchase and trade of the products listed in class 31; business 
organisation management and business economics consultancy.

Cl.44;Development and cultivation of new and existing varieties of natural plants and flowers.
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Priority claimed from 12/07/2016; Application No. : 302016000072409 ;Italy 

3593536    16/12/2016
[International Registration No. : 1355663]
CISTELAIER S.P.A.
Via Gandhi, 1 MODENA Italy

Proposed to be Used
IR DIVISION
Cl.9;Printed circuits; multilayer printed circuits; double sided printed circuits; rigid-flex printed circuits; electronic 
circuits; integrated circuits; circuit testers; printed circuit boards incorporating integrated circuits; interface circuits for 
video cameras; electronic integrated circuits; computer chipsets; large-scale integrated circuits; connectors for electronic
circuits; chip card readers; integrated circuit [IC] memory cards; integrated circuit modules; multilayer printed wiring 
boards; chips [integrated circuits]; printed circuit boards; chip cards; encoded integrated circuit cards; audio circuit 
boards; electrical circuit boards; video circuit boards; electronic components for integrated circuit cards; copper panels 
for circuit boards; blank integrated circuit cards [blank smart cards].

Cl.35;Retail and wholesale services on behalf of third parties, also on-line, of printed circuits, multilayer printed 
circuits, double sided printed circuits, rigid-flex printed circuits; retail and wholesale services on behalf of third parties, 
also on-line, of electronic circuits, integrated circuits, circuit testers, printed circuit boards incorporating integrated 
circuits, interface circuits for video cameras, electronic integrated circuits, computer chipsets, large-scale integrated 
circuits; retail and wholesale services on behalf of third parties, also on-line, of connectors for electronic circuits, chip 
card readers, integrated circuit [IC] memory cards, integrated circuit modules, multilayer printed wiring boards, chips 
[integrated circuits]; retail and wholesale services on behalf of third parties, also on-line, of printed circuit boards, chip 
cards, encoded integrated circuit cards, audio circuit boards, electrical circuit boards, video circuit boards, electronic 
components for integrated circuit cards, copper panels for circuit boards, blank integrated circuit cards [blank smart 
cards]; retail and wholesale services on behalf of third parties, also on-line, of scientific apparatus and instruments, 
signalling, checking [supervision] apparatus and instruments, apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of 
sound or images; retail and wholesale services on behalf of third parties, also on-line, of magnetic data carriers, recording
discs, compact discs, DVDs and other digital recording media; presentation of goods on communication media, for retail 
purposes; commercial information and advice for consumers [consumer advice shop]; sales promotion for others; 
outsourcing services [business assistance]; procurement services for others [purchasing goods and services for other 
businesses]; demonstration of goods; sponsorship search; business inquiries; business information; computerized on-
line retail store services; promoting the goods and services of others on the Internet; market analysis; market research; 
market studies; market surveys; marketing; marketing advice; marketing analysis; marketing assistance; marketing 
consultancy; marketing information; marketing services; organization of exhibitions and trade fairs for commercial or 
advertising purposes; planning and conducting of trade fairs, exhibitions and presentations for commercial or advertising 
purposes; business organization consultancy; providing advice relating to the organisation and management of 
businesses; business assistance; assistance and consultancy relating to business management and organization; 
providing assistance in the field of business management and planning; advisory services for business management; 
advisory services relating to business analysis; advisory services relating to business organization; advisory services 
relating to business planning; business research; providing business and commercial advice and information; publicity; 
public relations; commercial or industrial management assistance; business appraisals; providing statistical information 
for business or commercial purposes; personnel management consultancy; personnel recruitment.
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Priority claimed from 12/10/2016; Application No. : 302016000102268 ;Italy 

3593543    08/11/2016
[International Registration No. : 1355635]
ARTEINMOTION DI PANCIROLI CARLO & C. SNC
Via Euripide, 13 I-42124 REGGIO EMILIA (Reggio Emilia) Italy

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lighting apparatus and installations constructed with parts of airplanes; light diffusers; ornamental 
fountains; fountains; lamp globes; chandeliers; wall lamps; pedestal lamps; hanging ceiling lamps; street lamps; wall 
lights; desk lamps; table lamps; electrical lamps for outdoor lighting; electrical lamps for indoor lighting; bedside lamps; 
lamps for outdoor use; lamps; incandescent light bulbs; lanterns for lighting; dome lights for furniture; lamp shades; 
sockets for electric lights; lampshade holders; lamp casings; lamp reflectors; spigots; mixer taps [faucets]; lamp 
chimneys; lamp glasses.

Cl.20;Bathroom fittings in the nature of furniture; bed fittings, not of metal; furniture fittings, not of metal; door fittings, 
not of metal; yellow amber; clothes hangers and clothes hooks; head-rests [furniture]; coatstands; picture rods; benches 
[furniture]; workbenches; counters [tables]; chests, not of metal; dinner wagons; busts of wood, wax, plaster or plastic; 
door bells, not of metal, non-electric; non-metal bottle caps; stoppers, not of metal; trolleys [furniture]; placards of wood 
or plastics; crates (non-metallic-); letter boxes, not of metal or masonry; trestles [furniture]; hinges, not of metal; hampers 
[baskets]; storage baskets [furniture]; bottle closures, not of metal; closures for containers, non-metallic; mobiles 
[decoration]; shells; containers, not of metal [storage, transport]; furniture frames; air cushions, not for medical 
purposes; cushions; garment covers [storage]; fixed napkin dispensers not of metal; divans; display racks; window 
stops, not of metal or rubber; door stops, not of metal or rubber; figurines [statuettes] of wood, wax, plaster or plastic; 
edgings of plastic for furniture; hooks, not of metal, for clothes rails; clothes hooks, not of metal; curtain hooks; clothes 
hangers; air pillows, not for medical purposes; pillows; window fittings, not of metal; signboards of wood or plastics; 
mirror tiles; beds; mannequins and tailors' dummies; tool handles, not of metal; door handles, not of metal; air 
mattresses, not for medical purposes; mattresses; bedding, except linen; furniture of metal; furniture for the lounge; 
office furniture; furniture constructed with parts of airplanes; furniture; picture frame moldings; house numbers, not of 
metal, non-luminous; works of art of wood, wax, plaster or plastic; unworked or semi-worked bone, horn, ivory, 
whalebone or mother-of-pearl; baskets, non-metallic; furniture partitions of wood; finished wooden boards adapted for 
use in making furniture; fireguards; screens [furniture]; table tops; flower-pot pedestals; armchairs; towel stands 
[furniture]; bottle racks; book rests [furniture]; magazine racks; doors for furniture; packaging containers of plastic; bed 
bases; furniture shelves; furniture casters, not of metal; bed casters, not of metal; curtain rollers; racks [furniture]; 
ladders of wood or plastics; storage drawers [furniture]; standing desks; seats; sun loungers; non-metal door bolts; 
locks, other than electric, not of metal; stools; mirrors (silvered glass); meerschaum; statues of wood, wax, plaster or 
plastic; drafting tables; dressing tables; tables of metal; tables; washstands [furniture]; bead curtains for decoration; 
freestanding partitions [furniture]; trays, not of metal; slatted indoor blinds; showcases.
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Priority claimed from 02/12/2016; Application No. : 016129173 ;European Union 

3593587    06/03/2017
[International Registration No. : 1355706]
Excentials, besloten vennootschap
Vierlinghstraat 51 NL-4251 LC Werkendam

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for use in the manufacture of animal feed; chemical products for preserving animal food; 
chemical preservatives for the use and manufacture of food and beverages; artificial sweeteners, enzymes for use in the 
food industry, emulsifiers for use in the manufacture of foods, antioxidants, mineral acids, proteins as raw material, 
parting agents, disengagement agents, stabilizers, the aforementioned products for the animal feed industry, namely, for 
the use in the manufacture of animal feed, ingredients for the production of animal feed and for the production of 
veterinary products, for industrial use, namely, amino acids.

Cl.5;Enzymes, sugars, vitamins and vitamin preparations for veterinary applications; dietary supplements for animals; 
ingredients and supplements for animal feed and for veterinary preparations, for veterinary purposes, namely, amino 
acids and yeast extracts; trace element preparations for animals.
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Priority claimed from 11/11/2016; Application No. : 1807850 ;Australia 

3593615    23/11/2016
[International Registration No. : 1355590]
Rebel Group Limited
751 Gympie Rd LAWNTON QLD 4501 Australia

Proposed to be Used
IR DIVISION
Cl.9;Protection devices for personal use against accidents; protective helmets; swimming and life-saving belts; diving 
suits, gloves and masks; breathing apparatus for underwater swimming; life-saving rafts; protective visor and masks; 
protective eyewear; diving equipment and accessories; ear plugs for divers; nose clips for divers; pressure gauges and 
depth gauges; respirators and respiratory masks; cases for spectacles; cases for sunglasses; portable media players; 
flotation vests life jackets; diving suits; survival suits, namely, insulated overall wet suits and dry suits; diving goggles; 
swimming goggles; face masks for diving; goggles for sports; inflatable jackets for use in diving; inflatable jackets for 
use in life saving; breathing masks; portable breathing apparatus for underwater swimming; masks for snorkelling; 
masks for swimming; divers' boots; divers' life jackets; divers' nose clips; divers' weight belts; earplugs for divers; 
undersuits for divers; wet suits for divers; snorkels; divers' hoods; diving weights; diving helmets; diving boots; diving 
equipment; diving snorkels; regulators for use in diving; glasses lenses; chin protectors.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; strollers; trolley; boats; paddles for canoes; canoes.

Cl.18;Handbags; traveling bags; trunks; suitcases; purses; pocket wallets; briefcases; key cases (leatherware); school 
satchels; school bags; attache cases; coin purses; briefcases (leatherware); beach bags; bags for climbers; bags for 
campers; game bags; sling bags for carrying infants; shoulder bags; rucksacks; sports bags; belt bags; shoe bags; 
satchels; luggage; parasols; umbrellas.

Cl.21;Water bottles; water bottle clips; bottle holder; drinking flasks for travellers; thermos flasks; isothermic bags.

Cl.24;Bath linen (except clothing); face towels (of textile); washing mitts; bath sheets.
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Cl.25;Clothing; footwear; headgear; knitwear; hosiery; underwear; robes; bath robes; bathing suits; pyjamas; dressing 
gowns; sweaters; skirts; frocks and dresses; trousers; jackets; coats; shirts; sportswear; tights; clothing for hunting; 
shorts; tee-shirts; pullovers; tracksuits; singlets; blouses; dresses; rash guards; hooded sweat shirts; hooded t-shirts; 
short-sleeved t-shirts; long-sleeved t-shirts; fleece pullovers; ski wear; ski pants; ski jackets; snowboard pants; layettes; 
waterproof garments; wet suits for water skiing; swimwear; swim wear for gentlemen and ladies; surf wear; board shorts; 
wet suits; wet suits for water-skiing and sub-aqua activities; wet suit hoods; wet suits to be worn by persons engaged in 
water sports such as water skiing, aqua-planing, surfboard riding and body surfing; casual clothing including pants, 
wetsuits for surface watersports; sandals; bath slippers; slippers; boots; sports, beach and ski footwear; sportswear 
(except diving gear); footwear (except orthopaedic footwear); laced shoes; shoes with hook and pile fastening tapes; 
soles for footwear; wet suit boots; shoes; bathing caps; hats; caps; headwear; knitted caps; visors; socks; gloves 
(clothing); wet suit gloves; neckties; scarves; headbands; belts.

Cl.28;Bowls (games); games; nets for ball games; sporting articles for use in racquet games; sporting apparatus; 
gymnastic apparatus; archery implements; artificial fishing bait; bags adapted for fishing; bite sensors (fishing tackle); 
creels (fishing traps); fishing apparatus; fishing ground baits; fishing plumbs; fishing reel cases; fishing rod cases; 
fishing rod supports; fishing tackle; fishing tackle boxes; fishing tackle holdalls; fishing tackle wallets; gut for fishing; 
landing nets for fishing; line casts for fly-fishing; linings for fishing rods; paternosters (fishing tackle); reels for fishing; 
sporting articles for use in fishing; bags adapted for sporting articles; balloons (toys); balls being sporting articles; 
billiard balls; billiard apparatus; billiard cues; billiard tables; flippers for swimming; swimming belts; swimming fins; 
swimming kick boards; swimming pools (play articles); water toys (other than swimming aids); apparatus for gymnastic 
exercises; appliances for gymnastics; gymnastic articles; bodysurfing boards; fins for windsurfing boards; kick boards; 
ski boards; surf boards; swimming flutter boards; bob-sleighs; sleighs (playthings); articles for exercising the body (other 
than for medical purposes); body rehabilitation apparatus; abdomen protectors (parts of sports suits); chest protectors 
adapted for martial arts; fist protectors (sporting articles); hand protectors adapted for sporting use; hip protectors 
specially made for playing sports (parts of sports suits); knee protectors adapted for use whilst playing sports; protectors 
for elbows for use when participating in sport; shin protectors (sports articles); exercisers (expanders); roller skate boots;
bows for archery; boxing gloves; crossbows (sporting apparatus); edges of skis; skis; bags adapted to hold fencing 
equipment; fins for swimming; air hockey tables; hockey sticks; leg guards (shin guards) for wear when playing hockey; 
sport bags adapted (shaped) to contain hockey sticks; goal posts; apparatus for use in golfing; articles for playing golf; 
apparatus for racquet sports; harpoons for harpoon guns (sporting articles); gliders (playthings); skates; articles for 
playing jokes; kites; kite reels; nets for sports; body boards; sailboards; scooters (toys); skateboards; ski bindings; 
skittles; stationary exercise bicycles; swings; toys (playthings); theatrical masks; water wings; machines incorporating 
weights for use in physical exercise; weights for physical exercise (other than adapted for medical use); diving fins; 
diving fins being scuba fins.

Cl.35;Distribution of products of domestic or foreign manufacturers for advertising purposes; retailing and wholesaling 
of sporting goods; retailing and wholesaling of backpacks and sports bags; retailing and wholesaling of games and 
playthings; retailing and wholesaling of textilesclothing; retailing and wholesaling of clothing, footwear and headgear; 
sales promotion for others; advertising, marketing, promotion and public relations; demonstration of goods; organization 
of exhibitions for commercial or advertising purposes; operation, supervision and management of party plans, loyalty 
programs, sales and promotional incentive schemes; provision of commercial information; business management; 
business administration; human resource management consultancy; importing services; exporting services.
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3593618    02/12/2016
[International Registration No. : 1355607]
De Montfort University
The Gateway, Leicester LE1 9BH United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Arranging and conducting exhibitions for business purposes; business research, advisory and consultancy 
services; retail and wholesale services in relation to printed matter, instructional and teaching materials, certificates, 
books, magazines, brochures, prospectuses, leaflets, tickets, maps, stationery, posters, cards, postcards, greetings 
cards, invitations, diaries, calendars, photographs, photograph albums, prints, notepads, writing and drawing 
instruments, stickers, transfers, personal organizers, address books, pen and pencil holders, desk mats, folders, 
bookmarks, bookends, picture holders, articles made from leather or imitation leather, bags, luggage, travel bags, leisure 
bags, sports bags, holdalls, cases, rucksacks, handbags, toiletry and cosmetic bags, tie cases, briefcases, belts, wallets, 
card holders, purses, walking sticks, umbrellas, parasols, textiles, fabrics, lingerie fabrics, bed linen, bed clothes and 
blankets, duvet covers, pillowcases, bath linen, bath and hand towels, kitchen linen, dish towels, table linen, table 
napkins, textile wall hangings, coverings for furniture, cushion covers, handkerchiefs, clothing, footwear and headgear.

Cl.41;Education services; university services; the enrolment, tuition and examination of individuals studying by full 
time or part time attendance or by remote learning for the award of certificate, higher certificate, diploma, higher diploma, 
bachelor, master or doctorate or other university award; provision of specialist courses for industry, commerce or the 
local community; educational examination services; arranging for students to participate in educational and recreational 
activities; arranging and conducting conferences, exhibitions (for educational purposes), workshops and seminars.

Cl.42;Scientific research; research services (terms considered too vague by the International Bureau - Rule 13(2)(b) of 
the Common Regulations); research and development services; design services; technological services; industrial 
analysis and research services; design and testing of new products; laboratory services (terms considered too vague by 
the International Bureau - Rule 13(2)(b) of the Common Regulations), computer software design, rental of facilities and 
equipment for technological and scientific testing purposes; information, consultancy and advisory services in relation to 
all the aforesaid.
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Priority claimed from 26/10/2016; Application No. : 015972482 ;European Union 

3593622    20/04/2017
[International Registration No. : 1355439]
FUNDACIÓ INSTITUT D'EDUCACIÓ CONTÍNUA
c/Balmes, 132 E-08008 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.16;Pamphlets; teaching material; bookbinding material; catalogs; magazines [periodicals]; educational publications; 
newspapers; magazine supplements for newspapers; printed publications; office requisites (except furniture).

Cl.35;Advertising, particularly relating to training, teaching and education; commercial business management, 
particularly relating to training, teaching and education; commercial administration, particularly relating to training, 
teaching and education; wholesale and retail sale of books, particularly relating to training, teaching and education; 
wholesale and retail sale of instructional and teaching material; sale via global computer networks of books and material 
relating to training, teaching and education; import and export of books and material, particularly relating to training, 
teaching and education; business investigations; business research and consultancy services; market study and 
research services; business research and information services; management consultancy, preparation of economic and 
business reports; business, market, marketing and public relations studies; business expertise; business investigations; 
employment counseling services; organization of events, exhibitions, fairs and shows for commercial, promotional and 
advertising purposes.

Cl.41;Education, training, teaching and entertainment services; sporting and cultural activities; organization of events 
for cultural, entertainment and sporting purposes, particularly organization of exhibitions for cultural or educational 
purposes, organization and conducting of colloquiums, conferences, congresses, seminars, symposiums, training 
workshops; vocational guidance [education] services; research relating to education; production of teaching reports; 
publication of books; electronic publication of books and newspapers online; publication of texts other than advertising 
texts; publication of newspapers, periodicals, catalogs and brochures; electronic editing of books and periodicals online; 
editing and publication of books and magazines; publication of electronic magazines.
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Priority claimed from 09/04/2014; Application No. : 012775565 ;European Union 

3593632    28/06/2017
[International Registration No. : 1231930]
Mafi AB
Örjasvägen 4 SE-792 36 Mora Sweden

Proposed to be Used
IR DIVISION
Cl.6;Masts of metal; steel masts; steel beams; steel poles; steel fabrications.

Cl.9;Antennas; masts for aerials; aerial amplifiers; aerial converters; antenna boosters; metal poles [aerials]; antenna 
positioners; metal poles [aerials]; parabolic aerial dishes.

Cl.42;Information technology support services; support and maintenance services for computer software.
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3593743    04/04/2017
[International Registration No. : 1298283]
PAUL HARTMANN AG
Paul-Hartmann-Str. 12 89522 Heidenheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
adhesives used in industry; chemical reagents and diagnostic agents, other than for medical or veterinary purposes, 
namely fluorescent test concentrates for detecting wetting gaps and contamination paths, including in tablet form.

Cl.3;Bleaching preparations and other substances for laundry use, cleaning, scouring and abrasive preparations, 
soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices; cotton wool for cosmetic purposes and cotton wool 
products for cosmetic purposes, namely cotton wool balls, cotton wool buds, cotton wool pads; cotton wool strips and 
cotton wool bands; cosmetic skin and hair care products, baby skin care products, in particular ointments, creams, oils, 
soaps and powders, shampoos, with cosmetic lotions impregnated moist wipes of paper and/or cellulose; plasters for 
cosmetic purposes; cleaning preparations for personal hygiene equipment; medicated soap; cleaning preparations with 
disinfectant properties.

Cl.5;Chemical reagents and diagnostic preparations for medical or veterinary purposes; pharmaceutical and sanitary 
preparations; dietetic preparations adapted for medical use; disinfectants; disinfectants for hygiene purposes; test strips 
for diabetes tests and pregnancy tests; strips for cholesterol tests; plasters for medical purposes, namely adhesive 
plasters, plasters for therapeutic purposes and as first aid dressings; sticking plaster; plasters for calluses and corns, 
plasters with transdermal additives, rheumatism plasters, kidney plasters; surgical dressings, in particular stomach pads, 
compresses, particular gel and alginate compresses, swabs, tampons, gauze bandages, medical gauze, materials for 
dressings, including with x-ray contrast material or detection chips; x-ray contrast agents; goods of cellulose and/or 
cotton wool for feminine hygiene, namely sanitary towels, pants and tampons, pant liners; maternity pads, cotton wool for 
personal hygiene, sanitary belts, sets comprising the same or different dressing materials; bandages for medical 
purposes, namely fixing bandages, universal bandages, compression bandages, padded bandages; cotton wool and 
cotton wool products for medical and hygienic purposes; cotton wool or cellulose tissues impregnated with disinfectant 
preparations and/or oil and/or cleaning preparations for medical for hygienic purposes; medicated skin and hair care 
products; napkins, napkin liners, napkin pants and absorbent pads for the sick and incontinent; boxes and kits containing
first-aid material, namely materials for dressings, pharmaceutical products, filled containers and kits, and refill packs 
provided with these goods, filled first-aid boxes; sanitary preparations for medical purposes, pants, woven and/or knitted 
with textile thread or consisting of cellulose, for fixing absorbent pads, all the aforesaid goods for incontinency purposes; 
dressing changing sets, namely materials for dressings, plasters, compresses, swabs, tampons, being parts for dressing 
changing sets; catheter sets, namely pharmaceutical preparations, materials for dressings, plasters, compresses, swabs, 
tampons, materials for dressings, including with material opaque to x-rays, disinfectants being parts for catheter sets; 
operating theatre kits, namely pharmaceutical preparations, materials for dressings, materials for dressings, including 
with x-ray contrast material or detection chips, plasters, compresses, swabs, tampons, bindings, bandages, stomach 
pads, including with x-ray contrast chips, incision films, snares, incontinence pads, being parts for operating theatre kits; 
fungicides, herbicides; synthetic resin bandages for dressing; sleeve and gauze bandages; mud packs for medical 
purposes; breast-nursing pads; napkins, napkin liners, for baby or incontinence, mainly consisting of paper, non-woven 
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fabrics and/or cellulose; pants, woven and/or knitted from cellulose, for fixing absorbent pads.

Cl.9;Measuring apparatus and instruments; electric or electronic measuring apparatus and instruments, in particular 
apparatus for measuring body temperature (not for medical purposes); computer software; computer operating systems 
and computer programs, recorded or downloadable; computer programs, in particular for courier services in relation to 
hospital supplies and/or waste removal; electric safety devices for the elderly and children, namely protective devices for 
plugs, sockets and other contacts, cookers and night lights, intercoms; downloadable electronic data, publications in 
particular periodicals in electronic form.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, including in disposable form; artificial limbs, 
eyes and teeth; orthopaedic articles, suture materials; suture strips for wounds; thermometers for medical purposes; 
examination, protective and surgical gloves for medical and surgical purposes; operating caps and head coverings; 
drapes for surgical use; cloths for sterile covering of patients and objects; mouth and nose masks for medical purposes, 
bed liners of cellulose, nonwovens, plastic, textile fabric and/or rubber for sick people; draw-sheets for sick beds and 
incontinence sheets (included in this class); catheters, urinals; suction bags of nonwovens and/or plastic for suction 
tubes for medical purposes; special containers for medical purposes, namely vessels of plastic, paper or metal foils; first-
aid materials, namely medical instruments being parts for sets and refill packs equipped with these goods; dressing 
changing sets, namely cloths for sterile covering of patients and objects, being parts for dressing changing sets; catheter 
sets, namely examination, protective and operating gloves for medical and surgical purposes, catheters, urinals, cloths 
for sterile covering of patients and objects, surgical and medical instruments and apparatus, suture strips for wounds 
being parts of catheter sets; operating theatre kits, namely examination, protective and operating gloves, catheters, 
urinals, cloths for sterile covering of patients and objects, surgical, medical and veterinary apparatus and instruments, 
spatulas (for medical purposes), beakers (for medical purposes) and bowls (for medical purposes), medical filters, suture 
materials (for medical purposes), bottles (for medical purposes), bags (for medical purposes), syringes, cannulae, filter 
needles (for medical purposes), electrodes (for medical purposes), drainage (for medical purposes) tubes and hoses (for 
medical purposes), trocars, skin marking pens (for medical purposes), needle and blade holders (for medical purposes), 
medical apparatus and instruments for angiographic interventions, being parts for operating theatre kits; operating cloths 
for medical staff; orthopaedic bandages, plaster casts, fixing, support and padded bandages for orthopedic purposes; 
orthopaedic articles, in particular splints for the trunk and upper and lower limbs; compression stockings, anti-
thrombosis stockings; catheters, and out of it consisting catheter sets; urinals, suction bags of non-woven fabrics and/or 
plastic for suction tubes for medical purposes; apparatus for measuring blood pressure and blood sugar levels; 
apparatus for measuring cholesterol; inhalers, condoms; boxes and kits containing first-aid material, namely medical 
instruments, and refill packs provided with these goods, milk pumps; teething ring; dummies (teats); orthopaedic and 
medical mattresses; vascular snares as parts of an operating set.

Cl.16;Waste disposal bags of paper or plastic for nappies, also perfumed; periodicals, brochures and printed matter; 
sterilized packaging materials, mainly consisting of paper and/or plastic for medical products; babies' bibs of cellulose; 
disposable face cloths of cellulose for single use; handkerchiefs of paper; multipurpose cloths of cellulose and/or paper 
for hygienic purposes; paper, card, cardboard and goods made from these materials, not included in other classes; 
printed matter; bookbinding material; photographs; instructional and teaching material (except apparatus); pamphlets, 
books, diagrams, prospectuses, periodicals, newspapers and printed publications.

Cl.24;Bed sheets, duvets, multipurpose cloths of non-woven material and/or textile for hygienic purposes; non-woven 
fabric and goods made of this material, namely table and bed linen, bedcovers, quilts, bed blankets; towels, 
handkerchiefs, napkins; babies' and children's textiles, namely wrapping cloths, bath towels, wash mitts.

Cl.25;Children's clothing, babies' bibs of textile; nursing bras; babies' bibs of non-woven fabrics; disposable and 
multiple use items of working clothing for medical staff and for patients; dusters [clothing].

Cl.35;Market research, opinion polling; cost price analysis, consultancy regarding the organization and management of 
businesses, professional business consultancy, professional business consultancy for hospitals, market research, in 
particular in the medical sector; wholesaling and retailing of the goods: chemicals used in industry, science and 
photography, as well as in agriculture, horticulture and forestry, adhesives used in industry, chemical reagents and 
diagnostic agents, other than for medical or veterinary purposes, namely fluorescent test concentrates for detecting 
wetting gaps and contamination paths, including in tablet form, bleaching preparations and other substances for laundry 
use, cleaning, scouring and abrasive preparations, soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, 
cotton wool and cotton wool products for cosmetic purposes, cotton wool balls, cotton sticks, cotton wool pads, cotton 
wool string, cotton wool in strip form, cosmetic skin and hair care products, baby skin care products, in particular 
ointments, creams, oils, soaps, powders, shampoos, moist wipes of paper and/or cellulose, plasters for cosmetic 
purposes, cleaning preparations for personal hygiene equipment, medical soaps, cleaning preparations with disinfectant 
properties, chemical reagents and diagnostic agents for medical or veterinary purposes, pharmaceutical and sanitary 
preparations, dietetic substances adapted for medical use, disinfectants, disinfectants for sanitary and medical purposes, 
chemicals for cosmetic purposes, for protecting and cleaning the skin, test strips for diabetes tests and pregnancy tests, 
strips for cholesterol tests, plasters of all kinds, namely adhesive plasters, plasters for curative purposes, including being 
first-aid dressings, fixation plasters, plasters for calluses and corns, plasters with transdermal active agents, rheumatism 
plasters, kidney plasters, dressings, surgical dressings, in particular stomach pads, compresses, including gel and 
alginate compresses, swabs, tampons, gauze bandages, medical gauze, materials for dressings, including with x-ray 
contrast material or detection chips, x-ray contrast media, goods of cellulose and/or cotton wool for feminine hygiene, 
namely sanitary towels, pants and tampons, panty liners, maternity pads, cotton wool for personal hygiene, sanitary belts, 
kits consisting of identical or different materials for dressings, bandages, in particular fixation bandages, universal 
bandages, pressure bandages, padded bandages, cotton wool and cotton wool products for medical and hygienic 
purposes, cotton wool or cellulose wipes impregnated with disinfectants and/or oil and/or cleaning preparations for 
medical and hygienic purposes, medical skin care and hair care products, nappies, nappy liners, nappy pants for babies 
and absorbent pads, for the ill and incontinent, boxes and kits containing first-aid material, namely materials for 
dressings, pharmaceutical products, medical instruments, and refill packs provided with these goods, filled first-aid 
boxes, sanitary preparations for medical purposes, pants, woven and/or knitted with textile thread or consisting of 
cellulose, for fixing absorbent pads, all of the aforesaid goods for incontinency purposes, dressing changing sets, namely 
materials for dressings, plasters, compresses, swabs, tampons being parts of dressing changing sets, catheter sets, 
namely pharmaceutical products, materials for dressings, chemicals for cosmetic purposes, for protecting and cleaning 
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the skin, plasters, compresses, swabs, tampons, materials for dressings, including with x-ray contrast material, 
disinfectants being parts of catheter sets, operating theatre kits, namely pharmaceutical products, materials for 
dressings, materials for dressings, including with x-ray contrast material or detection chips, plasters, compresses, swabs,
tampons, bandages, stomach pads, including with x-ray contrast chips, incision films, vascular snares, incontinence pads
and incontinence sheets, being parts of operating theatre kits, fungicides, herbicides, measuring apparatus and 
instruments, electric or electronic measuring devices and measuring instruments, including apparatus for measuring 
body temperature, computer software, computer operating systems and computer programs, stored or downloadable, 
data processing programs, in particular in connection with courier services, for supplying to and/or removing from 
hospitals, electric safety devices for the elderly and children, namely protective devices for plugs, sockets and other 
contacts, cookers and night lights, intercoms, downloadable electronic data, publications, periodicals in electronic form, 
surgical, medical, dental and veterinary apparatus and instruments, including disposable apparatus and instruments, 
artificial limbs, eyes and teeth, orthopaedic articles, surgical suture materials, suture strips for wounds, thermometers for 
medical purposes, examination, protective and operating gloves for medical and surgical purposes, operating hoods and 
head coverings, drapes for surgical purposes, cloths for sterile covering of patients and objects, masks for the mouth and 
nose, bed inserts made from cellulose, non-woven fabrics, plastics, textiles and/or rubber for children and patients, draw-
sheets for sick beds and incontinence sheets (included in class 10), catheters, urinals, suction bags of non-woven fabrics 
and/or plastic for receiving from suction tubes, special containers for medical purposes, namely vessels made from 
plastic, paper or metal films, first-aid materials, namely medical instruments being parts of sets, and refill packs provided 
with these goods, dressing changing sets, namely cloths for sterile covering of patients and objects being parts of 
dressing changing sets, catheter sets, namely examination, protective and operating gloves for medical and surgical 
purposes, catheters, urinals, cloths for sterile covering of patients and objects, surgical and medical apparatus and 
instruments, suture strips for wounds being parts of catheter sets, operating theatre kits, namely examination, protective 
and operating gloves, catheters, urinals, cloths for sterile covering of patients and objects, surgical, medical and 
veterinary apparatus and instruments, spatulas, beakers and bowls, medical filters, suture materials, bottles, bags, 
syringes, cannulae, filter needles, electrodes, drainage tubes and hoses, trocars, suction systems/liquid conduction 
systems, skin marking pens, needle and blade holders, products for angiographic interventions, being parts for operating 
theatre kits, work clothing for medical personnel and patients, being disposable and reusable clothing, supportive 
bandages, synthetic resin bandages, plaster bandages, fixing, support and padded bandages, pull-on dressings and 
gauze dressings, orthopaedic aids, in particular positioning rails for torso, leg and arm orthopaedics, compression 
stockings, anti- thrombosis stockings, catheters, catheter sets, urinals, suction bags of non-woven fabrics and/or plastic 
for receiving from suction tubes, surgical, medical and technical medical instruments and equipment, 
sphygmomanometers and blood sugar measuring apparatus, apparatus for measuring cholesterol, inhalators, mud packs,
condoms, boxes and kits containing first-aid material, namely medical instruments, and refill packs provided with these 
goods, nursing bras, breast-nursing pads and milk pumps, teething rings, teats and dummies, orthopaedic and medical 
mattresses, nappies, nappy liners, essentially consisting of paper, non-woven fabrics and/or cellulose, packaging bags of 
paper or plastics, including being scented, for disposing of baby nappies, periodicals, brochures and printed matter, 
sterilisable packaging, essentially consisting of paper, non-woven fabrics and/or plastic for medical products, bibs for 
babies made from non-woven fabrics and/or cellulose, disposable face cloths, in particular consisting of cellulose, 
cellulose, handkerchiefs of paper, dispensing boxes for compresses, cotton sticks, wrap films essentially consisting of 
plastic for fixing absorbent pads, multipurpose wipes for sanitary purposes, consisting of cellulose and/or paper, paper, 
cardboard and goods made from these materials, not included in other classes, printed matter, book binding material, 
photographs, instructional and teaching material (except apparatus), brochures, books, diagrams, prospectuses, 
periodicals, newspapers and printed publications, bed sheets, duvets, multipurpose wipes for sanitary purposes, 
consisting of non-woven fabrics and/or textiles, non-woven fabrics and goods: made using these materials, namely table 
and bed linen, bed covers, bedspreads, bed blankets, towels, wiping cloths, handkerchiefs, serviettes, baby and 
children's textiles, namely wraps, bath towels, washing mitts, pants, woven and/or knitted from cellulose, for fixing 
absorbent pads, children's clothing, bibs for babies made from textile materials, work clothing for medical personnel and 
patients, being disposable and reusable clothing.

Cl.39;Transport; packaging and storage of goods; travel arrangement; courier services, for supplying to and/or 
removing from hospitals and retirement homes and homes for the disabled, in particular in the field of operating theatres, 
for the following goods: pharmaceutical products, chemicals for cosmetic purposes, for protecting and cleaning the skin, 
sanitary preparations for medical purposes, sanitary towels, panty liners, maternity pads, nappies, nappy liners, nappy 
pants for babies and absorbent pads, for incontinence and patients, dietetic substances adapted for medical use, 
plasters, materials for dressings, including with x-ray contrast material or detection chips, x-ray contrast material, 
disinfectants, cotton wool and cotton wool products for medical and hygienic purposes, cotton wool or cellulose wipes 
impregnated with disinfectants and/or oil and/or cleaning preparations for medical and hygienic purposes, medical skin 
care and hair care products, first aid boxes filled with first-aid materials, namely surgical dressings and pharmaceutical 
products beings parts of sets, and refill packs provided with these goods, pants, woven and/or knitted with textile thread 
or consisting of cellulose, for fixing absorbent pads, all of the aforesaid goods for incontinency purposes, dressing 
changing sets, namely materials for dressings, plasters, compresses, swabs, tampons being parts of dressing changing 
sets, catheter sets, namely pharmaceutical products, materials for dressings, chemicals for cosmetic purposes, for 
protecting and cleaning the skin, plasters, compresses, swabs, tampons, materials for dressings, including with x-ray 
contrast material, disinfectants being parts of catheter sets, operating theatre kits, namely v pharmaceutical products, 
materials for dressings, materials for dressings, including with x-ray contrast material or detection chips, plasters, 
compresses, swabs, tampons, bandages, stomach pads, including with X-ray contrast chips, incision films, vascular 
snares, incontinence pads and incontinence sheets, being parts of operating theatre kits, measuring apparatus and 
instruments, electric or electronic measuring devices and measuring instruments, including apparatus for measuring 
body temperature, surgical, medical, dental and veterinary apparatus and instruments, including disposable apparatus 
and instruments, artificial limbs, eyes and teeth, orthopaedic articles, surgical suture materials, suture strips for wounds, 
thermometers for medical purposes, examination, protective and operating gloves for medical and surgical purposes, 
operating hoods and head coverings, drapes for surgical purposes, cloths for sterile covering of patients and objects, 
masks for the mouth and nose, bed inserts made from cellulose, non-woven fabrics, plastics, textiles and/or rubber for 
children and patients, draw-sheets for sick beds and incontinence sheets (included in class 10), catheters, urinals, 
suction bags of non-woven fabrics and/or plastic for receiving from suction tubes, special containers for medical 
purposes, namely vessels made from plastic, paper or metal films, first-aid materials, namely medical instruments being 
parts of sets, and refill packs provided with these goods, dressing changing sets, namely cloths for sterile covering of 
patients and objects being parts of dressing changing sets, catheter sets, namely examination, protective and operating 
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gloves for medical and surgical purposes, catheters, urinals, cloths for sterile covering of patients and objects, surgical 
and medical apparatus and instruments, suture strips for wounds being parts of catheter sets, operating theatre kits, 
namely examination, protective and operating gloves, catheters, urinals, cloths for sterile covering of patients and 
objects, surgical, medical and veterinary apparatus and instruments, spatulas, beakers and bowls, medical filters, suture 
materials, bottles, bags, syringes, cannulae, filter needles, electrodes, drainage tubes and hoses, trocars, suction 
systems/liquid conduction systems, skin marking pens, needle and blade holders, products for angiographic 
interventions, being parts for operating theatre kits, work clothing for medical personnel and patients, being disposable 
and reusable clothing, clothing, footwear, headgear, services of medical manufacturers and distributors namely for 
supplying retirement homes and homes for the disabled, namely supply and consultancy regarding cost-efficient patient 
care.

Cl.41;Education; providing of training; sporting and cultural activities; organising and conducting courses, specialist 
seminars, meetings, congresses and workshops for imparting knowledge in the field of wound care, incontinence, 
operating theatres, infusion therapy and compression therapy, as well as tape courses (for imparting knowledge in the 
field of tape dressings); conducting of instructional, educational and training courses for young people and adults, in 
particular for scientific, medical and social occupations; Provision of training and further training; correspondence 
courses; Publication of texts (other than publicity texts); information about training and further training events; online 
publication of electronic books and periodicals; organising and arranging of conferences, congresses and symposiums; 
teaching and educational services; arranging and conducting of seminars, conferences and workshops; arranging and 
conducting of colloquiums; education and providing of training related to incontinence care; publishing information about
diseases and information in the field of health and medicine, except for promotion purposes.

Cl.42;Design and development of computer hardware and software; services in the field of science and technology and 
research and development related thereto; industrial analysis and research; surveying; research in the scientific, 
economic and medical fields, for others; chemistry services; chemical analysis.

Cl.43;Services for providing food and drink; temporary accommodation; retirement home services.

Cl.44;Medical services; hygienic and beauty care for human beings or animals; medical advisory services; medical 
outpatient clinics; nursing home, hospice and clinic services; pharmaceutical consultancy; rental of healthcare aids; 
medical consultancy for medical outpatient clinics, for sanatoriums and nursing homes, hospices and clinics; medical 
consultancy in the field of medical services, medical nursing and healthcare; medical consultancy for retirement homes.
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Cl.6;Metal hardware; aluminum profiles; exhibition stands of metal; beams of iron or steel; fixing devices of metal; 
laminated metals; sheets and plates of metal; linings made of sheets and plates of metal; stainless steel in sheet form; 
choking metallic plates; iron slabs; hinges of metal incorporating a spring; springs (metal hardware); springs largely of 
metal; metal springs; profile steel (profiles); guide rails of metal; drawer sliders of metal; metal handles; chests of metal; 
boxes of metal; metal components for doors; metal profiles; metal hinges for doors; metal padlocks; drawer sliders of 
metal; lock parts of metal; door pulls of metal; metal linings; sheet metal linings; fittings of metal for furniture; furniture 
catches of metal; metal feet for furniture; furniture casters of metal; modular building units of metal; profiles (metal); shelf 
supports of metal (other than parts of furniture); strap-hinges of metal; hinges of metal; roller doors of metal; locksmith's 
products of metal; locks of metal (other than electric locks); metal locksets; lockbolt stumps of metal; lockbolts of metal; 
finger plates of metal; lock casings of metal; drawer guides of metal; drawer handles of metal; drawer knobs of metal; 
protective screens of metal; extrusions of metal; door fittings of metal; doors of metal; metal shelf brackets; pre-
fabricated structures of metal; storage racks of metal; glazing beads of metal; mountings of metal for glass.

Cl.7;Hand-over machines; dispensing machines [other than vending machines]; hoists; machines for conveying 
materials; robotic handling apparatus; vending machines; machines for the handling of materials; assembly line conveyor 
machinery; lifting attachments incorporating mechanisms for the handling of goods; machines for the transport of 
materials; sorting machines, other than for money; optical sorting machines; packing machines; packaging apparatus 
[machines]; packing installations; labellers; machines for printing labels; label dispensing machines [other than for office 
use]; pneumatic controls for machines; system control instruments (pneumatic); hydraulic controls for machines; system 
control instruments (mechanical); electronic door openers; electronic door closing systems.

Cl.9;Electronic locks; electric locks with alarms; electronic lock assemblies; remote control apparatus for opening and 
closing doors; electronic door locks; controllers [regulators]; electronic surveillance apparatus; electric or electronic 
control modules; electric and electronic components; electronic sensors; electronic control apparatus; electronic 
controllers; electronic control units; electronic control systems; electronic control systems for machines; software; 
industrial controls incorporating software; electrical controls; programmable controllers; automatic control apparatus; 
electric control installations; electrical control circuits; electric control apparatus; industrial process control software; 
programmable logic controllers.

Cl.20;Furniture and furniture fittings, not of metal; work surfaces [furniture]; work counters [furniture]; cupboards 
[furniture]; fittings [non metallic] for cupboards; furniture shelves; drawer fronts; rack bars [furniture]; rack bars for 
shelves [non-metallic]; stands (furniture) for storage purposes; fixings, not of metal for shelves; hanging storage racks 
[furniture]; storage drawers [furniture]; consoles [furniture]; furniture for shops; shop shelvings; counters; consignment 
shelving [furniture]; storage cupboards [furniture]; metal cabinets [furniture]; furniture of plastic materials; furniture of 
metal; racks being furniture of metal; furniture made of steel; storage furniture; furniture fittings, not of metal; furniture 
joints (non-metallic); furniture cabinets; doors made of plastics for furniture; doors made of metal for furniture; doors 
made of non-metallic materials for furniture; modular shelving [furniture]; drawer sliders (non metallic); security cabinets 
(non metallic) [furniture]; racks; racks being furniture of metal; display racks; racks [furniture] made of non-metallic 
materials; rack elements; shelving frames, not of metal [furniture]; shelf supports of metal [parts of furniture]; shelf 
dividers of metal [parts of furniture]; sliding doors for furniture; non-metallic tracks for sliding doors; cupboards; 
cupboards for storing; metal wall units [furniture]; drawers; drawer guides not of metal; drawer rails not of metal; trays, 
not of metal; trays being part of shop display furniture; trays of metal being part of furniture; tray guides; tiltable doors of 
metal [parts of furniture]; security cabinets [furniture]; medicine cabinets; support stands [furniture]; partitioning inserts 
for trays; door fittings, not of metal; relocatable storage racks of metal [furniture]; prefabricated shelves [furniture]; box 
shelves; furniture made principally of glass; doors made of glass for furniture; vitrines; non-electric control apparatus, 
not of metal for closing doors; mechanisms [non-metallic, non-electric] for locking doors; closers [non-electric, non-
metallic] for doors; mechanisms [non-metallic, non-electric] for opening doors; mechanisms [non-metallic, non-electric] 
for the sliding of doors.

Cl.35;Computerised stock management; electronic stock management services; data base services with respect to 
stock locations.
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Cl.37;Assembly; assembling [installation] of storage systems; installation, maintenance and repair of computer 
hardware, providing information relating to the repair or maintenance of vending machines; providing information relating 
to the repair or maintenance of packing or wrapping machines and apparatus; machinery installation, maintenance and 
repair; installation, maintenance and repair of computer hardware; repair or maintenance of, loading-unloading machines 
and apparatus; repair or maintenance of vending machines; repair or maintenance of electronic machines and apparatus; 
repair and maintenance of electronic apparatus; repair and maintenance of electronic installations; repair or maintenance 
of packing or wrapping machines and apparatus; maintenance of automata; maintenance of industrial machinery; repair 
of electronic devices; repair of electronic apparatus; maintenance of electronic apparatus; installation, maintenance and 
repair of commissioning systems; installation, maintenance and repair of automated goods storage machines; 
installation, maintenance and repair of sorting machines; installation, maintenance and repair of dispensing machines; 
installation, maintenance and repair of hand-over machines; installation, maintenance and repair of goods lifts; 
installation, maintenance and repair of goods conveying machines; installation, maintenance and repair of robot-
controlled goods movement machines; installation, maintenance and repair of automatic distribution and vending 
machines; installation, maintenance and repair of goods movement machines; installation, maintenance and repair of 
devices for conveying goods; installation, maintenance and repair of elevating apparatus having mechanisms for 
transporting goods; installation, maintenance and repair of machines for conveying goods; installation, maintenance and 
repair of sorting machines; installation, maintenance and repair of machines for packaging; installation, maintenance and 
repair of packaging installations; installation, maintenance and repair of labelling machines.

Cl.41;Provision of training courses; providing computer assisted courses of instruction; provision of training courses; 
training in electronics; services for the provision of training in the use of computers; provision of training services for 
industry; training services relating to the use of computer aided engineering systems.

Cl.42;Shop interior design; planning of shop interior; planning [design] of shops; building design services; design of 
storage systems; programming of software for inventory management; providing temporary use of on-line non-
downloadable software for inventory management; software development; development, programming and 
implementation of software, design and development of computer software for supply chain management; design and 
development of software for inventory management; repair [maintenance and updating] of software; software 
engineering; maintenance and updating of software; control technology consulting services; programming of electronic 
control systems.
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Cl.17;Plastics in extruded form for use in manufacture of door and window frames, window sashes, posts, sash 
profiles, dummy posts, house entrance doors, levelling profiles, glazing bar profiles, glass strips, door and window frame 
extensions, cover profiles, window drips, corner posts, bay window profiles, window sills, coupling profiles, connector 
profiles, lining profiles, reinforcing profiles, expansion joint profiles, angle profiles, cover strips, connecting profiles, 
window drip profiles, groove profiles, roller shutter profiles, roller shutter guide profiles, traverse profiles, outer panels, 
inner panels, lintel profiles, floor profiles, revision profiles, door profiles, frame panels, guide strips, compensation strips, 
terminal strips, structural posts, sealing profiles, filler profiles, blow bar profiles, transport support profiles, air links, 
glazing rebate extensions, extension profiles, decorative profiles, angle end rods, folding shutter profiles, adapter 
profiles; non-metallic weather seals for windows; plastics materials in the form of sections [semi-finished products]; 
plastics materials in the form of rods [semi-finished products]; plastics materials in the form of strips [semi-finished 
products]; plastic material in extruded form for use in production; plastics in extruded form for use in manufacture; 
plastics in the form of sheets, films, blocks, rods and tubes; synthetic resins in rod form for use in manufacture; plastics, 
partly processed, for use in the manufacture of door and window frames, window sashes, posts, sash profiles, dummy 
posts, house entrance doors, levelling profiles, glazing bar profiles, glass strips, door and window frame extensions, 
cover profiles, window drips, corner posts, bay window profiles, window sills, coupling profiles, connector profiles, lining 
profiles, reinforcing profiles, expansion joint profiles, angle profiles, cover strips, connecting profiles, window drip 
profiles, groove profiles, roller shutter profiles, roller shutter guide profiles, traverse profiles, outer panels, inner panels, 
lintel profiles, floor profiles, revision profiles, door profiles, frame panels, guide strips, compensation strips, terminal 
strips, structural posts, sealing profiles, filler profiles, blow bar profiles, transport support profiles, air links, glazing 
rebate extensions, extension profiles, decorative profiles, angle end rods, folding shutter profiles, adapter profiles; all 
goods included in this class.

Cl.19;Construction elements of plastic; construction elements, not of metal, for use in building construction, building 
materials of fibre-reinforced plastic; building materials of plastics material; building and construction materials and 
elements, not of metal; non-metallic building sections; non-metallic building materials, namely door and window frames, 
window sashes, posts, sash profiles, dummy posts, house entrance doors, levelling profiles, glazing bar profiles, glass 
strips, door and window frame extensions, cover profiles, window drips, corner posts, bay window profiles, window sills, 
coupling profiles, connector profiles, lining profiles, reinforcing profiles, expansion joint profiles, angle profiles, cover 
strips, connecting profiles, window drip profiles, groove profiles, roller shutter profiles, roller shutter guide profiles, 
traverse profiles, outer panels, inner panels, lintel profiles, floor profiles, revision profiles, door profiles, frame panels, 
guide strips, compensation strips, terminal strips, structural posts, sealing profiles, filler profiles, blow bar profiles, 
transport support profiles, air links, glazing rebate extensions, extension profiles, decorative profiles, angle end rods, 
folding shutter profiles, adapter profiles; outdoor blinds, not of metal and not of textile; glazing bars, window frames, 
shutters, casements, window facades, window sills, windows, casement windows, folding doors, none of the aforesaid 
goods being of metal; non-metal window frames for use as building materials for door and window frames, window 
sashes, posts, sash profiles, dummy posts, house entrance doors, levelling profiles, glazing bar profiles, glass strips, 
door and window frame extensions, cover profiles, window drips, corner posts, bay window profiles, window sills, 
coupling profiles, connector profiles, lining profiles, reinforcing profiles, expansion joint profiles, angle profiles, cover 
strips, connecting profiles, window drip profiles, groove profiles, roller shutter profiles, roller shutter guide profiles, 
traverse profiles, outer panels, inner panels, lintel profiles, floor profiles, revision profiles, door profiles, frame panels, 
guide strips, compensation strips, terminal strips, structural posts, sealing profiles, filler profiles, blow bar profiles, 
transport support profiles, air links, glazing rebate extensions, extension profiles, decorative profiles, angle end rods, 
folding shutter profiles, adapter profiles; jalousies, not of metal; non-metallic frames for glazed windows; mouldings, not 
of metal, for building; non-metallic frames for skylights; non-metallic frames for glazed doors; non-metallic shutters for 
windows; doors, not of metal; door panels, not of metal; door casings, not of metal; all goods included in in this class.

Cl.42;Technical measuring and testing; chemistry services; engineering services; chemical analysis; technical testing; 
material testing.
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Cl.17;Plastics in extruded form for use in the manufacture of door and window frames, window sashes, posts, sash 
profiles, dummy posts, house entrance doors, levelling profiles, glazing bar profiles, glass strips, door and window frame 
extensions, cover profiles, window drips, corner posts, bay window profiles, window sills, coupling profiles, connector 
profiles, lining profiles, reinforcing profiles, expansion joint profiles, angle profiles, cover strips, window drip profiles, 
groove profiles, roller shutter profiles, roller shutter guide profiles, traverse profiles, outer panels, inner panels, lintel 
profiles, floor profiles, revision profiles, door profiles, frame panels, guide strips, compensation strips, terminal strips, 
structural posts, sealing profiles, filler profiles, blow bar profiles, transport support profiles, air links, glazing rebate 
extensions, extension profiles, decorative profiles, angle end rods, folding shutter profiles, adapter profiles, lining 
profiles, window drip profiles; anti-glare films for windows (tinted), draught excluder strips, artificial and synthetic resins 
(semi-finished products), plastics, partly processed; all goods included in this class.

Cl.19;Building materials (non-metallic), namely door and window frames, window sashes, posts, sash profiles, dummy 
posts, house doors, levelling profiles, glazing bar profiles, glazing beads, door and window frame extensions, covering 
profiles, window drips, corner posts, bay window profiles, window ledges, coupling profiles, connecting profiles, lining 
profiles, reinforcing profiles, expansion joint profiles, angled sections, covering strips, window drip profiles, groove 
profiles, roller blind profiles, roller shutter guide profiles, traverse profiles, outer panels, inner panels, lintel profiles, floor 
profiles, revision profiles, door profiles, frame panels, guide strips, compensation strips, terminal strips, structural posts, 
sealing profiles, filler profiles, blower bar profiles, transport support profiles, glazing rebate extensions, extension 
profiles, decorative profiles, angle-end-rods, folding shutter profiles, adapter profiles, reinforcing materials for building 
purposes (not of metal), external roller blinds (not of metal and not of textile), windows, external shutters for windows, 
window frames, outdoor blinds (not of metal and not of textile), casement windows, mouldings for buildings, doors, door 
panels, door frames.

Cl.42;Technical measuring and testing; chemistry services; engineering services; chemical analysis; technical testing; 
material testing.
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Cl.18;Handbags, wallets, purses, tote bags, all-purpose sports bags, shoulder bags, garment bags for travel, handbag 
frames, briefcases, suitcases, reusable shopping bags, beach bags, luggage, traveling trunks, traveling bags, traveling 
sets comprising travel bags, valises; card cases, namely, business card cases, credit card cases and key cases; luggage 
tags, parasols, attache cases; toiletry travel-kits comprising toiletry bags sold empty; vanity cases sold empty; umbrella 
sticks, leather, imitation leather.

Cl.25;Clothing for men, women and children, namely, shirts, blouses, coats, trousers, pants, vests, jerseys, hats, 
headscarves, neckties, raincoats, overcoats, sports overalls, wind-resistant jackets, belts, fur coats, scarves, gloves, 
dressing gowns, footwear, namely, shoes, sports shoes, slippers and boots.
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Priority claimed from 04/10/2016; Application No. : 87192458 ;United States of America 

3593772    16/03/2017
[International Registration No. : 1355719]
Google Inc.
1600 Amphitheatre Parkway Mountain View, CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for accessing and transmitting data and content among consumer electronics devices and 
displays, computer operating software, computer browsing software, namely, software for browsing the global computer 
network and private networks, computer software for providing access to the Internet; and computer hardware, 
computers, and computer peripherals all for accessing and transmitting data and content among consumer electronics 
devices and displays.

Cl.42;Computer design services; application service provider (ASP) services, namely, hosting computer software 
applications of others; technical support services, namely, troubleshooting of computer software problems; technical 
support services, namely, troubleshooting in the nature of diagnosing computer hardware problems all related to 
hardware for accessing and transmitting data and content among consumer electronic devices and displays; providing 
information relating to computer software for accessing and transmitting data and content among consumer electronics 
devices and displays, via a website.
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Priority claimed from 22/09/2016; Application No. : 015847189 ;European Union 

3593793    28/12/2016
[International Registration No. : 1355670]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Calculating apparatus in coin-operated machines; all the aforesaid goods not relating to computers or computer 
hardware.

Cl.28;Coin-operated arcade games (machines); arcade games (included in class 28); video games adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, automatic gaming machines, gaming machines, slot machines operated by coins, 
tokens, banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial 
use in casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming 
machines, in particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated 
gaming machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted 
for gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or 
by means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; housings of metal, plastic and/or wood for coin-operated automatic machines; 
slot machines (gaming machines); gaming tables, in particular for table football, billiards, sliding games; electric, 
electronic or electromechanical bingo game machines, lottery or video lottery game machines, including for betting 
offices, networked or unnetworked; automatic lottery machines; including all the aforesaid automatic machines, machines
and apparatus operating in networks; the aforesaid machines incorporating apparatus and devices for accepting and 
storing money, included in class 28.
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3593795    10/03/2017
[International Registration No. : 1355721]
China Minsheng Investment Co.,Ltd
23/F, No.100 Zhongshan South Road, Huangpu District Shanghai China

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management assistance; sales promotion for others; personnel management consultancy; 
relocation services for businesses; office machines and equipment rental; accounting; sponsorship search; wholesale or 
retail store services featuring drugs; wholesale or retail store services featuring veterinary drug.

Cl.36;Insurance consultancy; financing services; banking; art appraisal; real estate agency services; brokerage; surety 
services; charitable fund raising; trusteeship; lending against security.

Cl.42;Quality evaluation; technical project studies; geological prospecting; chemical research; industrial design; 
architectural services; dress designing; computer programming; authenticating works of art; evaluation of product 
development; biological research; meteorological information; material testing; cartography services.
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Priority claimed from 21/02/2017; Application No. : 4339812 ;France 

3593797    17/03/2017
[International Registration No. : 1355416]
KAIA CORP
62 boulevard Magenta F-75010 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Business management assistance; commercial or industrial company management assistance; company audits 
[commercial analyses]; employment agency services; business management and organization consultancy; consulting 
services relating to personnel management; professional business consultancy; market studies; organization of trade 
fairs for commercial or advertising purposes; commercial project management services in the framework of construction 
projects; business information; commercial information and advice for consumers (consumer advice shop); information 
relating to commercial and business contacts; commercial information via websites; commercial intermediary services 
[caretaking]; business investigations; sponsorship search; promotional sponsorship; business research; public relations;
consultancy in connection with communication; business inquiries; opinion polling; rental of sales stands; strategic 
planning for companies; advertising; commercial business management; commercial administration; business 
organization consultancy; company efficiency expert services; commercial intermediary services in the framework of 
bringing prospective private investors in contact with entrepreneurs looking for financing; negotiation and conclusion of 
commercial transactions for others; consulting concerning commercial strategy; commercial information and 
consultancy services; advice in connection with company organization and economics; assistance and advisory services 
relating to commercial organization and management; commercial investigation services; commercial promotion; 
company and entrepreneurial promotion; advice relating to commercial promotion; development of promotional 
campaigns; development of promotional campaigns for companies; organization of promotions via audiovisual media and
multimedia carriers; organization of events, exhibitions, fairs and shows for commercial, promotional and advertising 
purposes; preparation of audio and/or video presentations for companies and entrepreneurs; presentation of companies 
and entrepreneurs on the Internet and other media; provision of sales areas for sellers and buyers of goods and services; 
linkage between commercial and professional contacts; project studies for companies and entrepreneurs; relocation 
services for businesses; commercial services relating to the establishment of companies; assistance services for 
company organization and management; company start-up assistance services; advisory services concerning company 
creation; commercial information and advice for consumers in the field of ecological construction.

Cl.43;Ecological dwelling services; temporary accommodation; accommodation agency services [hotels, boarding 
houses]; hospitality services in temporary accommodation [entrance and exit management]; holiday camp services 
[lodging]; services for providing food and drink; day-care centers; bar services; coffee shop services; cafeteria services; 
canteen services; hotel services; rental of temporary accommodation; provision of temporary accommodation; tourist 
home services; boarding house services; animal boarding services; boarding house reservation; hotel reservation 
services; temporary accommodation reservation; restaurant services; self-service restaurant services; rental of meeting 
rooms; supply of conference rooms; provision of conference rooms; provision of rooms for holding receptions, 
conferences, conventions, exhibitions, seminars and meetings; snack bar services; catering services; provision of 
temporary professional offices; provision of space for social events; provision of social function venues; information and 
advisory services relating to the aforesaid services.

Cl.44;Agricultural, horticultural and forestry services; aquaculture services; landscape design; landscape gardening 
services; farm (animal husbandry); farm (agriculture); animal breeding; horticulture; gardening; animal grooming; farm 
animal breeding services; provision of information relating to animal breeding; tree planting for carbon offsetting 
purposes; aromatherapy services; massage; spa services; physiotherapy; sauna services; medical services; veterinary 
services; hygienic and beauty care for human beings or animals; information and advisory services relating to the 
aforesaid services.
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Priority claimed from 28/12/2016; Application No. : 016206476 ;European Union 

3593801    15/05/2017
[International Registration No. : 1355943]
Tunap Industrie Chemie GmbH & Co. Produktions KG
Bürgermeister-Seidl-Str. 2 82515 Wolfratshausen Germany

Proposed to be Used
IR DIVISION
Cl.3;Cleaning preparations and cleaning agents, cleaning preparations and cleaning agents for air conditioning 
installations, cleaning preparations and cleaning agents for motor vehicle air conditioning installations.

Cl.5;Disinfectants, disinfectants for air conditioning installations, disinfectants for motor vehicle air conditioning 
installations.
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Priority claimed from 11/01/2016; Application No. : 302016000001493 ;Italy 

3593815    07/07/2016
[International Registration No. : 1355473]
TELECOM ITALIA S.P.A.
Via Gaetano Negri, 1 I-20123 MILAN Italy

Proposed to be Used
IR DIVISION
Cl.9;Telephone equipment and instruments; apparatus and instruments for voice interaction, telephone apparatus with 
automatic call distribution; computer; hardware and software for telephony; hardware equipment needed for access to a 
global telecommunications computer network; computer network servers; digital telephone and software platform; 
electrical and electronic apparatus for communications and telecommunications; apparatus and instruments for 
communication and telecommunications; electronic apparatus and instruments for processing, logging, storing, 
transmitting, recovering and receiving data; apparatus and instruments for storage, storing, handling, processing, 
recording, transmission, amplification and reproduction of data, sound, images, information or encoded data; equipment 
for the use, management and sharing of multimedia content, including consumer electronics devices for domestic and or 
personal use as personal computers, set-top box, connected TV, smartphones and tablets; apparatus and instruments for 
recording, reproducing, carrying, storing, processing, manipulating, transmitting, broadcasting, retrieving and 
reproducing software; apparatus for the integration of network services and electrical and electronic household devices; 
television receivers and televisions incorporating video recorders; software that allows users to capture, store, play and 
schedule music and audio, video, film, performances, games and amusements; software that allows users to capture and 
store texts, including newspapers, magazines, books, electronic books, electronic publications, multimedia texts; 
software and programs for analysis and management of data; software and programs for the installation of applications; 
educational software related to the world of music; learning software; electronic game software; video games software; e-
books; software for teleconferencing, videoconferencing and videophone services; software for searching and retrieving 
data; software for access to databases; software for access to telecommunications services, computer networks and 
electronic bulletin boards; software for computer games; software and telecommunication equipment including modems 
and portable modem to enable connection to databases, local area networks and the Internet; software, applications and 
devices for the interconnection of telecommunications networks, computers and local area networks; moviecameras; 
videocameras; cameras; apparatus, instruments and photographic equipment; equipment, apparatus and instruments for 
image processing; readers and scanners for bar codes; television and radio apparatus and instruments; transmitters and 
receivers for telecommunications and radio and television broadcasting; equipment for access to broadcast or 
transmitted programs; holograms; data processing equipment; computer peripherals; programs recorded on electronic 
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circuits; software; discs and tapes intended as magnetic data carriers; printed circuit boards; blank and prerecorded 
magnetic cards, also prepaid; memory cards; smart cards; cards containing microprocessors; cards with integrated 
circuits; electronic identification cards; phone cards; telephone credit cards; credit cards; debit cards; cards for 
electronic games adapted for use with telephones; CD ROM; DVD; magnetic, digital and optical data recording media; 
digital, optical, blank and pre-recorded recording media and magnetic data carriers; USB flash drives; software available 
on the internet; downloadable ring tones for mobile phones; downloadable electronic publications available on-line from 
databases or the Internet; downloadable music files; devices for playing downloaded music files; portable media players; 
photography, images, graphics, image files, audio clips, film, video and audio-visual programs available for download on-
line or from databases or the Internet or Internet websites; apparatus and instruments for remote surveillance; software 
for remote surveillance; satellite transmitters and receivers; telecommunications and broadcasting satellites; electric 
wires and cables; optical cables; telecommunications apparatus and telecommunication systems; terminals intended to 
be connected to a telephone network; telephone exchange apparatus; apparatus for input, storage, conversion and 
processing of telecommunication signals; telephone equipment; equipment for fixed phones, portable phones, which 
allow you to keep your hands free or voice-activated; multimedia apparatus and instruments; interactive terminals for 
displaying and ordering goods and services; pagers, radio pagers, two-way radios and radiotelephone; telephones; 
mobile phones; cellular phones; smartphones; tablet; computer; mobile telecommunications handsets; fax machines; 
apparatus for the transmission and receipt by fax; personal digital assistance devices (PDA); electronic notebooks; 
electronic organizers; electronic graphic tablets; electronic handheld units for receipt, storage and/or wireless 
transmission of data and messages; mobile electronic devices to allow users to store or manage personal information; 
accessories for telephones and handsets; adapters for telephones; phone charger; apparatus for desks or cars 
containing a speaker to enable the use of a telephone handset without the aid of hands; telephone receivers housings for 
use in cars; cases for containment or transport of mobile phones and equipment and telephone equipment; straps for 
mobile phones; computerized agendas; antennas; batteries; microbatteries; microprocessors; keyboards; modem; 
calculators; display screens; global electronic positioning systems; navigation apparatus for vehicles [on-board 
computers]; global positioning system [GPS] tracking and location devices; remote control apparatus; radio apparatus 
and instruments; electrical apparatus and instruments for control, analysis, excluding live analysis, reporting, monitoring, 
inspection and teaching; optical and electro-optical apparatus and instruments; video films; audiovisual equipment and 
appliances; electrical and electronic accessories and peripherals for computer and audiovisual equipment.

Cl.38;Telecommunications; telecommunications services; mobile telecommunications services; telecommunication 
services provided via platforms and portals on the Internet and other media telecommunications services; Internet portal 
services; services of mobile telecommunications networks; landline telecommunications; rental of apparatus and 
instruments for communications; provision of email services; electronic sending and transferring of documents; 
videocommunication services; voice interaction telephone services; telephone exchange services and automatic call 
distribution; provision of access to broadband telecommunications; wireless broadband communication services, 
providing broadband communication services via optical fiber broadband networks; transmission services including 
services of electronic transmission of audio and video files via computer and communications networks; services of 
transmission and reception of data, information and audio and video files also related to events of a cultural nature, 
music, sports, current affairs, by electronic means such as computers, cable TV, radios, television, connected television, 
set-top box, tablets, smart phones; delivery of digital music by telecommunications; audio broadcasting and subscription 
television broadcasting; audio broadcasting of music, concerts, and radio programs of musical nature; audio and video 
streaming of content on a global Internet computer network; broadcasting services for television programs; transmission 
services relating to Internet protocol TV; Internet protocol television [IPTV] transmission services; providing access to the 
Internet; communication via computer; sending text messages and e-mail; information on telecommunications provided 
by telecommunications networks; transmission and distribution of images, video and audio files, images and software, 
including movies, books electronic, music, games and entertainment in general, in digital or analog form, via a global 
computer network or the Internet via radio transmission or cable and telecommunications; electronic transmission of 
audio and video files transmitted continuously and downloadable via electronic networks and communications; network 
provider services, such as rental and providing of access to data networks and databases, in particular the Internet; 
communication services for access to databases; providing access to databases; rental of access time to a computer 
database; providing access to websites containing media, music, games and digital video on the Internet; providing 
access to websites on the Internet; audio and/or video streaming on a global computer network Internet; information and 
advisory services relating to the above; information and advice relating to all the aforesaid services provided on-line from 
a database or the Internet; information and advisory services relating to the aforesaid, available on a telecommunications 
network; management services of a network of telecommunications; providing access to computer networks; providing 
access via data networks to software for Internet access; providing access to computer programs in data networks.

Cl.42;Scientific and technological services and research and design relating thereto; research laboratories; research, 
design and development of products; technical research; research, design and development services in the field of 
computers, computer programs, computer systems, software application solutions, data processing systems, data 
management, computerized information processing systems, communications services, communications solutions, 
communications applications, communications systems and network interfaces; providing advice and technical 
information relating to the aforesaid services; performing technical analyses; industrial testing; preparation of technical 
and scientific reports and technical studies; consultancy services relating to the design and development and use of 
computer hardware and software; design of computer hardware; maintenance, updating and design of firmware, software 
and computer programs; computer programming; preparation and supply of information relating to computers and 
computer networks; technical consultancy in the field of information technology and telecommunications; design and 
development of computer systems and telecommunications systems and equipment; providing information about the 
design and development of computer hardware and software; advisory services for information technology IT, relating to 
computer networks, telecommunications networks and data transmission networks; on-line computer software 
provisioning services; programming services provided online; rental of computers; rental of software; rental of a 
database server to third parties; rental of computers for data processing; design and writing of computer software for the 
creation of web pages on the Internet; creation of virtual and interactive images; design and development of databases, 
intranets and websites; creation and development of software; providing temporary use of online applications and 
software tools for computer networks and servers, telecommunications networks and local area networks; providing non-
downloadable software that enables users the capture, storage, execution and programming of music and audio, video, 
film, performances in general, games and amusements; providing non-downloadable software that enables users to 
capture and store texts, including newspapers, magazines, books, electronic books, electronic publications, multimedia 
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texts; website hosting; installation and maintenance of software; rental of web servers for Internet access; creation, 
hosting and maintenance of web sites, web pages and portals for uploading text, images and music available via 
computers or mobile phones; providing search engines for the internet; cloud computing; providing temporary use of 
online non-downloadable software; computer services in connection with electronic data storage, computerized data 
storage and online data storage, as well as cloud computing services, namely, cloud hosting.
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3593845    22/12/2016
[International Registration No. : 1355671]
Hyperloop Transportation Technologies Inc.
11844 Jefferson Blvd Culver City, California 90230 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Alarm panels; control panels for security alarms; electric control panels; electrical control panels; display panels 
for vehicles; fibre optic panels; indication panels; indicator panels; instrument panels [electric]; metal direction indicator 
panels [mechanical]; metal direction indicator panels [electric]; metal direction indicator panels [luminous]; signalling 
panels, luminous or mechanical; switch panels [electric]; sensors for engines; sensors for determining velocity; sensors 
for determining temperature; sensors for determining position; sensors for determining acceleration; sensors for 
measuring depth; sensors for use in the control of motors; sensors for measuring speed; sensors for use in the control of 
engines; sensors for use with machine tools; shock sensors; shutter sensors; smoke sensors; timing sensors; ultrasonic 
sensors; vibration sensors.

Cl.12;Body panels for vehicles; door panels for land vehicles; glass panels for air vehicles; glass panels for aircraft; 
glass panels for land vehicles; glass panels for rail vehicles; insulated vehicle body panels; interior panels for vehicles; 
interlocking panels for vehicle bodies; panels for vehicle bodies [shaped]; reinforcement strips for use in panels for 
vehicles bodies; roof panels for land vehicles; vehicle door panels.

Cl.17;Acoustic insulating panels; acoustical insulation barrier panels; acoustical panels for buildings; composite 
panels having insulating properties; fire resistant insulated panels; insulating panels; plastics materials in the form of 
panels [semi-finished products]; sound barrier panels for use along highways and other transportation corridors; 
acoustical tiles; insulating tiles.

Cl.19;Panelling of non-metallic materials for use in construction; panelling materials (non-metallic -) for use in 
construction; building panels, not of metal; ceiling panels, not of metal; chipboard panels; cladding panels (non-metallic -
); concrete panels; door panels, not of metal; fireproof panels for use in building (non-metallic -); fire retardant panels 
(non-metallic -) for use in construction; fire inhibiting chipboard panels for use in construction; glass elements for 
building panels; glass panels; interlocking panels (non-metallic -) for building; glazing panels [non-metallic framed] for 
use in construction; glazed panels [non-metallic frame] for construction; non-metal floor panels; panels (building -) not of 
metal; plastic panels for use in building; signalling panels, non-luminous and non-mechanical, not of metal; timber 
panels; spandrel panels (non-metallic -); fireproof tiles; ceramic tiles; glass tiles; non-metal tiles; non-metallic building 
tiles; pavement tiles; paving tiles; plastic tiles; quarry tiles; rubber tiles; tiles; floor tiles not of metal.

Cl.39;Transportation services, namely, arranging for the transport of passengers and goods in low friction tubes; 
information services relating to transportation; consultancy services relating to transportation; rental of transportation 
vehicles; reservation and booking services for transportation; services for arranging the transportation of travelers.
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Priority claimed from 23/10/2015; Application No. : 86798080 ;United States of America 

3593879    21/04/2016
[International Registration No. : 1355999]
Gabrielle Studio, Inc.
240 West 40th Street New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Fragrances for personal use; non-medicated skin care preparations; body cream; body lotion; body cleanser; non-
medicated exfoliating preparations for the body; hair shampoo; hair conditioner; eau de toilette; perfume; fragrance body 
lotion; fragrance body cream; skin cleansing lotion; skin cleansing gel; shaving foam; pre-shave preparations, namely, 
skin and body lotions; after shave lotions and gels; after shave balm; antiperspirants and deodorants; essential oils for 
personal use; colognes; body scrubs; bath soaps; bath salts; eau de parfum; bath gels; bath lotions; body washes.

Cl.9;Eyeglass frames; eyeglass cases; sunglasses; eyeglass chains; ear buds; headphones; battery chargers; computer
mouse; carrying cases and protective covers for personal electronic devices, namely, cell phones, portable media 
players, personal digital assistants, tablet computers, laptops and electronic reading devices; computer application 
software for mobile phones, portable media players, handheld computers for the distribution of multimedia content 
containing text, graphics, images, audio and video in the field of fashion, namely, fashion advice, fashion collections, 
fashion show footage, personal shopping tips, and designer interviews and personal journal entries.

Cl.14;Jewelry; jewelry made of precious metal or coated therewith, namely, ankle bracelets, identification bracelets, 
bracelets, brooches, jewelry chains, charms, ear clips, cuff links, earrings, shoe ornaments, necklaces, ornamental pins, 
pendants, rings, wedding bands, medallions; costume jewelry; horological and other chronometric instruments, parts and 
accessories thereof, namely, wrist watches, stop watches, watch fobs, pocket watches, watch bands, watch straps, watch 
bracelets, watch chains, watch cases, wall clocks, table clocks, alarm clocks, clocks incorporating radios, chronometers, 
chronographs as watches; decorative items for the home made of precious metal or coated therewith, namely, decorative 
trays, decorative boxes, jewelry boxes, jewelry cases; works of art made of precious metal or coated therewith, namely, 
busts, figurines, statues, statuettes, sculptures; chatelaines.

Cl.18;Handbags; shoulder bags; evening bags; cosmetic bags sold empty; leather shoulder belts; grooming kit bags 
sold empty; wallets; credit card cases; business card cases; key cases; coin purses; clutch purses; general purpose 
purses; drawstring pouches; pouches of leather, imitation leather and textile; belt bags; tote bags; saddle bags; roll bags; 
sling bags; travel bags; overnight bags; duffle bags; suit bags; garment bags for travel; gym bags; tie cases; backpacks; 
attache cases; satchels; suitcases; trunks; luggage; umbrellas; shopping bags made of leather; weekender bags; travel 
kit bags sold empty.

Cl.25;Clothing for men, women and children, namely, coats, overcoats, trench coats, raincoats, anoraks, parkas, 
blazers, jackets, cardigans, boleros, sport coats, wind resistant jackets, suits, tuxedos, vests, dresses, evening gowns, 
caftans, jumpers, skirts, pants, slacks, trousers, jeans, dungarees, jumpsuits, overalls, coveralls, flight suits, gym suits, 
jogging suits, sweat pants, thermal underwear, shorts, skorts, rompers, culottes, shortalls, shirts, sweaters, jerseys, 
blouses, tunics, sweatshirts, t-shirts, tops, knit tops, halter tops, tank tops, pullovers, formal shirts, corsets, bodysuits, 
unitards, camisoles, chemises, undershirts, slips, foundation garments, body shapers, brassieres, bustiers, garter belts, 
briefs, boxer shorts, bloomers, underpants, panties, lingerie, loungewear, nightgowns, night shirts, negligees, robes, 
pajamas, hosiery, pantyhose, tights, knee highs, leg warmers, leggings, socks, headwear, hats, caps, berets, earmuffs, 
hoods, head bands, neckties, bow ties, ascots, pocket squares, scarves, shawls, neckerchiefs, gloves, mittens, belts, 
sashes, cummerbunds, shoes, footwear, boots, athletic shoes, athletic footwear, sandals, slippers, galoshes, swimwear, 
bathing suits, bathing trunks, beachwear, beach robes, beach coverups, sarongs, ski wear, ski suits, ski pants, ski gloves,
thermal socks, infant wear, cloth bibs, booties, play suits.

Cl.35;Retail store services and on-line retail store services, all in the fields of cosmetics, toiletries, and fragrances, 
candles, cutlery, sunglasses, eyeglass frames, and other optical wares, jewelry and watches, leather goods, bags, and 
luggage, table ware, glassware, and crystal, bed, bath and table linens, home furnishings, and clothing, footwear, and 
head gear.
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3593898    25/05/2017
[International Registration No. : 1355991]
"Office-impex" Limited liability company
ul. 45-oi Strelkovoy Divizii, 261a RU-394026 Voronezh Russian Federation

Proposed to be Used
IR DIVISION
Cl.5;Acaricides; aconitine; alkaloids for medical purposes; alginates for pharmaceutical purposes; algicides; aldehydes 
for pharmaceutical purposes; dental amalgams of gold; dental amalgams; amino acids for veterinary purposes; amino 
acids for medical purposes; analgesics; anaesthetics; antibiotics; antiseptics; medicine cases, portable, filled; first-aid 
boxes, filled; aluminium acetate for pharmaceutical purposes; acetates for pharmaceutical purposes; germicides; balms 
for medical purposes; bandages for dressings; biocides; bromine for pharmaceutical purposes; paper for mustard 
plasters; fly catching paper; reagent paper for medical or veterinary purposes; mothproofing paper; petroleum jelly for 
medical purposes; vaccines; oxygen baths; antiseptic cotton; aseptic cotton; absorbent cotton; wadding for medical 
purposes; cotton for medical purposes; dietetic substances adapted for medical use; radiological contrast substances for 
medical purposes; nutritive substances for microorganisms; radioactive substances for medical purposes; melissa water 
for pharmaceutical purposes; sea water for medicinal bathing; mineral waters for medical purposes; thermal water; 
dietary fiber; molding wax for dentists; gases for medical purposes; guaiacol for pharmaceutical purposes; hematogen; 
hemoglobin; hydrastine; hydrastinine; glycerine for medical purposes; glycerophosphates; glucose for medical 
purposes; gentian for pharmaceutical purposes; hormones for medical purposes; mustard for pharmaceutical purposes; 
mustard plasters; mud for baths; medicinal mud; gamboge for medical purposes; gurjun [gurjon, gurjan] balsam for 
medical purposes; air deodorising preparations; deodorants, other than for human beings or for animals; deodorants for 
clothing and textiles; diastase for medical purposes; digitalin; mineral food supplements; nutritional supplements; 
albumin dietary supplements; dietary supplements for animals; alginate dietary supplements; glucose dietary 
supplements; casein dietary supplements; lecithin dietary supplements; linseed oil dietary supplements; propolis dietary 
supplements; protein dietary supplements; protein supplements for animals; royal jelly dietary supplements; pollen 
dietary supplements; wheat germ dietary supplements; linseed dietary supplements; enzyme dietary supplements; yeast 
for pharmaceutical purposes; gelatine for medical purposes; cod liver oil; isotopes for medical purposes; insecticides; 
iodine for pharmaceutical purposes; iodides for pharmaceutical purposes; alkaline iodides for pharmaceutical purposes; 
iodoform; calomel; tartar for pharmaceutical purposes; camphor for medical purposes; capsules for medicines; cachets 
for pharmaceutical purposes; hemostatic pencils; wart pencils; caustic pencils; headache pencils; carbolineum 
[parasiticide]; caustics for pharmaceutical purposes; cachou for pharmaceutical purposes; quassia for medical purposes; 
quebracho for medical purposes; oxygen for medical purposes; gallic acid for pharmaceutical purposes; acids for 
pharmaceutical purposes; adhesives for dentures; stem cells for veterinary purposes; stem cells for medical purposes; 
cocaine; collodion for pharmaceutical purposes; corn rings for the feet; candy, medicated; angostura bark for medical 
purposes; barks for pharmaceutical purposes; cedar wood for use as an insect repellent; condurango bark for medical 
purposes; croton bark; mangrove bark for pharmaceutical purposes; myrobalan bark for pharmaceutical purposes; 
quinquina for medical purposes; medicinal roots; rhubarb roots for pharmaceutical purposes; lint for medical purposes; 
starch for dietetic or pharmaceutical purposes; creosote for pharmaceutical purposes; blood for medical purposes; 
cultures of microorganisms for medical or veterinary use; curare; dental lacquer; liquorice for pharmaceutical purposes; 
lactose for pharmaceutical purposes; candy for medical purposes; adhesive plasters; medicines for alleviating 
constipation; lecithin for medical purposes; lotions for veterinary purposes; dog lotions; lotions for pharmaceutical 
purposes; personal sexual lubricants; magnesia for pharmaceutical purposes; liniments; ointments for pharmaceutical 
purposes; sunburn ointments; mercurial ointments; frostbite salve for pharmaceutical purposes; gauze for dressings; 
medicinal oils; mustard oil for medical purposes; camphor oil for medical purposes; castor oil for medical purposes; oil of
turpentine for pharmaceutical purposes; dill oil for medical purposes; dental mastics; dental abrasives; dental impression 
materials; teeth filling material; dressings, medical; surgical dressings; drugs for medical purposes; medicines for 
veterinary purposes; serotherapeutic medicines; medicines for human purposes; medicines for dental purposes; 
menthol; medicinal drinks; moleskin for medical purposes; almond milk for pharmaceutical purposes; royal jelly for 
pharmaceutical purposes; milk ferments for pharmaceutical purposes; Irish moss for medical purposes; flour for 
pharmaceutical purposes; linseed meal for pharmaceutical purposes; fish meal for pharmaceutical purposes; fly glue; 
mint for pharmaceutical purposes; dietetic beverages adapted for medical purposes; malted milk beverages for medical 
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purposes; narcotics; medicinal infusions; tincture of iodine; eucalyptol for pharmaceutical purposes; tinctures for 
medical purposes; opium; opodeldoc; decoctions for pharmaceutical purposes; antiparasitic collars for animals; stick 
liquorice for pharmaceutical purposes; sulfur sticks [disinfectants]; pectin for pharmaceutical purposes; pepsins for 
pharmaceutical purposes; peptones for pharmaceutical purposes; hydrogen peroxide for medical purposes; pesticides; 
food for babies; leeches for medical purposes; blood plasma; eyepatches for medical purposes; poultices; compresses; 
scapulars for surgical purposes; babies' diapers [napkins]; diapers for pets; bunion pads; breast-nursing pads; pomades 
for medical purposes; powder of cantharides; pyrethrum powder; belts for sanitary napkins [towels]; anti-uric 
preparations; bacterial preparations for medical and veterinary use; bacteriological preparations for medical and 
veterinary use; balsamic preparations for medical purposes; albuminous preparations for medical purposes; biological 
preparations for veterinary purposes; biological preparations for medical purposes; veterinary preparations; bismuth 
preparations for pharmaceutical purposes; vitamin preparations; diagnostic preparations for medical purposes; 
therapeutic preparations for the bath; hemorrhoid preparations; preparations for callouses; preparations to facilitate 
teething; preparations for the treatment of burns; fumigation preparations for medical purposes; opotherapy 
preparations; air purifying preparations; eye-washes; bronchodilating preparations; preparations for reducing sexual 
activity; sterilising preparations; soil-sterilising preparations; corn remedies; pharmaceutical preparations for treating 
dandruff; preparations for destroying noxious animals; herbicides; preparations for destroying dry rot fungus; larvae 
exterminating preparations; fly destroying preparations; preparations for destroying mice; slug exterminating 
preparations; vermin destroying preparations; pharmaceutical preparations for skin care; contact lens cleaning 
preparations; medicinal hair growth preparations; opiates; anticryptogamic preparations; aloe vera preparations for 
pharmaceutical purposes; preparations of trace elements for human and animal use; sulfonamides [medicines]; 
pharmaceutical preparations; enzyme preparations for veterinary purposes; enzyme preparations for medical purposes; 
chemico-pharmaceutical preparations; chemical preparations for veterinary purposes; chemical preparations for the 
diagnosis of pregnancy; chemical preparations for medical purposes; chemical preparations to treat wheat blight [smut]; 
vine disease treating chemicals; chemical preparations to treat mildew; chemical preparations for treating phylloxera; 
chemical preparations for pharmaceutical purposes; chilblain preparations; mothproofing preparations; collyrium; lead 
water; chemical conductors for electrocardiograph electrodes; albuminous foodstuffs for medical purposes; dietetic 
foods adapted for medical purposes; by-products of the processing of cereals for dietetic or medical purposes; sanitary 
towels; sanitary pads; panty liners [sanitary]; propolis for pharmaceutical purposes; pearl powder for medical purposes; 
radium for medical purposes; hydrated chloral for pharmaceutical purposes; solvents for removing adhesive plasters; 
vaginal washes; solutions for contact lenses; chemical reagents for medical or veterinary purposes; gum for medical 
purposes; rubber for dental purposes; chewing gum for medical purposes; insect repellents; insect repellent incense; 
repellents for dogs; tissues impregnated with pharmaceutical lotions; sugar for medical purposes; asthmatic tea; 
fumigating sticks; linseed for pharmaceutical purposes; tobacco-free cigarettes for medical purposes; siccatives [drying 
agents] for medical purposes; syrups for pharmaceutical purposes; turpentine for pharmaceutical purposes; greases for 
veterinary purposes; greases for medical purposes; lacteal flour for babies; soporifics; bicarbonate of soda for 
pharmaceutical purposes; bath salts for medical purposes; salts for mineral water baths; salts for medical purposes; 
potassium salts for medical purposes; sodium salts for medical purposes; smelling salts; mineral water salts; malt for 
pharmaceutical purposes; semen for artificial insemination; alcohol for pharmaceutical purposes; medicinal alcohol; 
alloys of precious metals for dental purposes; ergot for pharmaceutical purposes; cooling sprays for medical purposes; 
adjuvants for medical purposes; styptic preparations; vermifuges; disinfectants for hygiene purposes; disinfectants for 
chemical toilets; douching preparations for medical purposes; appetite suppressants for medical purposes; medical 
preparations for slimming purposes; parasiticides; mouthwashes for medical purposes; febrifuges; depuratives; animal 
washes; detergents for medical purposes; cattle washes; dog washes; vesicants; purgatives; remedies for perspiration; 
remedies for foot perspiration; chemical contraceptives; antiparasitic preparations; sedatives; laxatives; tonics 
[medicines]; nervines; digestives for pharmaceutical purposes; media for bacteriological cultures; steroids; strychnine; 
suppositories; serums; tanning pills; appetite suppressant pills; slimming pills; antioxidant pills; sanitary tampons; 
vulnerary sponges; thymol for pharmaceutical purposes; biological tissue cultures for veterinary purposes; biological 
tissue cultures for medical purposes; smoking herbs for medical purposes; medicinal herbs; pants, absorbent, for 
incontinents; sanitary panties; babies' napkin-pants [diaper-pants]; charcoal for pharmaceutical purposes; fennel for 
medical purposes; porcelain for dental prostheses; phenol for pharmaceutical purposes; enzymes for veterinary 
purposes; enzymes for medical purposes; ferments for pharmaceutical purposes; formic aldehyde for pharmaceutical 
purposes; phosphates for pharmaceutical purposes; fungicides; quinine for medical purposes; chinoline for medical 
purposes; diabetic bread adapted for medical use; chloroform; flowers of sulfur for pharmaceutical purposes; cement for 
animal hooves; bone cement for surgical and orthopaedic purposes; dental cements; medicinal tea; herbal teas for 
medicinal purposes; eucalyptus for pharmaceutical purposes; tobacco extracts [insecticides]; extracts of hops for 
pharmaceutical purposes; elixirs [pharmaceutical preparations]; ethers for pharmaceutical purposes; esters for 
pharmaceutical purposes; cellulose esters for pharmaceutical purposes; cellulose ethers for pharmaceutical purposes; 
rat poison; poisons; bacterial poisons; jalap.

Cl.12;Motor buses; motor coaches; motor homes; cars; sports cars; concrete mixing vehicles; refrigerated vehicles; 
caravans; shock absorbers for automobiles; suspension shock absorbers for vehicles; space vehicles; aircraft; 
aeronautical apparatus, machines and appliances; air cushion vehicles; hot air balloons; luggage carriers for vehicles; ski 
carriers for cars; bumpers for automobiles; vehicle bumpers; tires for vehicle wheels; barges; brake shoes for vehicles; 
tailboard lifts [parts of land vehicles]; buffers for railway rolling stock; dining cars [carriages]; waggons; tilt trucks; 
carriages [railways]; sleeping cars; dining cars; refrigerated wagons [railroad vehicles]; transmission shafts for land 
vehicles; bicycles; valves for vehicle tires [tyres]; automobile hoods; stroller hoods; hoods for vehicles; oars; sculls; 
screws [propellers] for ships; hydroplanes; seaplanes; flanges for railway wheel tires [tyres]; trucks; horns for vehicles; 
treads for vehicles [tractor type]; doors for vehicles; bicycle motors; engines for land vehicles; jet engines for land 
vehicles; driving motors for land vehicles; screw-propellers; screw-propellers for boats; dirigible balloons [airships]; 
brake discs for vehicles; telpher railways [cable cars]; dredgers [boats]; trolleys; adhesive rubber patches for repairing 
inner tubes; rearview mirrors; portholes; cars for cable transport installations; inner tubes for pneumatic tires [tyres]; 
hoods for vehicle engines; crankcases for land vehicle components, other than for engines; boats; caissons [vehicles]; 
bicycle wheels; vehicle wheels; mine cart wheels; casters for trolleys [vehicles] [carts (Am.)]; brake pads for automobiles; 
hub caps; strollers; side cars; brake linings for vehicles; ships; baskets adapted for bicycles; gear boxes for land 
vehicles; ship hulls; fenders for ships; bands for wheel hubs; ejector seats for aircraft; wheelchairs; caps for vehicle 
petrol [gas] tanks; boat hooks; automobile bodies; tipping bodies for lorries [trucks]; bodies for vehicles; treads for 
retreading tires [tyres]; locomotives; masts for boats; sprinkling trucks; propulsion mechanisms for land vehicles; 
mopeds; motorcycles; freewheels for land vehicles; clutches for land vehicles; repair outfits for inner tubes; air pumps 
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[vehicle accessories]; pumps for bicycle tires; upholstery for vehicles; rims for bicycle wheels; rims for vehicle wheels; 
windows for vehicles; omnibuses; axles for vehicles; headlight wipers; parachutes; ferry boats; bicycle pedals; gearing 
for land vehicles; carts; head-rests for vehicle seats; vehicle running boards; air bags [safety devices for automobiles]; 
ski lifts; chairlifts; casings for pneumatic tires [tyres]; sleeping berths for vehicles; pontoons; torque converters for land 
vehicles; cigar lighters for automobiles; anti-glare devices for vehicles; anti-theft devices for vehicles; sun-blinds adapted 
for automobiles; non-skid devices for vehicle tires [tyres]; balance weights for vehicle wheels; shock absorbing springs 
for vehicles; bicycle frames; spars for ships; reduction gears for land vehicles; safety belts for vehicle seats; security 
harness for vehicle seats; vehicle suspension springs; steering wheels for vehicles; rudders; bicycle handlebars; bicycle 
cranks; aeroplanes; amphibious airplanes; sleighs [vehicles]; kick sledges; brake segments for vehicles; bicycle saddles; 
luggage nets for vehicles; dress guards for bicycles; anti-theft alarms for vehicles; reversing alarms for vehicles; safety 
seats for children, for vehicles; vehicle seats; hydraulic circuits for vehicles; push scooters [vehicles]; snowmobiles; 
rolling stock for railways; rolling stock for funicular railways; spokes for bicycle wheels; vehicle wheel spokes; spoilers 
for vehicles; air vehicles; vehicles for locomotion by land, air, water or rail; ambulances; water vehicles; remote control 
vehicles, other than toys; electric vehicles; tricycles; delivery tricycles; inclined ways for boats; windscreens; windshield 
wipers; motorcycle kickstands; hubs for bicycle wheels; hubs for vehicle wheels; saddlebags adapted for bicycles; 
railway couplings; trailer hitches for vehicles; couplings for land vehicles; wheelbarrows; handling carts; two-wheeled 
trolleys; shopping trolleys [carts (Am.)]; hose carts; bogies for railway cars; casting carriages; tilting-carts; forklift trucks; 
cleaning trolleys; bicycle brakes; brakes for vehicles; torsion bars for vehicles; tractors; tramcars; transmissions for land 
vehicles; military vehicles for transport; aerial conveyors; trailers [vehicles]; funnels for ships; funnels for locomotives; 
cleats [nautical]; turbines for land vehicles; direction indicators for bicycles; direction signals for vehicles; rowlocks; 
disengaging gear for boats; steering gears for ships; cable transport apparatus and installations; spoke clips for wheels; 
tipping apparatus, parts of trucks and waggons; funiculars; vans [vehicles]; automobile chains; bicycle chains; driving 
chains for land vehicles; anti-skid chains; transmission chains for land vehicles; stroller covers; spare wheel covers; 
covers for vehicle steering wheels; saddle covers for bicycles or motorcycles; seat covers for vehicles; vehicle covers 
[shaped]; automobile chassis; vehicle chassis; connecting rods for land vehicles, other than parts of motors and engines; 
axle journals; gears for bicycles; tubeless tires for bicycles; bicycle tyres; automobile tires [tyres]; tires for land vehicles; 
pneumatic tires; spikes for tires; davits for boats; launches; timbers [frames] for ships; mudguards; bicycle mudguards; 
motors, electric, for land vehicles; yachts.

Cl.17;Shock-absorbing buffers of rubber; fittings, not of metal, for compressed air lines; asbestos; cellulose acetate, 
semi-processed; balata; asbestos paper; paper for electrical capacitors; insulating paper; cotton wool for packing 
[caulking]; mineral wool [insulator]; asbestos felt; insulating felt; plastic fibers [fibres], not for textile use; carbon fibers 
[fibres], other than for textile use; asbestos fibers [fibres]; vulcanized fiber [fibre]; gutta-percha; foam supports for flower 
arrangements [semi-finished products]; dielectrics [insulators]; floating anti-pollution barriers; lute; insulators; insulators 
for railway tracks; insulators for electric mains; insulators for cables; asbestos millboards; liquid rubber; synthetic 
rubber; rubber, raw or semi-worked; valves of india-rubber or vulcanized fiber [fibre]; clack valves of rubber; rings of 
rubber; water-tight rings; insulating paints; insulating varnish; latex [rubber]; insulating tapes; adhesive bands, other than
stationery and not for medical or household purposes; self-adhesive tapes, other than stationery and not for medical or 
household purposes; asbestos sheets; viscose sheets, other than for wrapping; sheets of regenerated cellulose, other 
than for wrapping; insulating oils; insulating oil for transformers; reinforcing materials, not of metal, for pipes; 
weatherstripping compositions; caulking materials; brake lining materials, partly processed; soundproofing materials; 
insulating materials; insulating refractory materials; padding materials of rubber or plastics; rubber material for recapping 
tires [tyres]; non-conducting materials for retaining heat; boiler composition to prevent the radiation of heat; packing 
[cushioning, stuffing] materials of rubber or plastics; sealant compounds for joints; filtering materials [semi-processed 
foams or films of plastic]; compositions to prevent the radiation of heat; bags [envelopes, pouches] of rubber, for 
packaging; pipe muffs, not of metal; sleeves of rubber for protecting parts of machines; asbestos packing; clutch linings; 
threads of plastic for soldering; threads of plastic materials, not for textile use; threads of rubber, not for use in textiles; 
elastic threads, not for use in textiles; stops of rubber; insulating gloves; plastic substances, semi-processed; insulating 
plaster; plastic sheeting for agricultural purposes; plastic film, other than for wrapping; anti-dazzle films for windows 
[tinted films]; asbestos coverings; bark coverings for sound insulation; asbestos cloth; rubber stoppers; expansion joint 
fillers; cylinder jointings; washers of rubber or vulcanized fiber [fibre]; pipe gaskets; weatherstripping; gaskets; rubber 
solutions; mica, raw or partly processed; acrylic resins [semi-finished products]; synthetic resins [semi-finished 
products]; junctions, not of metal, for pipes; substances for insulating buildings against moisture; chemical compositions 
for repairing leaks; glass wool for insulation; fiberglass for insulation; asbestos fabrics; fiberglass [fibreglass] fabrics, for 
insulation; insulating fabrics; flexible hoses, not of metal; hoses of textile material; connecting hose for vehicle radiators; 
waterproof packings; rubber seals for jars; foils of metal for insulating; ebonite [vulcanite] molds [moulds]; asbestos 
slate; slag wool [insulator]; watering hose; canvas hose pipes; cords of rubber; asbestos safety curtains; ebonite 
[vulcanite].
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Priority claimed from 22/07/2016; Application No. : 87113525 ;United States of America 

3593921    23/01/2017
[International Registration No. : 1355659]
Cyndx HoldCo LLC
757 Third Avenue, Suite 1502 New York NY 10017 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business information services; analysis and evaluation of business information; provision of business 
information reports; analysis and evaluation of marketing, business and commercial data; provision of reports relating to 
the aforesaid; providing analysis, studies, forecasts, and reports in the field of business strategy; providing information in
the fields of business competitive intelligence, economics, business strategy, and trade; providing statistical information 
for business or commercial purposes.

Cl.36;Providing information, advisory, consultancy and research services relating to finance and investments, venture 
capital financing and investment brokerage services; financial consulting and advising in the fields of mergers and 
acquisitions, restructuring and recapitalization, fairness opinions and divestitures; financial services, namely, raising 
debt and equity capital for others; providing analysis, studies, forecasts, and reports in the fields of finance, securities, 
investing; providing information in the fields of finance, securities.

Cl.41;Providing on-line electronic customized newsletters, reports, and studies in the fields of competitive intelligence, 
finance, securities, economics, business strategy, trade, current events, marketing and politics; providing non-
downloadable on-line electronic publications in the nature of articles, newsletters, guides, and datasheets in the fields of 
competitive intelligence, finance, securities, economics, business strategy, trade, current events, marketing and politics.

Cl.42;Software as a service (SAAS) services featuring software for use in analyzing transaction data for the purpose of 
enabling financial institutions to obtain curated information about institutional investors; SAAS services featuring 
software for the collection, analysis, storage, and sharing of financial and business data; computer services, namely, 
creating and maintaining websites for an on- line community for registered users to identify, communicate with and share 
information with other users related to financial and business affairs.
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3593948    06/03/2017
[International Registration No. : 1355385]
IRISH DISTILLERS LIMITED
Simmonscourt House, Simmonscourt Road - Ballsbridge Dublin 4 Ireland

Proposed to be Used
IR DIVISION
Cl.32;Beers; non-alcoholic cocktails; soft drinks.

Cl.33;Alcoholic beverages except beers.
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Priority claimed from 08/02/2017; Application No. : UK00003211573 ;United Kingdom 

3593957    11/05/2017
[International Registration No. : 1355916]
Pet Pleezer Limited
1st & 2nd Floor, 205 Stockwell Road London SW9 9SL United Kingdom

Proposed to be Used
IR DIVISION
Cl.21;Brushes; combs; covers and cases for brushes and combs; brushes and combs for animals; pet grooming 
brushes.

Cl.35;Retail services and online retail services, all relating to brushes, combs, covers and cases for brushes and 
combs, brushes and combs for animals, pet grooming brushes; information, advisory and consultancy services in 
relation to all of the aforesaid.
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Priority claimed from 03/02/2016; Application No. : 302016000011021 ;Italy 

3594415    14/04/2016
[International Registration No. : 1356000]
FASTER S.P.A.
Via Ludovico Ariosto, 7 I-26027 Rivolta d'Adda (CR) Italy

Proposed to be Used
IR DIVISION
Cl.6;Metal pipes, couplings of metal for pipes; connectors of metal for tubes, couplings of metal for tubes, clamp 
connectors of metal for pipes, valves of metal for regulating fluid flow, metal valves for controlling the flow of fluids and 
of gases in pipelines, valves of metal other than parts of machines; quick couplings to join pipes for liquids equipped with 
signaling and monitoring devices; unidirectional valves for liquids, other than parts of machines; couplings devices for 
multiple grouped quick couplings, other than for machines, all of them mainly or entirely made up of metal.

Cl.7;Couplings of metal for hydraulic apparatus, hydraulic control valves, couplings for machines, couplings for 
agricultural implements, couplings and driving belts (except for land vehicles), machines; motors (except for land 
vehicles).
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Priority claimed from 01/07/2016; Application No. : 534781 ;Sweden 

3594454    21/12/2016
[International Registration No. : 1355651]
Nanologica AB
Forskargatan 20G SE-151 36 Södertälje Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chromatography chemicals; chromatographic material for the treatment of biopolymers for scientific laboratory 
use; chromatographic supports for scientific laboratory use; particulate material for use in chromatographic processes 
[other than medical].

Cl.9;Chromatography columns; chromatography apparatus for laboratory use; liquid chromatography columns for 
scientific use.

Cl.10;Chromatographic columns for medical use; chromatographic columns for analytical chromatography [medical]; 
chromatographic instruments for medical use; separation cartridges for medical use in chromatography.

Cl.11;Chromatography columns for industrial use.

Cl.42;Research services in the fields of science and information technology services; scientific testing services; 
chemistry services; calibration services relating to analytical apparatus; analytical services relating to the testing of the 
chemical content of liquids.
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3594478    01/02/2017
[International Registration No. : 1355466]
HAOFENG (QINGDAO) FOOD CO., LTD.
East of Nanpu Road, Laixi City Qingdao China

Proposed to be Used
IR DIVISION
Cl.29;Preserved eggs; milk tea, milk predominating; vegetable salads; dried edible mushrooms.

Cl.31;Undressed timber; grains [cereals]; peppers [plants]; poultry, live; fruit, fresh; vegetables, fresh; plant seeds; 
algae for human or animal consumption; malt for brewing and distilling; products for animal litter.
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3594482    14/12/2016
[International Registration No. : 1355476]
Grove, James
1194 Magnolia Ave. San Jose CA 95126 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Posters; postcards; gift cards; photographs; bumper stickers; decals; paper; stationery; folders for paper, 
wrapping paper; calendars, notebooks, journals; mats for beer glasses; money clips; musical greeting cards; pads; 
pictures; placards of paper or cardboard; place mats of paper; signboards of paper or cardboard.

Cl.25;Headgear; bathing caps; berets; cap peaks; caps; hats; headgear for wear; skull caps; top hats; visors; clothing; 
aprons; ascots; babies' pants; bandanas; bath robes; bathing trunks[bathing drawers]; bathing suits[swimsuits]; beach 
clothes; belts; bibs; not of paper; breeches for wear; camisoles; chasubles; clothing for gymnastics; clothing; clothing of 
imitations of leather; clothing of leather; coats; collars[shoulder wraps]; combinations; corselets; corsets; cuffs
[wristbands]; cyclists' clothing; dresses; dressing gowns; ear muffs; fishing vests; gabardines; garters; gloves; 
headbands; hoods; hosiery; jackets; jerseys; jumper dresses[pinafore dresses]; knitwear; layettes; leggings; leggings[leg 
warmers]; liveries; maniples; masquerade costumes; mittens; money belts; motorists' clothing; muffs; neckties; 
outerclothing; overalls[smocks]; overcoats[topcoats]; pants[drawers]; paper clothing; paper hats; parkas; pelerines; 
pelisses; petticoats; pocket squares; pockets for clothing; ponchos; pullovers[jumpers]; pajamas; clothing; ready-made 
clothing; saris; sarongs; sashes for wear; scarves[scarfs]; shawls; shirts; short-sleeve shirts; singlets[sports jerseys]; ski 
gloves; skirts; skorts; sleep masks; slips; socks; stockings; sweat-absorbent stockings; stuff jackets; suits; suspenders
[braces for clothing]; sweat-absorbent underclothing[anti-sweat underclothing, anti-sweat underwear]; sweaters; teddies; 
tee-shirts; tights; togas; trouser straps[gaiter straps]; trousers; underpants; underwear, body linen[underclothing]; 
uniforms; veils; waistcoats[vests]; waterproof clothing; wet suits for waterports; footwear; bath sandals; bath slippers; 
beach shoes; boot uppers; boots; shoes[boots for sports]; esparto shoes or sandals; fittings of metal for footwear; 
football shoes[football boots]; footwear; footwear uppers; galoshes[goloshes]; gymnastic shoes; half-boots; heelpieces 
for footwear; heels; inner soles; lace boots; non-slipping devices for footwear; sandals; shoes; ski boots; slippers; soles 
for footwear; sports shoes; studs for football boots; tips for footwear; welts for footwear; wooden shoes. 
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Priority claimed from 18/08/2016; Application No. : 1790691 ;Australia 

3594485    20/02/2017
[International Registration No. : 1355693]
Draftstars Pty Ltd
Brett Dixon House, 8 Dick Ward Dr FANNIE BAY NT 0820 Australia

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic apparatus, devices and machines; computer hardware including hardware for the operation 
of online games; computer software and computer programs; computer software and computer programs, including 
software relating to the storage and processing of information and data and for on-line transmission and viewing of 
sports and games information and events; online or processor controlled bookmaking systems and software for 
operating and using those systems, including in relation, but not limited, to online casino, poker (peer to peer) and slots, 
and corresponding terminals or standalone machines; software for use in games, gambling and betting apparatus, 
devices and machines; internet gambling software; software for operation of online games; computer, electronic, video 
and CD ROM games; interactive computer games; interactive sports, racing, event wagering and other gambling software 
solutions; software for online games including casino games and game shows; data recording apparatus for use with 
games, betting and gambling apparatus devices and machines; parts and accessories for all the aforesaid goods; 
electronic publications.

Cl.35;Advertising marketing and promotional services; advertising, marketing and promotion of gaming and casino 
services; business management; business administration; business and commercial information services relating to 
gambling and casino services; office functions; business management assistance; commercial administration of the 
licensing of the goods and services of others; data handling and data analysis in relation to bookmaking data, gaming 
data and gambling data.

Cl.36;Provision of financial and monetary services in relation to bookmaking, gaming and gambling, including but not 
limited to the provision of all of the foregoing on-line; provision of services in relation to electronic payment transactions, 
including but not limited to online and via mobile devices; financial analysis and advice in relation to bookmaking data, 
gaming data and gambling data.

Cl.41;Provision of gambling and casino services including the provision of gambling and casino services over a global 
computer network; provision of recreation and entertainment information including information on sports and games 
relating to betting, racing events, contingencies and odds, sporting events, including those which are land-based and 
those provided by means of the internet; on-line television entertainment services concerning sports, gaming and 
entertainment; entertainment services, namely interactive on-line gambling services, amusement services; gaming 
services; gambling services; betting services; casino services; card game services; wagering services; amusement, 
gaming, gambling, betting, casino and card game services provided by means of the internet; organisation, production, 
presentation and managing of tournaments, competitions, contests and games including those which are land-based and 
those provided by means of the internet; poker game services; information and advisory services relating to any of the 
aforesaid services; the provision of on-line electronic publications; multi-player card rooms provided by means of the 
internet; administration and management of betting services on behalf of others; administration and management of 
entertainment services on behalf of others; the provision of betting and entertainment services on behalf of third parties.
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Priority claimed from 16/06/2016; Application No. : UK00003170036 ;United Kingdom 

3594689    12/12/2016
[International Registration No. : 1355623]
Cath Kidston Limited
2nd Floor, Frestonia, 125-135 Freston Road London W10 6TH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Glasses; sunglasses; glasses cases; glasses strings; spectacle straps; straps for sunglasses; contact lenses; 
measuring rulers; mobile telephones; gadget cases; earphone cases; speaker cases; protective cases for tablet 
computers; camera cases, computer cases; mobile phone accessories; laptop cases; headphone cases; mouse mats; 
chargers for mobile phones; compact discs; downloadable electronic publications; firmware; computer hardware; 
computer software; magnetic data carriers, recording discs; electric timers; mobile phone cases; scales; tape measures; 
batteries; magnets; measuring cups; headphones; power packs [batteries]; speakers; portable speakers; computer 
software; telecommunications apparatus; measuring glassware; camera straps, selfie sticks, travel adapters (plugs); 
battery packs.

Cl.14;Precious stones; alarm clocks; chronometric instruments; jewellery; horological instruments; earrings; 
necklaces; bracelets; bangles; badges of precious metal; pin badges; brooches; jewellery boxes; lanyards for keys; key 
rings; key fobs; cuff links, watches; watch straps; parts and fittings for the aforesaid goods.

Cl.16;Paper, cardboard; address books; agendas; photographs; photograph albums; anniversary books; 
announcement cards; appointment books; blank cards; blank note cards; blank or partially printed labels not of textile; 
blank or partially printed postcards; book covers; book holders; bookends; bookmarks; business cards; calendars; 
pocket memorandum books; stationery; writing paper; notebooks; memo paper; posters; greeting cards; note cards; 
catalogues; cardboard boxes; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; instructional and teaching material (except apparatus); plastic 
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materials for packaging (not included in other classes); printers' type; printing blocks; typewriters; office requisites.

Cl.18;Leather and imitations of leather; leather and imitation leather bags; backpacks; purses; pouches; wallets; 
business cases; business card cases; document cases; attaché cases; travel cases; overnight cases; key cases; 
business card cases; credit card cases; suitcases; music cases; vanity cases; beauty cases; make-up cases; coin purses; 
luggage tags; leather and non leather animal leads; leather and non leather animal collars; leather straps; trunks; 
travelling bags; umbrellas; parasols; walking sticks; handbags, shopping bags, tote bags, book bags.

Cl.21;Household and kitchen utensils and containers; laundry hampers; laundry baskets; waste baskets; domestic 
bread baskets; picnic baskets; glassware, porcelain and earthenware; china; ceramics; cups; mugs; crockery; trays; 
mixing bowls; flour shakers; rolling pins; pie funnels; worktop savers; spatulas; storage tins, jars and boxes; plates; 
bowls; teapots; cake stands; salt/pepper shakers; jugs; egg cups; bento boxes; coasters; dishes; toast racks; biscuit tins;
bottles; flasks; sippy cups; picnic sets; piggy banks; money boxes; clothes pegs; tableware; ironing board covers; tea 
cosies; oven gloves; napkin rings; wash bags; make-up brushes; statuettes; brushes; combs; soap dispensers; cool 
bags; baking tins; baking utensils; baking dishes; chopsticks, whisks non electric, food mixers non-electric, bread bins, 
cutters (pastry, cookie, sandwich, food).

Cl.25;Clothing; footwear; headgear; sandals; espadrilles; high-top trainers; aprons; gloves; socks; jackets; coats; 
cardigans; jumpers; dresses; skirts; tops; t-shirts; dungarees; jumpsuits; playsuits; vests; underwear; pyjamas; 
nightwear; babywear; trousers; shorts; plimsolls; trainers; flip flops; rain boots; hats; headbands; bathing caps; nursing 
capes; dressing gowns; bibs; baby booties; scarves; pashminas; shawls; swimwear; shirts, blouses, ties, bow ties, suits, 
rainwear, waistcoats; slippers; tights; hosiery; knitwear; pocket squares; eye masks; belts.
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Priority claimed from 07/07/2016; Application No. : 015621675 ;European Union 

3594706    05/01/2017
[International Registration No. : 1355648]
Alelion Energy Systems AB
Flöjelbergsgatan 14C SE-431 37 Mölndal Sweden

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or 
controlling electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers; 
recordable discs; mechanisms for coin-operated apparatus; cash registers, calculating machines; data processing 
equipment and computers; fire-extinguishing apparatus; batteries, electric, for vehicles; battery jars; accumulator boxes; 
acidimeters for batteries; plates for batteries; batteries for lighting; anode batteries; anode batteries; chargers for electric 
batteries; battery chargers; galvanic batteries; grids for batteries; batteries for pocket lamps; electric batteries; solar 
batteries; notebooks (portable battery-powered computers); battery systems; battery cooling system; battery heating 
system.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.37;Building construction; repair of battery systems; installation services for battery systems.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; development of battery management for battery 
monitoring and recording data relating to charging voltage, temperature, capacity; monitoring of the charging process 
and technical evaluation and advice therefore; technical planning and design; engineering and development of turnkey 
plants for the supply of energy.
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3594712    20/04/2017
[International Registration No. : 1355830]
Erdinger Weißbräu Werner Brombach GmbH & Co. KG
Lange Zeile 1+3 85435 Erding Germany

Proposed to be Used
IR DIVISION
Cl.32;Beers, beers with reduced alcohol, non-alcoholic beers, mixed drinks with beer, so far as included in this class; 
mineral waters, aerated beverages and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparation for making beverages.

Cl.33;Alcoholic beverages, so far as included in this class.

Cl.43;Temporary accommodations and services for providing food and drink.
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Priority claimed from 06/01/2017; Application No. : 2017-000983 ;Japan 

3594740    02/02/2017
[International Registration No. : 1355711]
KABUSHIKI KAISHA TORANTAN NETWORK SHIMBUN SHA (30ans Network Shimbun, Inc.)
Room 406, Arte Yokohama, 1-8, Onocho, Kanagawa-ku, Yokohama-shi Kanagawa 221-0055 Japan

Proposed to be Used
IR DIVISION
Cl.29;Instant miso soup; pre-cooked miso soup; instant or pre-cooked curry stew; instant or pre-cooked stew; instant 
or pre-cooked soup; dried vegetables; dried edible seaweed; dried eggs; abura-age [pieces of fried tofu]; natto [fermented 
soybeans]; tofu.

Cl.30;Soya bean paste [condiment]; food condiments consisting primarily of soya bean paste; condiments.

Cl.35;Retail services or wholesale services for food and beverages; retail services or wholesale services for instant 
miso soup; retail services or wholesale services for pre-cooked miso soup; retail services or wholesale services for 
instant or pre-cooked curry stew; retail services or wholesale services for instant or pre-cooked stew; retail services or 
wholesale services for instant or pre-cooked soup; retail services or wholesale services for dried vegetables, dried edible 
seaweed, dried eggs, abura-age [pieces of fried tofu], natto [fermented soybeans] and tofu; retail services or wholesale 
services for soya bean paste [condiment]; retail services or wholesale services for food condiment consisting primarily of 
soya bean paste; retail services or wholesale services for condiments.

Cl.43;Providing of food and drink; providing of miso soup; providing of food and drink mainly miso soup.
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Priority claimed from 20/07/2016; Application No. : 286661 ;Israel 
3594754    19/01/2017
[International Registration No. : 1355295]
DAFNI HAIR PRODUCTS LTD
11 Hayetzira Raanana Israel

Proposed to be Used
IR DIVISION
Cl.8;Electric hair straighteners; electric hair straightening irons; electric hand-held hair styling irons.

Cl.21;Electrically heated hair brushes; electric hair combs; electric rotary hair brush for styling a user's hair; hair 
brushes; hair combs; hot air hair brushes; electric and non-electric hair straightening combs and brushes.
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Priority claimed from 19/04/2017; Application No. : 00111/2017 ;Switzerland 

3594770    19/04/2017
[International Registration No. : 1355144]
Ecofact AG
Stampfenbachstrasse 42 CH-8006 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Strategic provision of commercial advice; provision of commercial advice relating to communication; 
professional business consulting and analyses; services relating to a computer database, namely compilation, 
organization and systematization of information.

Cl.36;Insurance services (particularly risk management, risk analysis); insurance consultancy; financial affairs 
(particularly risk management, financial appraisal services); investment analysis services; financial and investment 
market risk analysis, appraisal and projection; providing financial and insurance information on-line from a computer 
database or a global communication network.

Cl.42;Services provided by professional consultants in the fields of economics, the environment and ethics; data 
mining.
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3595548    04/04/2017
[International Registration No. : 1355452]
Messe Essen GmbH
Messehaus Ost, Norbertstraße 45131 Essen Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter.

Cl.35;Arranging of commercial exhibitions; arranging of trade fairs.

Cl.41;Arranging of non-commercial exhibitions; arranging of conferences, congresses and seminars.
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Priority claimed from 12/04/2017; Application No. : 87408878 ;United States of America 

3595592    08/05/2017
[International Registration No. : 1355867]
Mycroft AI Inc.
PO Box 3532 Lawrence KS 66044 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for sending and receiving digital data, for use in home automation control, and as a digital 
assistant; electronic voice recognition software; artificial intelligence systems for home or office use comprising software 
for natural language processing.

Cl.42;Software as a service (SaaS) services featuring software for sending and receiving digital data, for use in home 
automation control, and as a digital assistant; software as a service (SaaS) services featuring software for voice 
recognition and natural language processing through use of artificial intelligence systems.
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Priority claimed from 07/03/2017; Application No. : 2017-029787 ;Japan 

3595593    10/03/2017
[International Registration No. : 1355798]
Mitsubishi Plastics, Inc.
1-1-1, Marunouchi, Chiyoda-ku Tokyo 100-8252 Japan

Proposed to be Used
IR DIVISION
Cl.7;Non-electric prime movers, not for land vehicles; parts and fittings of non-electric prime movers; exhaust systems 
for engines and their parts and fittings; exhaust gas treatment systems for internal combustion engines and their parts 
and fittings; substrate supports and seals being parts and fittings for exhaust gas treatment systems for internal 
combustion engines; substrate supports for exhaust gas treatment systems; seals being parts and fittings for exhaust 
gas treatment systems; thermal insulating materials being parts and fittings for exhaust gas treatment systems; sound or 
acoustic insulation materials being parts and fittings for exhaust gas treatment systems; exhaust silencers for engines; 
substrate supports for exhaust gas treatment systems for land vehicles; substrate supports for exhaust gas treatment 
systems for automobiles, two-wheeled motor vehicles, bicycles, vessels, aircraft, railway rolling stock, agricultural 
machines and agricultural implements, mining machines and apparatus, construction machines and apparatus, loading-
unloading machines and apparatus, industrial fishing machines, forestry machines and apparatus, snow ploughs, 
lawnmowers, mowing machines, grass trimmers, blowers for outdoor vacuum cleaners, blowing machines and fixed 
engines; construction machines and apparatus and their parts and fittings; loading-unloading machines and apparatus 
and their parts and fittings; snow blowers and their parts and fittings; mining machines and apparatus and their parts and 
fittings; agricultural machines and agricultural implements and apparatus and their parts and fittings, other than hand-
operated; forestry machines and apparatus and their parts and fittings; lawnmowers and their parts and fittings; mowing 
machines and their parts and fittings; grass trimmers and their parts and fittings; blowing machines and their parts and 
fittings.

Cl.17;Thermal insulating materials; thermal insulating materials of alumina fiber for exhaust gas treatment systems; 
insulating refractory materials; insulators; soundproofing materials of alumina fiber, not for building purposes; alumina 
fiber, not for textile use; chemical fiber, not for textile use; seals; seals of alumina fiber; non-conducting materials for 
retaining heat for nuclear reactors and industrial furnaces for plumbing purposes; plastic semi-worked products; 
insulating materials of alumina fiber for exhaust gas treatment systems and thermal treatment systems for automobiles; 
thermal insulating blankets of alumina fiber, not for building purposes; thermal insulating boards of alumina fiber for 
heating furnaces for industrial purposes; thermal insulating mats of alumina fiber, not for building purposes; thermal 
insulating boards of alumina fiber, not for building purposes; thermal insulating materials for industrial furnaces; 
insulating sheets for hot water heaters; insulating materials for water heaters; insulating materials for boilers, fuel cells 
and pipes; shock-absorbing buffers of alumina fiber for exhaust gas treatment systems and thermal treatment systems 
for automobiles; seals for exhaust gas purification installations; thermal seals; seals of alumina fiber in bulks; insulating 
refractory materials of inorganic fiber; electrical insulating materials; packings of alumina fiber; alumina fiber in the form 
of powder or granules, not for building materials; alumina fiber in the form of mats, not for building materials; alumina 
fiber, not for textile use; inorganic fiber, not for textile use; thermal insulating sheets of alumina fiber, not for building 
purposes; thermal insulating sheets of inorganic fiber, not for building purposes; thermal insulating materials for exhaust 
gas treatment systems for automobiles, two-wheeled motor vehicles, bicycles, vessels, aircraft, railway rolling stock, 
agricultural machines and agricultural implements, mining machines and apparatus, construction machines and 
apparatus, loading-unloading machines and apparatus, industrial fishing machines, forestry machines and apparatus, 
snow ploughs, lawnmowers, mowing machines, grass trimmers, blowers for outdoor vacuum cleaners, blowing machines 
and fixed engines; thermal insulating materials for exhaust gas treatment systems for automobiles; thermal insulating 
materials for exhaust gas treatment systems for power plants; thermal insulating materials for exhaust gas treatment 
systems; seals for exhaust gas treatment systems; sound or acoustic insulation materials for exhaust gas treatment 
systems.
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3595599    03/05/2017
[International Registration No. : 1355877]
MODULAR ASSEMBLY TECHNOLOGY CO., LTD.
HAIWAN INDUSTRIAL AREA, ECONOMIC DEVELOPMENT ZONE OF PULANDIAN 116200 DALIAN China

Proposed to be Used
IR DIVISION
Cl.6;Common metals, unwrought or semi-wrought; aluminium; props of metal; alloys of common metal; bolts of metal; 
nuts of metal; door handles of metal; hinges of metal.

Cl.7;Belts for conveyors; belt conveyors; conveyors [machines]; lifting apparatus; cranes [lifting and hoisting 
apparatus]; elevator belts; elevating apparatus; elevators [lifts].
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3595603    10/05/2017
[International Registration No. : 1355927]
DAFA A/S
Holmstrupgårdvej 12 DK-8220 Brabrand Denmark

Proposed to be Used
IR DIVISION
Cl.4;Industrial grease; preservatives for metals [oils]; greases for technical purposes; greases for the lubrication of 
exposed gears; lubricants being gear oils; penetrating greases; additive concentrates (non-chemical -) for lubricants; 
non-chemical additives for transmission oils; non-mineral greases for industrial purposes [not for fuel]; non-mineral oils 
for industrial purposes [not for fuel]; isolating oils; preservatives for rubber [grease]; preservatives for metals [grease]; 
metalworking fluids in the nature of oils; metalworking products having lubricating properties; lubricating oils and 
greases; motor oil; grease for belts; belting wax; preparations for reducing sliding friction between two surfaces; grease 
for machines; grease for belts; industrial grease; lubricants; lubricating fluids; lubricating oils containing additives which 
protect metal against wear by friction; industrial wax.

Cl.17;Articles made of rubber for sealing; cylinder jointings; cylinder jointings; expanded closed cell rubber for sealing 
joints; sealing assemblies (non-metallic -); rotary shaft (seals for -) non-metallic-; lute; caulking; rubber sheets for sealing; 
rubber stops; rubber sealant for caulking and adhesive purposes; rubber sealants for joints; articles made of synthetic 
rubber for sealing; moldable compounds for use in jointing and packing; fillers for joint packing; sealing membranes 
(non-metallic -); weatherstripping (non-metallic -); seals (non-metallic -) for automotive applications; seals (non-metallic -) 
for joints; non-metallic sealing compounds for joints; weather seals (non-metallic -); fireproof seals; non-metallic 
encapsulated seals; caulking; chemical compositions for preventing leaks; adhesive sealant and caulking compound; 
non-metal gaskets; joint packings; packing material for forming seals; polyurethane film for use in sealing and insulating; 
rubber stops; joint packings; foam for use as motor compartment linings; gap filling tapes; gasket material; sealing strips 
made of rubber; sealants for joints; sealing compounds; weatherstripping (non-metallic -); thread (screw -) sealing 
compounds; caulking; weatherstripping sealants in the nature of caulk; sealants for joints for building purposes.

Cl.35;Advertising; business management; business administration; office functions.

7273



Trade Marks Journal No: 1809 ,   07/08/2017           Class 99 
 

 

Priority claimed from 11/10/2016; Application No. : 2016/29281 ;South Africa 

3595606    11/04/2017
[International Registration No. : 1355766]
Microsoft Corporation
One Microsoft Way Redmond WA 98052 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software, namely, a full line of computer software for business, business 
management, accounting, marketing and e-commerce applications; computer software for supply side management, 
customer relationship management, financial management and accounting.

Cl.42;Software as a service (SaaS) services; computer services, namely, providing technical information as requested 
by customers via the Internet; online technical support in the field computers, computer software and computer systems; 
computer and computer software consultation; computer diagnostic services; updating of computer software for others; 
technical support, namely, troubleshooting of computer hardware and software problems; providing online updating of 
computer software for others via the Internet; and providing information in the field of computers, computer software and 
computer systems.
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3595649    10/05/2017
[International Registration No. : 1355935]
Kroon-Oil B.V.
Dollegoorweg 15 NL-7602 EC ALMELO

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations, inclusive of preparations for the maintenance of vehicles.

Cl.4;Industrial oils and greases; lubricants; fuel (including carburants).
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3595698    09/05/2017
[International Registration No. : 1355873]
EXPONENT, INC
149 COMMONWEALTH DRIVE MENLO PARK CA 94025 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Economic analysis and consultation.

Cl.42;Engineering and scientific research and consultation; technical consultation and research in the field of 
investigation, analysis, and prevention of failures of an engineering or scientific nature; research and consulting in the 
fields of product development, product recall, and regulatory compliance, and consumer product safety testing and 
consultation.
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Priority claimed from 13/04/2017; Application No. : 016602252 ;European Union 

3595715    03/05/2017
[International Registration No. : 1355928]
Sigma Laborzentrifugen GmbH
An der Unteren Söse 50 37520 Osterode Germany

Proposed to be Used
IR DIVISION
Cl.7;Centrifuges; rotors, angle rotors, fixed angle rotors, swing out rotors and drum rotors for centrifuges; parts, spare 
parts and implements for the aforementioned goods (as far as contained in this class).

Cl.9;Laboratory centrifuges; centrifuges for laboratory purposes; rotors, angle rotors, fixed angle rotors, swing out 
rotors and drum rotors for laboratory centrifuges; parts, spare parts and implements for the aforementioned goods (as far 
as contained in this class); scientific apparatus and instruments as laboratory devices, specifically for use in the 
sedimentation technique.
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Priority claimed from 12/12/2016; Application No. : UK00003201956 ;United Kingdom 

3595737    19/05/2017
[International Registration No. : 1355967]
Maxymiser Limited
33 Wigmore Street London W1U 1QX United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software for website design and development; computer software for website conversion management, 
namely computer software for website multivariate testing, website content optimization, website personalization, website 
segmentation according to multiple criteria, website behavioral targeting, website validation, and real-time testing of how 
users interact with websites; computer software that personalizes website content based on the impact of variations on 
user behavior and business goal; computer software that varies website content and analyses the impact of those 
variations on user behavior, including conversion rates.

Cl.42;Design, creation, hosting, maintenance of websites for others; website design services; website conversion 
management services, namely, multivariate testing and website personalization solutions enabling leading brands to 
deliver optimal content across digital channels; monitoring the websites of others to improve scalability and performance 
of websites of others; monitoring and reporting on the performance, availability, and errors of sites of others; monitoring, 
testing, analyzing, and reporting on the Internet traffic control and content control of the websites of others.
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Priority claimed from 16/01/2017; Application No. : 1346597 ;Benelux 

3595760    09/05/2017
[International Registration No. : 1355857]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the field of medical and health care, in particular for use in the field of ultrasound.

Cl.10;Medical and surgical apparatus and instruments for use in the field of health care, namely medical ultrasound 
apparatus and instruments.
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Priority claimed from 31/10/2016; Application No. : 015986136 ;European Union 

3595762    19/04/2017
[International Registration No. : 1355812]
Autoliv Development AB
SE-447 83 Vårgårda Sweden

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic switches for disconnecting cables and pipes in motor vehicles, electric vehicles, wind-
mills and other electrical power generating plants; electrical and electronic switches for breaking or closing electrical 
circuits in motor vehicles, electric vehicles, wind-mills and other electrical power generating plants; electrical and 
electronic switches for breaking or closing electrical circuits stations for connecting power generating devices or 
electrical machines to the power lines in networks for transmission and distribution of electrical power.

Cl.13;Pyrotechnic (powered) cutting devices for disconnecting cables and pipes in motor vehicles, electric vehicles, 
wind-mills and other electrical power generating plants; pyrotechnic (powered) devices for breaking or closing electrical 
circuits in motor vehicles, electric vehicles, wind-mills and other electrical power generating plants; pyrotechnic 
(powered) devices for breaking or closing electrical circuits stations for connecting power generating devices or electrical 
machines to the power lines in networks for transmission and distribution of electrical power.
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Priority claimed from 02/05/2017; Application No. : 87433475 ;United States of America 

3596205    08/05/2017
[International Registration No. : 1355848]
the Trustee of the Calvin Klein Trademark Trust
c/o Calvin Klein, Inc., 205 West 39th Street New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Eyeglass frames and sunglasses.

Cl.14;Watches, clocks and jewelry.

Cl.18;Handbags, wallets, key cases, change purses, cosmetic bags and pouches sold empty, briefcase-type portfolios, 
suit bags, trunks for traveling, suitcases, umbrellas, billfolds, duffle bags, tote bags, briefcases and attache cases, 
luggage, overnight cases, toiletry bags sold empty, credit card holders, business card holders in the nature of card cases, 
leather shoulder belts.

Cl.25;Clothing, footwear and headwear for women, men, boys and girls, namely, jump suits, shirts, sport knit shirts, t-
shirts, chemise, tank tops, blouses, jackets, blazers, bathing suits, pants, belts, shorts, warm-up suits, sweatpants and 
sweatshirts, walking shorts, jeans, suits, formal wear, namely, dinner jackets, gowns, tuxedos, sports jackets, knitted 
tops, ties and other neckwear, stockings, tights, hats, caps, scarves, shawls, coats, outer coats, vests, sweaters, dresses, 
skirts, beach and swimming cover-ups, rain wear, rain coats, ponchos, camisoles; tennis and golf apparel, namely, 
dresses, tops, skirts, pants, and shorts; biking and running and yoga apparel, namely, tops, skirts, pants, short pants, 
shorts and jackets; footwear, namely, shoes, active sport shoes, sneakers, boots, slippers; socks, gloves; underwear, 
sleepwear and loungewear for men and boys, namely, briefs, boxer shorts, athletic underwear, undershirts, t-shirts, 
robes, knitted and woven sleepwear, sleep shirts, pajama tops, pajama bottoms, breakfast jackets, smoking jackets, bed 
jackets, knitted and woven loungewear pants and tops, tank tops, lounge jackets; intimate apparel and bodywear for 
women and girls, namely, underwear, sleepwear and loungewear.

Cl.35;Advertising services for advertisements and promotional campaigns for businesses; retail store services for 
stores featuring apparel and accessories, jewelry and watches, bags, handbags, and small leather goods, eyeglass 
frames and sunglasses, and fragrances.
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3596439    27/04/2017
[International Registration No. : 1355321]
Ggumbi Co., Ltd.
A-dong (Jukdong), 81, Jukdong-ro, Yuseong-gu Daejeon Republic of Korea

Proposed to be Used
IR DIVISION
Cl.20;Playpens for babies; playpens; mats for infant playpens; infant walkers; safety gates for infants; mattresses; 
backrests; pillows; Korean cushions (bangsuk); crib bumpers; children's mats used for sleeping; sleeping mats; air 
mattresses, not for medical purposes; sleeping pads; cradles; bedding, except linen; cushions; chair cushions; baby 
changing mats; fancy mattress (used as cushion).

Cl.27;Mats; rugs; non-slip mats; mat for outdoor; play mats for children; carpets; carpets and rugs; floor coverings; 
yoga rug; vehicle carpets; non-electric mat for massage; rubber mats; bath mats; wallpaper; pet feeding mats; leisure 
sheet; mats made of rush and/or straw; sports mats; gymnastic mats.
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